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BEFORE THE HON'BLE NATIONAL
GREEN TRIBUNAL,

WESTERN ZONE BENCH, AT PUNE.

APPEAL NO. 157 0of 2024.

M/s SHCHEM CORPORATION Applicant
Versus
GUJARAT POLLUTION CONTROL BOARD Respondent

AFFIDAVIT IN REPLY ON BEHALF OF THE RESPONDENT- GPCB.

I, Mr. Arunkumar Gulabbhai Patel, Adult, Environment Engincer, Gujarat
Pollution Control Board, the authorised signatory of the Respondent, do
herehy state on solemn affirmation and make this Affidavit in Reply, as

under:

1. At the outset, I say that the Appeal, as filed by the Appellant is not

,

-
"°, maintainable and deserves to be dismissed with COSLM,.
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2. The Appeal, as filed, is based on suppression of material facts from

this Hon'ble Tribunal and therefore also, the same is not

maintainable and deserves to be dismissed with costs.

. The Respondent board is not dealing with the contents of the Appeal

paragraph wise at this juncture and reserves its right and craves
liberty of this Hon'ble Tribunal to file a detailed parawise reply if the
need arises in the future. However, it is made amply clear that the
contents of the present appeal, Appeal, save and except what is
specifically admitted hereunder is not true and is denied, as if the
same is specifically set out and traversed seriatim. The unilateral and
convenient interpretation of the documents, as sought to be made in
the para under reference is not admitted by the Respondent Board
and I crave leave of this Hon'ble Tribunal to refer to and rely upon
such documents for its true and correct interpretation at the time of

hearing.

. There are certain facts which the Respondent Board would like to

state before this Hon'ble Court, as under:

I It is submitted that the Appellant Unit, M/s Shchem
Corporation has obtained CC&A from the Board for

manufacturing products namely:

L3

- (1) Mebendazole [P/BP/USP-2 MT/month

(2) 3,4 Di Amino Benzophenone- 2 MT/month

And the same was valid up to 02/06/2023.
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It is submitted that on 14.10.2020, the Appellant unit was
jointly visited by officials of Board with NCT team member
regarding discharge of waste water. During visit brownish
colored waste water was observed in GIDC open drain near the
boundary wall of the Appellant unit & the stretch of this waste
water was found to be @ 80-90 feet. One sample of waste
water was collected from this GIDC open drain having
brownish color & pH @ 10 on pH strip. During visit, the
Appellant unit was found in operation & production of 3, 4 Di
amino Benzophenone was going on. ETP was found not in
operation but waste water was observed in settling tank. Color
of this waste water was obscrved brownish & pll @ 9-10 on
pll strip. One sample of waste water was collected from
settling tank. The Appellant Unit is a member of CETP, ETL,
Ankleshwar for the disposal of waste water. Characteristics of
both the waste water sample i.e. waste water sample collected
from GIDC open drain near the boundary wall of the unit &
from settling tank of ETP of the unit were found same.
Analysis Report of the waste water sample collected from
GIDC open drain near the boundary wall of the unit shows
parameter pH: 11.4, COD: 43529 mg/l, Ammonical Nitrogen:
294 mg/1, BOD: 10880 mg/l. Fresh soil was observed in open
arca near ETP to hide the earlier disposed/overflow of waste
water in ETP area. During visit daily work (rojkam) was done

with NCT member. Further, the housckeeping within premises

-
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& near ETP area was found very poor. Thus, looking to the site
situation within premises as well as outside premisces, il was
observed that unit discharges their waste water into GIDC
open storm water drain in odd hours instead of treatment &
disposal as per CCA conditions. A copy of the said Visit Report
as also the relevant photographs are annexed hereto and arc

marked as “ANNEXURE - R1”(Colly).

Accordingly, the closure Order was issued on 10.11.2020. It is
submitted that on 27.11.2020, during routine monitoring of
the Ankleshwar GIDC, greenish colored turbid waste water
was observed in open GIDC storm water drain passed near
pumping station. For the said purpose, by back tracing of
upstream area of GIDC drain with NCT team, the Respondent
Board reached to the premises of the Appellant Unit. Looking
to physical appearance (color & pH), the same colored alkaline
waste water was found in GIDC storm water drain outside of
the Appellant unit and it was also observed that the upstream
GIDC storm water drain of the Appellant unit was having
domestic waste water. For further investigation, the
Respondent Board entered the premises of the Appellant Unit
for inspection and it was observed that all the ETP tanks of the
unit were found to have waste water similar to the waste
water observed in the Strom water drain (GIDC) outside the
unit but with highly concentrated properties. Moreover,

around the ETP area and near ETL holding cum discharge tank,

-—
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the same waste water Patches were found on the ground. On
the back side of the manufacturing plant of the Appellant Unit,
huge amount of Mother Liquor/ RM containing drums having
intense smell were stored in haphazard manner in open area.
The Housekeeping in the unit premises was found to be very
poor. [t also surfaced that the Appellant Unit has made kachcha
drain to carry waste water generated from plant to TP area
which in fact the Appellant unit needs to make acid proof, so
that waste water stops flowing into the soil. During such visit,
two waste water samples were collected from (1) ETP
intermediated tank (2) GIDC storm water drain (outside unit).
Copy of closure direction and above mentioned inspection
report are annexed hereto and is marked as “ANNEXURE -

R2" and “ANNEXURE - R3” respectively.

Thereafter also, the Unit was inspected on 23.12.2020 and
08.02.2021 for its request for revocation application and Unit
was not in operation. It was observed that Unit was in
compliance of the Closure Order and the Revocation was
approved to be granted to the Appellant on trial basis, on
payment of Rs. 4,40,000 {Rs. Four Lac forty thousand) of
Interim Environment Damage Compensation to be paid by
unit. The same was informed to the Appellant unit on
20.02.2021. However, as the EDC amount was not paid, the

Closure Order passed by the Respondent Board was not



N A

212

revoked. (Copy of the communication done for EDC is annexed

hereto and is marked as “ANNEXURE - R4”

The Respondent states that when the Appellant Unit was
inspected on 12.02.2021, for further investigation in the
matter with reference to Head Office Email dated. 06.02.2021
regarding NaBr solution sent to M/s. Meet Chemopharma. The
unit was found not in operation as unit was under closure
direction. During inspection, one Mr. Shri Vijaybhai Sheth -
Partner accepted that generated NaBr solution from their unit
is sent to M/s. Mect Chemopharma via their trading firm M/s.
Organix operating on the same plot. In CCA of the unit, there is
no mention of NaBr solution. During inspection, @ 70 nos. of
drums(200 litres cach) filled with NaBr
solution(nomenclature as MB-III ML), approx. 50 nos. of
drums(200litres each) filled with NaSH solution, @ 7 nos. of
drums(200litres cach) filled with caustic lye, 1T drum (200
litres) filled with n-propyl bromide(NPBr), 1 carboy (50 litres]
filled with NPBr, @ 40 nos. of drums(200litres each) filled with
n-propyl alcohol, 1 drum filled with DMF, etc. were observed
to be stored within unit premises. Accordingly, the Appellant
Unit was instructed to stop the trading of any hazardous waste
and strictly follow the condition of Hazardous waste
Management. During inspection, unit had provided invoice of
NaBr solution sent to M/s. Meet Chemopharma on date..

23/12/2020 (invoice no: 2020-21/F/20072). Accordingly,
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considering the stock of materials present within unit
premises, chances were that the unit may be engaged in
manufacturing of non-consented products morecover, in view
of the fact that the Unit had also sent hazardous waste to
traders without any manifest in violation of the provisions of
Hazardous Waste Management Rules 2016 and Amendments
thereof. Copy of such inspection report, is annexed hereto and

is marked as “ANNEXURE - R5”

The Respondent states that on 17.03.2021, the Appellant unit
was inspected once again, with reference to a telephonic
message received by the Board from the NCT monitoring team
regarding the acidic waste water in GIDC storm water. This
unit is inspected with reference to telephonic message from
NCT monitoring team regarding acidic waste water found in
GIDC storm water drain near the unit of M/s. Shchem
Corporation. During inspection, the production plant was not
found in operation. All the ETP units were found empty as no
generation of waste water from the plant. However, during
Inspection, Blackish coloured domestic waste water having
neutral pH flowing in GIDC storm water drain near the main
gate of the unit and upside of the unit was found. Once waste
water sample was collected from the GIDC storm water at back
side of the Appellant unit having Blackish brown colour & pii
@ 4 on pH. During Inspection, one Tanker No. G] 16 X 8412

was observed within the unit premises and the acidic lguid
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material filled in the said tanker was being filled into drums,
One sample of acidic liquid material was collected from the
tanker. Upon inquiry from the concerned person at the Tanker,
he did not furnish any documents/records for the said tanker
and thus, it appeared to be an activity carried out without
permission of GPCB within the Appellant unit premiscs.
During Inspection, 39 MT Stable Bleaching Powder packed in
Bags (25 kg cap. each), 21 MT Caustic lye filled in drums (300
kg cap each) was observed to be stored within unit premises
and @ 300 nos. drums filled with various materials were
observed stored on open land within the unit premises. A copy
of such Report is annexed hereto and is marked as

“ANNEXURE - R6".

The Respondent states that thereafter, on 31.03.2021, the
Appellant unit was again inspected by the Board with
reference to telephonic message from NCT monitoring team
regarding acidic waste water found in GIDC storm water drain
near M/s. Shchem Corporation. During inspection acidic waste
water stock was found stored @ 2 KL in reaction vessel in plant
shed, @ 1 KL in Collection tank of ETP and @ 5 KL in final
treated waste water holding cum CTEP disposal tank.
Remaining ETP units were found empty. It was further found
that the Appellant Unit has provided flexible pipe line with
pump from reaction vessel to final treated wasle water

holding cum CTEP disposal tank, flexible pipe line with pump

-
-
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in collection tank of ETP and has also provided flexible pipe
line with pump in final treated waste water holding cum CETP
disposal tank. During Inspection, Blackish coloured domestic
waste water having neutral pll flowing in GIDC storm water
drain near the main gate of the unit and other places was
found. During the inspection, total four nos. of waste water
samples were collected (1) from GIDC storm water at back side
of the unit having Blackish brown colour & pH @ 2 on pH strip,
(2) from Collection tank of II*JTP having yellow colour & pli @ 2
on pll strip, (3) from final treated waste waler holding cum
CETP disposal tank having yellow colour & pll @ 2 on pll strip
and (4) from reaction vessel in plant shed having yellow colour
& pll @ 2 on pH strip. During Inspection, 43 nos. of drums
filled with HCI were found stored within factory premises m
open land however some of the drums were found open hence
acidic fuming was also observed from the open drums. During
Inspection, @ 300 nos. drums filled with various materials
were observed stored on open land within the unit premises.
A copy of such inspection report is annexed hereto and is

marked as “ANNEXURE - R7”.

The unit was asked to submit the procurement details and
source of Hazardous waste found during inspection on
12.02.2021 vide communication dated 03.05.2021, a copy of

which is annexed herecto and is marked as “ANNEUXRE - R8".

W,.
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The Respondent states that in view of such constant and
continuous violations committed by the Appellant unit, on
07.04.2021, the Ld. Collector of the District was requested to
seal the Appellant Unit Premises. A copy of such
communication is annexed hereto and is marked as

“ANNEXURE - R9".

The Respondent Board submits that on 15.04.2022, the
Appellant Unit was visited and inspected, with reference Lo a
telephonic message from Mr. Rajesh Patel, {rom the NCT
monitoring team regarding the unauthorized industrial
effluent discharge through underground illegal drainage pipe
line under RCC flooring at gate no.-2 of the Appellant unit.
When the Officials of the Respondent Board were in process
for the investigation of underground pipe line and discharge of
effluent in storm water drain outside of the unit; It was
observed that two workers/pqsons were present there
within the plant shed but as and when the officials of the
Respondent Board entered the unit premises, no one was seen
in the unit premises during the visit, as the persons/workers
were jumped off the wall behind the unit or hid somewhere.
During the said visit, single phase power supply was found
connected. It was also found that though the water suppiy
valve was sealed by competent authority, water supply was
continue and water pump provided water supply connection
which was found in operation. During visit, it was observed

that though the plant was notin operation, but considering the

A
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conditions of the provided reaction vessels, weighing scale and
cooling tower it was evident that the unit was operating in odd
hours by using single phase power supply. Over and above the
same, huge nos. of drums were found filled with various
materials without identification/marking and were found
stored within unit premises in open as well as in plant shed in
haphazard manner. White coloured chemical contaminated
empty open mouth drums were found stored within premises
in open and white coloured chemical/waste powder was also
observed dumped on open land within premises in haphazard
manner. Over and above the same, lot other violations were
also observed which have been in detail narrated in the site
report prepared and a copy of the same with the relevant
photographs, is annexed hereto and is marked as “ANNEXURE

- R10".

The Respondent Board states that thereafter also, on
02.07.2022, when the Appellant unit was visited for the
routine monitoring, the Appellant Unit was surprisingly found
in operation and manufacturing process for the production of
mebendazole crude in SSR & GLR reactors was going on.
During visit provided natural gas fired boiler and cooling
tower was also found in operation and thus, it was evident that
the unit was not complying with the Closure Order issued by
the Board earlier. Hlegally, the power supply and water supply
was also found to be available. Over and above the same large

nos. of drums (200 litter of each) were found filled with

o
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various unknown materials without any
identification/marking in open land within premises as well as
in plant shed. Lot of other serious violations were observed
which have been in detail enumerated in the visit report, a

copy of which is annexed hereto as “ANNEXURE - R11".

In view of such conduct of the Appellant Unit in constantly
violating the orders passed by the Board, the Respondent
Board vide communication dated 22.08.2022, sent a reminder
letter to the Ld. District Collector for sealing the premises of
the Appellant Unit. On the very same day, a letter was also sent
to the concerned Authority, Ankleshwar, to disconnect all
water supply of the Appellant unit, as the water supply was
found to be active. Copies of both the said communications are
annexed hereto and are marked as “ANNEXURE - R12" and
“ANNEXURE - R13", respectively. Over and above the same, a
letter was also sent to the DGVCL, to disconnect the existing
power supply of the Appellant Unit and a copy of such letter
dated 22.08.2022, is also anncxed hereto and is marked as

“ANNEXURE - R14".

In view of the requests made by the Respondent Board to seai
the premises of the Appellant, on 11.10.2022, the Appellant
unit was visited in presence of the Circle Officer, Dist. Bharuch,
and during such visit, it was observed that the production
plant of the Appellant Unit has multiple entrances without

doors and thus, the sealing of production plant area was not

-
-
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possible and hence, the main electric panel board, by switching
off main electric switch and manhole (material charging hole)
of total 6 nos. of reaction vessels provided in production plant
area of the unit was sealed by the official in presence of
panchas. A copy of such document, is annexed hereto and is

marked as “ANNEXURE - R15”.

The Respondent states before this Hon'ble Court that though
the Appellant Unit was scaled, the illegal activities of the
Appellant Unit did not stop and the same further came to the
knowledge of the Respondent Board when the Board
inspected the Unit premises of the Appellant on 06.06.2023
during night hours. During night hours monitoring of GIDC
Ankleshwar area, alkaline and highly odour containing waste
water flow was observed in GIDC storm water drain. Back
tracing of this type of waste water flow in this drain it was
observed that alkaline and highly odour containing waste
water discharge was going on from the outlet of discharge pipe
line provided in the Bathroom of M/s. Shchem Corporation.
One sample was collected from the discharge pipe line
provided in bathroom and analysis report shows parameter
pH: 8.30, COD: 19925 mg/l, Ammonical Nitrogen: 655.2 mg/l,
BOD: 4779 mg/l. It was mentioned in report that this waste
water flow ultimately goes towards Final Pumping Station of
NCT (Narmada Clean Tech)/ Amla khadi in case of overflow
from the bund wall provided on storm water drain near

FPS(Final pumping station). It was also found that the

s
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Appellant Unit was in operation and manufacturing process
for the production of 3, 4 di amino hbenzophenone was going
on in one reactor. During the visit, one reactor in plant shed,
natural gas fired boiler, cooling tower and other required
industrial ancillaries are found in operation and thus, the unit
was deliberately and intentionally flouting the directions of
the Respondent Board’s Closure Order as also the Seal put up
by the Office of the Ld. Collector. Under such circumstancces,
written remarks were issued to the Appellant Plant to give
clarifications regarding the violations. There were several
other serious violations committed and obscrved by the
Respondent Board which have been in details narrated in the
report prepared which shows intentional violation of closure
order and discharge of effluent in unauthorised way, which is
annexed hereto and is marked as “ANNEXURE - R16", along

with the necessary documents.

The Respondent Board states that thereafter, complaints were
received by the Board from one Mr. Dharmesh Mistry,
regarding the Scepage of waste water from boundary wall ol
the Appellant unit into the GIDC storm water drain. Thus, the
Appellant unit was visited on 10.06.2023 and it was obscrved
that waste water from boundary wall of unit was going in to
GIDC storm water drain. During such visit, one waste water
sample was collected which was going in to GIDC storm water
drain for analysis. Analysis report of the waste water sample

collected shows parameter pli: 8.18, COD: 11513 mg/l,

»
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Ammonical Nitrogen: 700 mg/l and BOD: 2762 mg/l
Temperature of waste water found in effluent storage tank
was @ 45 degrees centigrade, which indicates unit has started
production activity. During the visit, though there was a
closure Order, huge waste water ponding was observed within
premises leading to GIDC storm water drain. It was further
observed during such visit that earlier when the premises was
sealed, sealing process of 6 reactors and one main clectric
pancl board was carried out by officials, however, during the
said visit, it was observed that out of 6 reactors, only once
reactor was having seal and the Appellant Unit had removed
scal from 5 reactors. Copy of such inspection report, is

annexed hereto and is marked as “ANNEXURE - R17".

The Respondent Board vide communication dated 19.07.202 0,
sent reminder letter to DGVCL to disconnect all electricity
supply including single phase power supply and a copy of such
communication is annexed hercto and is marked as

“ANNEXURE - R18".

The Respondent sates that in view of the blatant violations
committed by the Appellant unit continuously, on 28.07.2027,
the RO was informed to initiate legal proceedings under the
E(P) ACT, 1986 and a copy of such communication is annexed

hereto and is marked as “ANNEXURE - R19”,

The Respondent states that based on an anonymous complaint
received by the Respondent Board vide mobile no.

6354813935, whae provided google location regarding

e
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wastewater discharge in to GIDC Storm water drain (SWD), on
02.08.2023, the Appellant unit was again inspected by Bowrd
officials. During such inspection, to great shock and surprise ol
the Respondent Board, the Unit was found discharging
wastewater and it was found that alkaline wastewater was
flowing (pH @ 9-10 on pH strip) in to GIDC SWD besides the
Appellant unit. During visit, it was observed that on the right
side of the material gate of the unit, contaminated water was
flowing from the unit which directly went into GIDC Storn
Water Drain through boundary wall hole and on checking, it
was found that the same was alkaline wastewater (pl1 @ 9-10
on pH strip). It was further observed that in the unit premises
RCC flooring work was under progress. After entering plang, it
was observed that, though previously stamped/seal by the
concerned authority, no such stamp and seal was found on the
0.7 KL 8S Reactor and 6 K1, SS§ Reactor. Also, the surface of the
0.7 KL reactor was found hot on being touched in and in-
process material was also found inside the reactor, indicating
that the unit was functioning and was in operation. Nitrogen
cylinder was seen connected with 6 KL reactor. MB-1I1 Batch
Sheet in the plant, lot no. MB-111/082, dt. 01/08/2023, baich
size 685 Kg log sheet was found in the plant arca. Visible
smoke was seen on the surface of the Electric ot Ol unit and
its surface felt hot on the touch. In addition to that, AOD Pump
was found with the Separator Vessel of the unit, the suction

was inside the separator and a flexible pipeline was provided

M,.
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at the discharge point which was going to the collection cum
neutralization tank of ETP. Water was scen coming oul near
the end point at ETP by lifting the pipe from the backside
which proves that unit was transferring material by AOD
pump. Huge quantity of drums filled with wastewater /
intermediate / RM / product / waste material were found
haphazardly stored openly in ETP arca, near material gate and
plant area. Several other violations were also found which
have been clearly recorded in the report prepared by the
Respondent Board, a copy of which is annexed hereto and is

marked as “ANNEXURE - R20”.

The Respondent states that initially, the Environment Damage
Compensation (EDC) was imposed on the Appellant unit. Unit
was preliminary communicated through XGN to pay bEDC
amount through the Board's website generated link for
payment. Thereafter, on 20.05.2024, office order has been
communicated to pay the said amount and the said official
order communicated by the Respondent Board to the unit has
not been challenged till date. It is pertincnt_ to state that on
03.06.2024, the Appellant unit, though having [iled this Appeal
before this Hon'ble Tribunal, has addressed a communication
to the Respondent Board and has requested to issue the
revocation order, considering the financial erises faced by it
and such other reasons. Copy of the Order dated 20.05.2024

and also the Application made by the Appellant unit dated

-
-



5.

224

03.06.2024, is annexed hercto and is marked as “ANNEXURE

- R21” and “ANNEXURE - R22”, respectively.

It is respectfully submitted by the Respondent before this [Hon'ble
Tribunal that the Appellant, had filed an Appeal, being Appeal No. 32
of 2024, before this Hon'ble Tribunal wherein, the Appellant had
suppressed material facts from this Hon’ble Court. The Respondent
vide its reply dated 15.06.2024 had narrated all the true and correct
facts and had also placed on record the relevant documents.
Subsequently, this lon'ble Tribunal in such proceedings had passed
an Order and directed the Appellant to approach the Respondent for
hearing with further directions to the Respondent GPCB to pass
appropriate orders after giving an opportunity of hearing to the
Appellant. Accordingly, after hearing the submissions and the case of
the Appellant, the Respondent passed a detailed Order re-examining,
the EDC amount imposed on the Appellant and vide Order dated
02.09.2024, passed the impugned Order, which is challenged by the
Appellant vide the present Appeal. Copy of the Order dated
02.09.2024 passed by Respondent is annexed hereto and is marked

as “ANNEXURE - R23".

: The Respondent submits that if the Order dated 02.09.2024 is

perused, it is more than evident that the Appellant has continuously
and severely caused damage to the environment and has violated the
Environmental Laws and thus, based on the reasoning, as mentioned
in the impugned Order, the EDC has been imposed which requires nu

interferences in the most humble and respectful submission of the

-
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Respondent. The main contention of the Appellant is that there is no
calculation or reasoning given for imposing the EDC amount, which

is factually incorrect and the same is evident on bare perusal of the
impugned Order, which shall be further demonstrated at the time of
hearing.

7. Without prejudice to the aforesaid contentions which are without
prejudice to each other, the contents of the Appeal, save and except

what is admitted by me in this reply, is not true and is denied.

In view of the foregoing facts, it is more than evident that the Appellant
unit has blatantly violated the orders passed by the Respondent Board and
thus, in such facts, the relicef, as prayed for in the present Appeal cannot be
granted. The Respondent Board is not filing a paragraph wise and the same
may in no manner be termed or interpreted as an admission on part of the
Respondent Board to such contentions and all the allegations and
averments made and the contentions raised in the Appeal are denied and
the Respondent Board craves leave of this Hon'ble Tribunal to file further
detailed reply or Affidavit, incase and as and when the need arises. The
respondent Board denies the so-called grounds in its totality that have

been raised by the Appellant in the Appeal.
What is stated herein above is true and correct.

Solemnly affirmed at Gandhinagar on this 9% day of December, 2024.
2

— -

- % B
SR TP

Swera by firmagd -

Bewo,0 iz
&——/{ Deponent.

)

[ o | "_9

208"




Annexure-R1

=" Gujarat Polluti@@@ntrol Board PCB Id: 26937 |
%ﬁ (Inspection Report ) - Air,Water ,Hazardous
(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
1 |Industry Details Shchem Corporation | Outward No: 36420-20/10/2020 |
Email : PLOT NO:4001/A-2,GIDC ANKLESWAR,
shchem@yahoo.com - -
Teleoh ] ANKLESHWAR - 393002
ephone.- DIST : Ankleshwar, TAL : Ankleshwar, SIDC : Ankleshwar
00000000000
Inspection Id: 581437 ( On/For Revocation ) RoName: Ankleshwar
2 |Type/ Scale/ Sector / Status: RED / SMALL / Pharmaceuticals/ In Operation
3 | Inspection Dt & Time: 14/10/2020 12:20/ Water Person Contacted : Mr. Vijay R. Sheth, Manager
4 | Env Audit Detail : Sch: N.A, ,Year : ,OnDt:
Commissioned Dt :  25/01/1985 Production Start Dt : 25/01/1985 Applicability of CRZ Rules: No
_5 |Water ConsumptioninKiloLtsPer Day _ _ Ind: 5000 Dom: 1000 __ _ _ | Borewells 0 _
6 | Waste Water generation / Discharge (klpd) :  Ind: 5.000 Dom: 1.000 Tubewells: 0
_7|Consumer No.(ElectricMeter): Sourceof Water Supply: Tankers
8 | Disposal Mode of Industrial / Domestic: Zero Discharge/Irrigation
9 | Discharge Pt / Final Receiving Body (Ultimate): CETP (ETL) Member / No generation of industrial wastewater
10 | Status of water consent Under the Water Act 1974: AWH-95266-02/06/2023 Last Inward:139361-03/06/2018[GRT]
11 |Effluent Treatement plant (ETP) : Units, if provided and status:

12

ETP Details : P-Collection Cum Equalization,P-Collection Tank

Whether Industry isa member of CETP ? No

13

Boilers=1, DG Sets=0, Flue Gas =1, Process=1, ETP Cap = 10, Capacity of All =

APCM Details : Scrubber
Fuel Used : Natural Gas
Stack Attached to : Boiler

14

15
16

17

| TSDFName: BEIL Andeswar[14983 _ ____________________________
LabChargesPending: Rs544000 _  Water CessChargesPending: NIL
Last Env. Form V : 2017-2018 Water Cess Return : 2017-2018 HW Monthly Return : 2018-04
Last 3Legal Action:
Insp Dt Act Leg Dt For Insp ID IR-Leg Type Out No
25/05/2018 REV 21/06/2018 PER, 481903 REV DIR 458957
28/02/2018 DIR 20/04/2018 33A,IMM, 470815 DIR ROU 452487
18/07/2016 REV 29/07/2016 PER, 398339 REV REV 364468
Monthly Patrak Data: Last Return : 201804 HAZD Waste Disposal : 0.000 (0 Trucks)
Electricity Units Consumed in month Water Consumed in month Effluent Discharged in month
Production - 3575, ETP- 0, APCM - 0 Meter Reading - O, Kilo Litre - 107 Meter Reading - O, Kilo Litre - 0

20/10/2020 1/5 ( Through XGN) !




F=" Gujarat Polluti@@Gontrol Board PCB Id: 26937

*ﬁ%{ (Inspection Report ) - Air,Water ,Hazardous
(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

One Time Updations

k |- | Recycler Registration Valid ?? Yes

General Observation

a |- | ROFileNo 1D:26937

a | - | Isthe Industry in Operation ?? Yes

b |- | Industry Operating without CCA No.

c |- | HasProduction exceeded (last 3 M THS) than CCA-Qty | No.

dl- Any products-NOT in CCA, manufactured-Last 3 No.

MTHs

e |- | Foul Odour/Fugitive Emission/Bye Pass in Premises ?? | No.

f |- | Industry Name CHANGED in recent times ?? No.

g | - | HasRegn with CETP or TSDF expired ?? No.

h |- | Seperate Energy Meter for A.P.C.M ? Yes

h |- | Provision of any STAND-BY Pump ?? No.

Water Parameter

b |- | Source of Water Supply Tankers

c |- | W.W.G isEXCEEDING the CCA Limits No.

d |- | W.W Disposal as per the Consent Conditions ? Yes

e |- | Wasthe ETPin operation ? Yes

f |- | Treatment System ADEQUATE to handle existing effluent | Adequate

g |- | Did u observe ANY ILLEGAL Discharge ?? No.

h |- | Nos of Samples collected 2
Remarks

Note: EIA 2006 / SEIAA / E.C / MOEF Applicable : Yes

Site Observations during Inspection, PCB-ID: (26937)

20/10/2020 2/5 ( Through XGN) !




= Gujarat Pollut@P&ntrol Board | _PCBd: 26937 |

(Inspection Report ) - Air,Water ,Hazardous
(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

@

* Unitisjointly visited with NCT team member regarding discharge of w/w outside premises by this unit.e This
unit was traced out for the reason yellowish colored water observed in natural open khadi within GIDC
Ankleshwar. « During visit brownish colored w/w observed in GIDC open drain near the boundary wall of the
unit & the stretch of this w/w was found to be @ 80-90 feet. One sample of w/w was collected from this GIDC
open drain having brownish color & pH @ 10 on pH strip.e Immediately the unit was inspected. During visit unit
isfound in operation & production of 3, 4 Di amino Benzophenone is going on.e ETP was found not in operation
but w/w is observed in settling tank. Color of this w/w was observed brownish & pH @ 9-10 on pH strip. One
sample of w/w was collected from settling tank.» Unit isamember of CETP, ETL, Ankleshwar for the disposal of
waste water. « Characteristics of both the w/w samplei.e. w/w sample collected from GIDC open drain near the
boundary wall of the unit & from settling tank of ETP of the unit were found same.e Fresh soil was observed in
open area near ETP to hide the earlier disposed/overflow of w/w in ETP area. (photo attached). « During visit
daily work (rojkam) was done with NCT member & it is attached separately.s Housekeeping within premises &
near ETP areawas found very poor. Looking to the site situation within premises as well as outside premises, it
was observed that unit discharges their waste water into GIDC open storm water drain in odd hours instead of
treatment & disposal as per CCA conditions.s 3 day notice given during visit. « Photographs taken during visit are
attached herewith. [4736]-19/10/2020

~ RO Comments/Reply :AR awaited. Strict actions recommended-20/10/2020

W.C Notings:

Specific Instructions given to Industry at the time of visit , for Pt to Pt Compliance
4. AOUG HUUA YUl USl UScR }YUsiizlle) Compliance $:9.

2. ETP dl&ll Plant Areas] House Keeping ol oteg] %lcll BAA l A 3dlell YURIMS UILAL A wAsll
53 sl 5.

3. WUoll B}sHoell Deell 2Bl HIUell production data, water Consumption, waste water generation <l ,
Hazardous Waste ol Data Submit s2Ulclcll.

1. YAUSlcl AHA Uil AsHHL AUAA ETPel Settling Tank Hi 23c Ae dl2R dall AsHal udla waAc
GIDC Strom waste Drain Hl ¥ d2clleR il Color Brown ctéll PH Alkaline lcll HAE dl Glal 2ol URell
A cleRell As -As olyoll AcMl UAA Sample ol Characteristic %lcll Uil 611 Waste water & Odd
hours Hl AsHell 6lalR Blsclltdl AUA 8. A $[Ad a2 V. AER cllold YelAl s:¢ll.

Compliance Observed in this | nspections.

20/10/2020 3/5 ( Through XGN) !




P Gujarat Pollut@P©pntrol Board PCB |d: 26937
{ @r ( Inspection Report ) - Air Water , Hazardous
(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

Instructions in Previous Visits and Reply Insp Det Instruction Status
3] Uoll AsH) wUsAUR GIDC HL WA WoSR UGS AR cl2Rq) ceot | 484248(14/06/18) Still Pending
sl el 818 sAsAt ot Slell ¥d\g] GIDC ol YHRUA % 9 .
Q] Uotl AsHHL AUEQR R H.2ol F2A %ol RAY W2 5 WQUAA ol | 484248(14/06/18) Fully Complied
Al [Asid 524
R] Usll ETP ofl 5As2U0t S5HL A2UB A2 ek ETL HL HsAH] . 484248(14/06/18) Partial Compliance
1] WUl &RL cll: 11/0U/R09¢ oll A% WUUHL MAA U581 481903(25/05/18) Partial Compliance
UlAetsd.
(R)Uotl GOMHL ollHER UARAU WELA el AUE2 Yol Adequate, 470815(28/02/18) Fully Complied
functional primary ETP %lcll HAA ol@ B lesl@s olotiacdl dal dal st
sl
Ul AsH ol Yausia elet walaRla stael Aeel aellR ysir ol 470815(28/02/18) Partial Compliance
(AR /&QA Al /%Qlel HAA B, B BUUR ULAL Acdl UdEL gERc
ol ofl Rttld Yool wUal Aletaclell ds Y3l wsaltsll dgell oA wpuaa
YelRl/YAoll URA AUl A Yelldl /AU dl/Yclcdl HUSAUA SIHSL oll
Rot-3 1l S ol asl 5A3L da Yedls A3 A 7 s 2wl Al
UM wLA B,
(1) 22 A% GOl Yeutsidt UAHA AULUslL 6121 ZCL chemicals Ltd
A9 BloldS scllHl vldd »¥QUAA B. dal [QQu 8135 Wsse o
Geuleot sl Alald ol HAA O L 8135 Ylsse oll Gauleat M2 %33
AHM URelloo(lRA6{l [Qatdalr ruredl scll.
(W) Yeustca AHA ol Sllladl udrl 1A dud 1R dlaa 8. 470815(28/02/18) Partial Compliance
(3) AU aueaAl Yorol AU (LS. ELUL ETL ol Mot 6l dal AU Secll A | 470815(28/02/18) Partial Compliance
aul (LUl 818 Are dler WsAdt ol GuAsct Yl 1 Ml ealacd
Beuleatl Ggaldl A dleell [Astet 3 Yl sl YlHuesdlu uigl
w2l Odd hours Hi A2 AleR ol [Asld scllg) dlesi@s i 59
(¥)3Uell GLoll Geulestoll (Adtct April -2099 &l stojuldl- 201¢ oll 470815(28/02/18) Partial Compliance

Excise ER 1/GST oll 3lloictitfol ARB3Aot U (Rot-3 Ul 2% scll

20/10/2020 4/5 ( Through XGN )
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Gujarat Polluti@8@pntrol Board

(Inspection Report ) - Air,Water ,Hazardous
(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

| PCB Id: 26937

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (26937)

A Sample Details

Sr | Act |Ph/Temp/Air Sampled Time Type Sampling Point Col-Cond
1| W-13 |@10o0nphstrip/33 1230-1230 REP |from storm water drain near boundary wall of the unit ~ Brownish
2 | W-13 @9-10onphstrip/ 33 1240-1240 REP |##fina outlet of the etp ~ from settling tank of theetp Brownish
unit
B Process Stacks
Sr |Stack attached to Mts Remark Details of APCM Probable Pallutants.
1 |Chloro-Sulphonation 11 reactor m-2 SCR S02-40,HCL-15,CHI-9,
Cc Fluegases Stacks
Sr | Stack attached to Mts |Remark SMF APCM Fuel Consp-Unit Insp Remk
1 | Boiler 10 NON IBR BABY NO N.A Natural Gas 100 SCM/DAY
BOILER CAP. 0.4
TPH
D Details about Hazardous Waste Management :
Sr Sour ce of Hazardous Waste Catg Qty/Year HW Disposal M anagement
1 | Spent Catalyst | -28.2 0.024-M.T| COL,DSS,STO,TRA,DST
2 | Spent Solvents | -28.6 66.000-M.T | COL,REU,STO
3 | Empty barrels/containers/liners contaminated with hazardous | -33.1 12.000-M.T | COL,DCO,DSS,REU,STO,TRA
chemicals /wastes
4 |Chemica dludge from waste water treatment | -35.3 1.200-M.T | COL,DSS,STO,TRA,DST
E Products:
Sr Product Name NOC Qty CCA Qty Applied Qty Inspection Remark
1 |3,4di amino benzophenone 2.000 2.000-M.T 0.000
2 |medendazole IP/BP/USP 2.000 2.000- M.T 0.000
F Raw material :
G Water Consumption & Generation Break up
Sr | Water Code (Qty in klpd - Kilo Ltr per Day)| WC:6.000 | WWG : 6.000 Water Source Remark
1 | Boiler Feed 0.500 0.100 Tankers
2 | Cooling Water 1.000 0.000 Tankers
3 | Domestic Purpose 1.000 1.000 Tankers
4 | Mnfg Process 3.000 4.400 Tankers
5 |COthers..... 0.500 0.500 Tankers for APCM
H Solid Waste

Inspection Team :

R.B. Makwana, SSA - MS. ALPA AMRUTBHAI VASAVA

I hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.

Signature By(R.B. Makwana, SSA )

20/10/2020

5/5( Through XGN )
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Photographs Taken During Inspection On Dated 14/10/2020

brownish coloured w/w in GIDC open drain near the boundary wall of M/s. Shchem
Corporation

ETP of M/s. Shchem Corporation




2

Photographs Taken During Inspection On Dated 14/10/2020

SN
SHOT ON Ml A) “A
MPOUAL CAMERA . 2020770414 1395

Fresh soil was observed in open area near ETP to hide the earlier disposed/overflow of
w/w in ETP area

settling tank of ETP




10/2020

14

Photographs Taken During Inspection On Date

Poor housekeeping near ETP Area

Poor housekeeping near ETP Area
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GUJARAT POLLUTION CONTROL BOARD

w\§” Regional Office - Ankleshwar Cleaner Technology Development Centre Building (ARAIL),
1st Floor, Plot No. 1501, GIDC Estate, Ankleshwar - 393 002.
Dist. Bharuch (Gujarat) Ph. No. : (02646) 222933 Fax : (02646) 222932
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ANALYSIS REPORT FOR

Gujarat Pollution Control Board

WATER / WASTE WATER SAMP2 3 7 Bharuch
C-1/119/3, GIDC Phase-2
Sample ID:290893 - Analysis Completion:04/11/2020 | Narmadanagar

&

Pharmaceuticals / LAB Inward : 42330

Bharuch-392015
Tele:(0264)2246333

TEST REPORT

\ Test Report No. : 42330 Date: 04/11/2020

1. Name of the Customer : Shchem Corporation - 26937

2. Address : 4001/A-2,GIDC ANKLESWAR,-,-

ANKLESHWAR-393002, Taluka : Ankleshwar, District : Ankleshwar,

3. Nature of Sample : REP-Representative/Grab, (Insp Type : REV-On/For Revocation)

4. Sample Collected By : R.B. Makwana, SSA

5. Quantity of Sample Received : Slit

6. Code No. of the Sample : 290893

7. Date & Time of Collection & Inwarding : 14/10/2020 , (1240 to 1240) & 19/10/2020

8. Date of Start & Completion of Analysis : 20/10/2020 & 04/11/2020

9. Sampling Point ## Final Outlet of the ETP ~ From settling tank of the ETP unit

10. Flow Details (Remarks) -

11. Mode of Disposal : Into CETP-ETL through tanker

12. Ultimate Receiving Body : No generation of industrial wastewater

13. Temperature on Collection : 33 & pH Range on pH Strip :@ 9-10 on pH strip

14. Carboys Nos for : Barcode & Color & Appearance :Brownish

: Ind :5.000 , Dom :1.000 & Ind :5.000 , Dom :1.000

15. Water Consumption & W.W.G (KLPD) : 13 ,Cap No & Weight :

Sr Parameter Unit Test Method Range of Testing Result
1 | Temperature Centigrade | 1S: 3025 (Part — 9) — 1984(Reaffirmed 2006) Ambient oC - 60 oC 33
2 |pH pH Units 4500 H+ B APHA Standard Methods 23rd edi.2017 |1 —14 pH value As or 8.68
3 | Colour Pt.Co.Sc. 2120 B APHA Standard Methods 23rd edi. 2017 2 -to 99 Hazen & 1-50 70
4 | Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Method 10 — 200000 mg/L 6645
5 | Suspended Solids mg/l Gravimetric method. (2540 D APHA Standard Method 2 — 10000 mg/L 535
6 | Ammonical Nitrogen mg/| 1).Titrimetric method (4500 NH3 B & C APHA Standal 1 - 2000 mg/I. 101
7 | Acidity as Caco3 mg/l Titration Method. (2310 B APHA Standard Methods 2{ 1 — 1000 mg/I BDL
8 | Chloride mg/l Argentometric method. (4500 CI? B APHA Standard N 1 - 50000 mg/I 625
9 | Sulphate mg/l APHA(23rd edi) 4500 SO4 E 2-40mgl/| 2991
10| Chemical Oxygen Demand mg/l APHA (23rd Edition)- 5220 B Open Reflux Method-2( 5.0- 50000 mg/I 4116
11| Oil & Grease mg/l Liquid — Liquid Partition Gravimetric method. (5520 B| 01 — 1000 mg/I 1.6
12| Phenolic Compounds mg/l 4 Amino Antipyrene method without Chloroform Extra 0.1 — 50 mg/I BDL
13/ B.0O.D (3 Days 270C) mg/l 3 — Day BOD test. (IS 3025 (Part 44) 1993 Reaffirme¢ 05-50000 mg/| 1050

Laboratory Remarks : Approved By:236-lab_236 Dt.: 04/11/2020 .

(o=

D. N. Vasadia, Lab Head

Note :

a b~ ON -

Guijarat Jurisdiction only.

~N O

. The results relate only to the items sampled and tested.
. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

. The report shall not be reproduced except in full or part without approval of the laboratory.

. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to

8. Bioassay test (for toxicity) -1S:6582:Part-2:2001; Reaffirmed 2007.

. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents
. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA.

02/05/2024 11:52:38

*** END OF TEST REPORT ***

Page 1 of 1
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ANALYSIS REPORT FOR

Gujarat Pollution Control Board

WATER / WASTE WATER SAMP2 3 8 Bharuch
C-1/119/3, GIDC Phase-2
Sample ID:290892 - Analysis Completion:04/11/2020 | Narmadanagar

&

Pharmaceuticals / LAB Inward : 42329

Bharuch-392015
Tele:(0264)2246333

TEST REPORT

\ Test Report No. : 42329 Date: 04/11/2020

1. Name of the Customer : Shchem Corporation - 26937

2. Address : 4001/A-2,GIDC ANKLESWAR,-,-

ANKLESHWAR-393002, Taluka : Ankleshwar, District : Ankleshwar,

3. Nature of Sample : REP-Representative/Grab, (Insp Type : REV-On/For Revocation)

4. Sample Collected By : R.B. Makwana, SSA

5. Quantity of Sample Received : Slit

6. Code No. of the Sample : 290892

7. Date & Time of Collection & Inwarding : 14/10/2020 , (1230 to 1230) & 19/10/2020

8. Date of Start & Completion of Analysis : 20/10/2020 & 04/11/2020

9. Sampling Point : From storm water drain near boundary wall of the unit ~

10. Flow Details (Remarks) : Yes

11. Mode of Disposal -

12. Ultimate Receiving Body : No generation of industrial wastewater

13. Temperature on Collection : 33 & pH Range on pH Strip :@ 10 on pH strip

14. Carboys Nos for : Barcode & Color & Appearance :Brownish

: Ind :5.000 , Dom :1.000 & Ind :5.000 , Dom :1.000

15. Water Consumption & W.W.G (KLPD) : 13 ,Cap No & Weight :

Sr Parameter Unit Test Method Range of Testing Result
1 | Temperature Centigrade | 1S: 3025 (Part — 9) — 1984(Reaffirmed 2006) Ambient oC - 60 oC 33
2 |pH pH Units 4500 H+ B APHA Standard Methods 23rd edi.2017 |1 —14 pH value As or 11.40
3 | Colour Pt.Co.Sc. 2120 B APHA Standard Methods 23rd edi. 2017 2 -to 99 Hazen & 1-50 1000
4 | Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Method 10 — 200000 mg/L 63405
5 | Suspended Solids mg/l Gravimetric method. (2540 D APHA Standard Method 2 — 10000 mg/L 555
6 | Ammonical Nitrogen mg/| 1).Titrimetric method (4500 NH3 B & C APHA Standal 1 - 2000 mg/I. 294
7 | Acidity as Caco3 mg/l Titration Method. (2310 B APHA Standard Methods 2{ 1 — 1000 mg/I BDL
8 | Chloride mg/l Argentometric method. (4500 CI? B APHA Standard N 1 - 50000 mg/I 18500
9 | Sulphate mg/l APHA(23rd edi) 4500 SO4 E 2-40mgl/| 28490
10| Chemical Oxygen Demand mg/l APHA (23rd Edition)- 5220 B Open Reflux Method-2( 5.0- 50000 mg/I 43529
11| Oil & Grease mg/l Liquid — Liquid Partition Gravimetric method. (5520 B| 01 — 1000 mg/I 1.2
12| Phenolic Compounds mg/l 4 Amino Antipyrene method without Chloroform Extra 0.1 — 50 mg/I BDL
13/ B.0O.D (3 Days 270C) mg/l 3 — Day BOD test. (IS 3025 (Part 44) 1993 Reaffirme¢ 05-50000 mg/| 10880

Laboratory Remarks : Approved By:236-lab_236 Dt.: 04/11/2020 .

(o=

D. N. Vasadia, Lab Head

Note :

a b~ ON -

Guijarat Jurisdiction only.

~N O

. The results relate only to the items sampled and tested.
. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

. The report shall not be reproduced except in full or part without approval of the laboratory.

. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to

8. Bioassay test (for toxicity) -1S:6582:Part-2:2001; Reaffirmed 2007.

. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents
. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA.

02/05/2024 11:53:06

*** END OF TEST REPORT ***

Page 1 of 1




Annexure-R2

- GUJARAT%%?LUTION CONTROL BOARD

PARYAVARAN BHAVAN

= Sector-10-A, Gandhinagar-382 010
| /4 Phone : (079) 23226295
GPCB Fax - (079) 23232156

Website : www.gpcb.gov.in

BY R.P.A.D.
CLOSURE DIRECTION UNDER SECTION 33-A OF THE WATER (PREVENTION AND
CONTROL OF POLLUTION) ACT-1974 [HEREINAFTER REFERRED TO AS THE
WATER ACT] AS AMENDED FROM TIME TO TIME

WHEREAS you are having an industrial plant at Plot No: 4001/A-2, GIDC
ANKLESHWAR, DIST.BHARUCH.

AND WHEREAS Gujarat Pollution Control Board has granted you consent under
the provisions of water Act-1974 by its Consent Order No.AWH -95266, valid up to
02/06/2023 for operation of the industrial plant with various conditions mentioned

therein.

AND WHEREAS during the inspection of your industrial plant on 14/10/2020
under section-23 of the Water Act by the authorized officer of the Board it has been

noticed that:

1. Brownish colored wastewater observed in GIDC open drain near the boundary wall
of the unit & the stretch of this wastewater was found to be @ 80-90 feet.
Wastewater sample collected from GIDC open drain near the boundary wall of the
unit shows pH: 11.4, COD: 43529 mg/1, NH3-N: 294 mg/lit.

2. ETP was found not in operation, however wastewater is observed in settling tank.

3. Color of wastewater observed in Settling tank (final outlet of ETP) of the unit was
observed brownish & pH @ 9-10 on pH strip. Wastewater collected from settling
tank of ETP shows pH: 8.68, COD: 4116 mg/1, NH3-N: 101 mg/lit.

4. Fresh soil was observed in open area near ETP to hide the earlier disposed/overflow
of wastewater in ETP area.

5. Housekeeping within premises & near ETP area was found very poor.

6. Looking to the site situation observed within premises as well as outside premises, it
was chserved that unit discharges their waste water into GIDC open storm water
drain in odd hours instead of treatment & disposal as per CCA conditions.

Clean Gujarat Green Gujarat
ISO - 9001 - 2008 & SO - 14001 - 2004 Certified Organisation
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AND WHEREAS the non-compliance as narrated above, observed in your
industry is contributing to the pollution problem in Ankleshwar area.

UNDER THE CIRCUMSTANCES, as directed, 1 M. P. Solanki, Dy. Environment
Engineer, Gujarat Pollution Control board issue the direction under Section 33(A) of the
Water Act — 1974 as under:

1. To prohibit the manufacturing activity on 15t day at Plot No: 4001/A-2, GIDC
ANKLESHWAR, DIST.BHARUCH.

2. To stop operation of D.G. set and CPP on 15t day (if any] .

3. To close the operation of your industrial plant on the above mentioned site on
15t day.

4. To direct the concerned authority to stop supply of electricity and water on 15t
day.

5. This order will be effective with 15t day.

IF the above direction is not complied on 15t day, you are liable for prosecution
under Section 41(2) of the Water (Prevention and Control of Poilution) Act-1974 which
provides punishment with imprisonment for a term not less than one year and six

months and may extend to six years and with fine.

This letter is issued with the approval of the competent authority.

For and on behalf of
Gujarat Pollution Control Board

(M.P.Solanki)
Dy. ENVIRONMENT ENGINEER

}ued to:

\

M/s. SHCHEM CORPORATION
PLOT NO:4001/A-2,

GIDC ANKLESHWAR,

DIST: BHARUCH, GUJARAT.

(P.T.0)
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- GUJARAT POLLUTION CONTROL BOARD
= PARYAVARAN BHAVAN
Nah B Sector-10-A, Gandhinagar-382 010

e Phone : (079) 23226295

GPCB Fax . (079) 23232156

Website : www.gpcb.gov.in

COPY TO:

1. The Dy. Engineer (0&M)
Dakshin Gujarat Vij Company Ltd (DGVCL),
GIDC Sub-Division, DGVCL,
Plot No.U/4/2, opp: GIDC Police Station,
GIDC Ankleshwar, Dist. Bharuch.....
I am directed to request you to disconnect supply of ELECTRICITY (except single
phase) with 15t day effect from the date of issue of this order to the industrial
plant of M/s. SHCHEM CORPORATION, PLOT NO: 4001/A-2, GIDC
ANKLESHWAR, DIST.BHARUCH & intimate to us accordingly.

2. The Chief Officer
Ankleshwar Notified Area
Plot N0.618/619,
GIDC Ankleshwar,
Dist: Bharuch ........
[ am directed to request you to disconnect supply of WATER with 15%* day
effect from the date of issue of this order to the industrial plant of M/s. SHCHEM
CORPORATION, PLOT NO: 4001/A-2, GIDC ANKLESHWAR, DIST.BHARUCH &
intimate to us accordingly.
3. Regional Officer
Gujarat pollution Control Board,
Regional Office,
Ankleshwar..... to follow up for compliance of this direction & send IR/AR.
For and on behalf of
Gujarat Pollution Control Board
(M.P.Solanki)
Dy. ENVIRONMENT ENGINEER
) Clean Gujarat Green Gujarat

ISO - 9001 - 2008 & ISO - 14001 - 2004 Certified Organisation



Annexure-R3

=" Gujarat Polluti@dc@ntrol Board PCB Id: 26937 |
%ﬁ (Inspection Report ) - Air,Water ,Hazardous
(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
1 |Industry Details Shchem Corporation | Outward No: 36655-05/12/2020 |
Email : PLOT NO:4001/A-2,GIDC ANKLESWAR,
shchem@yahoo.com - -
Teleoh ] ANKLESHWAR - 393002
ephone.- DIST : Ankleshwar, TAL : Ankleshwar, SIDC : Ankleshwar
00000000000
Inspection Id : 585721 ( After Direction) RoName: Ankleshwar
2 |Type/ Scale/ Sector / Status: RED / SMALL / Pharmaceuticals/ In Operation
3 | Inspection Dt & Time: 27/11/2020 15:04/ Water Person Contacted : Mr. Vijay R. Sheth, partner
4 | Env Audit Detail : Sch: N.A, ,Year : ,OnDt:
Commissioned Dt :  25/01/1985 Production Start Dt : 25/01/1985 Applicability of CRZ Rules: No
_5 |Water ConsumptioninKiloLtsPer Day _ _ Ind: 5000 Dom: 1000 __ _ _ | Borewells 0 _
6 | Waste Water generation / Discharge (klpd) :  Ind: 5.000 Dom: 1.000 Tubewells: 0
_7|Consumer No.(ElectricMeter): Sourceof Water Supply: Tankers
8 | Disposal Mode of Industrial / Domestic: Zero Discharge/Irrigation
9 | Discharge Pt / Final Receiving Body (Ultimate): CETP (ETL) Member / No generation of industrial wastewater
10 | Status of water consent Under the Water Act 1974: AWH-95266-02/06/2023 Last Inward:139361-03/06/2018[GRT]
11 |Effluent Treatement plant (ETP) : Units, if provided and status:

12

ETP Details : P-Collection Cum Equalization,P-Collection Tank

Whether Industry isa member of CETP ? No

13

Boilers=1, DG Sets=0, Flue Gas =1, Process=1, ETP Cap = 10, Capacity of All =

APCM Details : Scrubber
Fuel Used : Natural Gas
Stack Attached to : Boiler

14

15
16

17

| TSDFName: BEIL Andeswar[14983 _ ____________________________
 LabChargesPending: Rs 1068000 Water CessChargesPending: NIL
Last Env. Form V : 2017-2018 Water Cess Return : 2017-2018 HW Monthly Return : 2018-04
Last 3Legal Action:
Insp Dt Act Leg Dt For Insp ID IR-Leg Type Out No
14/10/2020 DIR 10/11/2020 33A,015, 581437 DIR REV 572954
25/05/2018 REV 21/06/2018 PER, 481903 REV DIR 458957
28/02/2018 DIR 20/04/2018 33A,IMM, 470815 DIR ROU 452487
Monthly Patrak Data: Last Return : 201804 HAZD Waste Disposal : 0.000 (0 Trucks)
Electricity Units Consumed in month Water Consumed in month Effluent Discharged in month
Production - 3575, ETP- 0, APCM - 0 Meter Reading - O, Kilo Litre - 107 Meter Reading - O, Kilo Litre - 0

05/12/2020 1/5 ( Through XGN ) |




2= Gujarat Pollut@dGntrol Board PCB Id: 26937

%ﬁ (Inspection Report ) - Air,Water ,Hazardous
(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

General Observation
a | - | Isthe Industry in Operation ?? No. under closure by Board
a |- | ROFileNo I1D:26937
b |- | Industry Operating without CCA No.
c |- | HasProduction exceeded (last 3 MTHSs) than CCA-Qty | No. Not verified
dl- erlprroducts-NOT in CCA, manufactured-L ast 3 No.
S
e |- | Foul Odour/Fugitive Emission/Bye Pass in Premises ?? | No.
f |- | Industry Name CHANGED in recent times ?? No.
g | - | HasRegn with CETP or TSDF expired ?? No.
h |- | Seperate Energy Meter for A.P.C.M ? No.
h |- | Provision of any STAND-BY Pump ?? No.
Water Parameter
b |- | Source of Water Supply Tankers
c |- | W.W.G isEXCEEDING the CCA Limits No.
d |- | W.W Disposal as per the Consent Conditions ? No.
e |- | Wasthe ETPin operation ? No
f | - | Treatment System ADEQUATE to handle existing effluent | Repair/Main Reqd
g |- | Did u observe ANY ILLEGAL Discharge ?? Yes By physical observation as per pH and color
h |- | Nos of Samples collected 2
Remarks

Note: EIA 2006 / SEIAA / E.C / MOEF Applicable : Yes

Site Observations during Inspection, PCB-ID: (26937)

05/12/2020 2/5 ( Through XGN ) |




=" Gujarat Polluti@d@pntrol Board [ PCB 1d: 26937

t%’ ( Inspection Report ) - Air Water , Hazardous

(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

During routine monitoring of Ankleshwar GIDC, greenish colored turbid waste water is observed in open GIDC
storm water drain passed near pumping station A. So by back trashing of upstream area of GIDC drain with NCT
team, we have reached to thisindustry. Looking to physical appearance (color & pH), the same colored alkaline
waste water isfound in GIDC storm water drain outside of this unit. And the upstream GIDC storm water drain
of thisunit is flowing domestic waste water. For further investigation, we have entered in the premises. During
visit, al the ETP tanks of the unit were found to have w/w similar to the w/w in the Strom water drain (GIDC)
outside the unit but with highly concentrated. Aswell as around the ETP area and near ETL holding cum
discharge tank, the same waste water Patches were found on the ground. On the back side of the manufacturing
plant, huge amount of Mother Liquor/ RM containing drums having intense smell are stored in hap-hazard
manner in open area. Housekeeping in the unit premises was found to be very poor. Unit has made kachcha drain
to carry waste water generated from plant to ETP area so unit needs to make it acid proof so that w/w stops
flowing into the soil. Two waste water sample is collected from (1) ETP intermediated tank (2) GIDC storm
water drain (outside unit). This unit is found not in operation and no any manufacturing activity was going on as
closure direction isissued by Board on dated 10/11/2020 with 15 day effect. Power connection is also cut off by
GEB and presently unit is having single phase of power supply. 3-day notice isissued to the unit. Photographs
taken during inspection is attached in pdf document. [677]-02/12/2020

~ RO Comments/Reply :AR of the samples are awaited, Strict actions recommended-05/12/2020

During routine monitoring of Ankleshwar GIDC, greenish colored turbid waste water is observed in open GIDC
storm water drain passed near pumping station A. So by back trashing of upstream area of GIDC drain with NCT
team, we have reached to thisindustry. Looking to physical appearance (color & pH), the same colored akaline
waste water isfound in GIDC storm water drain outside of this unit. And the upstream GIDC storm water drain
of thisunit is flowing domestic waste water. For further investigation, we have entered in the premises. During
visit, al the ETP tanks of the unit were found to have w/w similar to the w/w in the Strom water drain (GIDC)
outside the unit but with highly concentrated. Aswell as around the ETP areaand near ETL holding cum
discharge tank, the same waste water Patches were found on the ground. On the back side of the manufacturing
plant, huge amount of Mother Liquor/ RM containing drums having intense smell are stored in hap-hazard
manner in open area. Housekeeping in the unit premises was found to be very poor. Unit has made kachcha drain
to carry waste water generated from plant to ETP area so unit needs to make it acid proof so that w/w stops
flowing into the soil. Two waste water sample is collected from (1) ETP intermediated tank (2) GIDC storm
water drain (outside unit). This unit isfound not in operation and no any manufacturing activity was going on as
closure direction isissued by Board on dated 10/11/2020 with 15 day effect. Power connection is also cut off by
GEB and presently unit is having single phase of power supply. 3-day notice isissued to the unit. Photographs
taken during inspection is attached in pdf document. [677]-02/12/2020~ RO Comments/Reply :AR of the samples
are awaited, Strict actions recommended-05/12/202

W.C Notings: -------------=--------- [677-DEE]~

Specific Instructions given to Industry at the time of visit , for Pt to Pt Compliance

05/12/2020 3/5 ( Through XGN ) |




= Gujarat Polluti@d@pntrol Board PCB Id: 26937

% ( Inspection Report ) - Air Water , Hazardous
(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

3. AsH URURML slGUSIUIDL Yol MR slall HAA B YulRd.

1. GIDC isA=R AR Yeusid ei2llet HJUEI Pumping Station A WAL uR adl GIDC vecl drain
Ui greenish colour sil turbid w/w ol $C Slall HAA. UER olltd draine{l upstream HI UL $Rcll W Usll
AsHo{l oyl AUAA GIDC oll drainHl UER USIRe) wiw Bl HAC. AR wUall AsHAL w0 HUAA
GIDCell drain Hi AL wiw Slall HAA. BUatl AsHo{l Yeusid €12lat WUl AsHo{l ETPo{l orlley 205140
AsUo{l 61812 WIAA Strom water drain (GIDC) i ¥ wiw B3 Ul2Acll URlclg U Highly Concentrated
Rl wiw BRA Al HAA. AMe AsH (ArclRHL ETP ofl AURIURL d@l ETL, Holding cum discharge tank oll
Yol wiw SARAA dlal dal Hlot uR WAl Slal HAA. AER ollold YWl 5Cl. ¥al generate UAA wiw
oll 13l Yool [Asicd sl

5. AUl dl. 10/21/0001l A% AslsAIL gl U (ot ol vRel slusll g5l GURAs elAd Yal ol 1
HI2 HOAA AUHOAL SLAHL URL AsH Rl wslR wAE GIDC Strom water drain Hl 3 Uell ASHoAL wiw
Bl UBAAL YRl wiw Blall HAA Botl M2 dlesUAs YURIHS ULl Al

2. Yellsld AHA AsH URURML WL oMl Mother Liquor /RM @RAL [QAacldt tRleldl g1 WeAlMl hap-
hazard manner Hl %lcll HAA ol M2 Seperate stroge cacizal ${l el alllsW 5.

4. U552t wellee Mgl Geatalcl wiw ol ETP Yl @8 oscll M2 acid profing WL drain alettatcll Bl wiw

g lotMl % wed.

Compliance Observed in this | nspections.

Instructions in Previous Visits and Reply Insp Det Instruction Status
4. AUOUG AU Yol UL USAR YAellzlle) Compliance $39. 581437(14/10/20) [ Pending !! Reminded AGAIN
2. ETP clel Plant Areacj House Keeping Yol olold] slal 30AA dl d 581437(14/10/20) | Pending !! Reminded AGAIN

3ol YURLHS ULl A8 AUAe{l A3 QL sRcl.

3. Uoall AsHoll el ARl HIdell production data, water Consumption, 581437(14/10/20) | Pending !! Reminded AGAIN
waste water generation &l , Hazardous Waste «ll Data Submit s2lclcll.
1. YUsld AHA BllUoll AsHHL AUAA ETPe(l Settling Tank i 23¥ct A 581437(14/10/20) | Pending !! Reminded AGAIN
dler dal AsHA WSlal WAA GIDC Strom waste Drain Hl 3¢ AeclleR il
Color Brown ct2l PH Alkaline %lcll HAA Ul Glol %dRUl URell d2 clleRell
As As olyoll AclHl WUAA Sample ol Characteristic %lcll AU UstL GLRL
Waste water sl Odd hours Hi AsHoll 6lalR Slsclil A 8. A s@d a
8. UER sllold YA scl.

3] Uoll AsHa wsAUR GIDC HL WA WoSR AUlBos AR cl2q) ceot | 484248(14/06/18) Still Pending
sl Aot S8 saA5At ot Slall Bdle] GIDC ol YHIQUA % 539 .

1] Uotl AsHHL AR R H.2ol B2Al ol RAY WA 5 wQUAA ol | 484248(14/06/18) Fully Complied
Ao [Aslet 5.

R] sl ETP ofl sAs2let EsHL AARA Are cl2Ral ETL 1L M sA] . 484248(14/06/18) Partial Compliance
1] AUl GRL cll: 19/0U/09¢ oll A% WUUHL WAA Uo52(5L5) 481903(25/05/18) Partial Compliance
UlAetsg.

05/12/2020 4/5 (Through XGN ) |




2= Gujarat Polluti@d@ntrol Board [ PCB 1d: 26937

{ %ﬁ, (Inspection Report ) - Air,Water ,Hazardous

(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (26937)

A Sample Details

Sr | Act |Ph/Temp/Air Sampled Time Type Sampling Point Col-Cond
1| W-12 @ 10onphstrip/ 30 1510-1510 REP | from intermediate holding of etp ~ Brownish-yelllow
2| W-12 @8t09/30 1520-1520 REP | from gidc storm water drain outside premises ~ greenish-black

B Process Stacks

Sr |Stack attached to Mts Remark Details of APCM Probable Pollutants.
1 |Chloro-Sulphonation 11 reactor m-2 SCR S02-40,HCL-15,CHI-9,
C Flue gases Stacks
Sr | Stack attached to Mts |Remark SMF APCM Fuel Consp-Unit Insp Remk
1 | Boiler 10 NON IBR BABY NO N.A Natural Gas 100 SCM/DAY
BOILER CAP. 0.4
TPH
D Details about Hazardous Waste Management :
Sr Sour ce of Hazar dous Waste Catg Qty/Year HW Disposal Management
1 | Spent Catalyst | -28.2 0.024-M.T | COL,DSS,STO,TRA,DST
2 | Spent Solvents | -28.6 66.000-M.T | COL,REU,STO
3 | Empty barrels/containers/liners contaminated with hazardous | -33.1 12.000-M.T | COL,DCO,DSS,REU,STO,TRA
chemicals /wastes
4 | Chemical sludge from waste water treatment | -35.3 1.200-M.T| COL,DSS,STO,TRA,DST
E Products:
Sr Product Name NOC Qty CCA Qty Applied Qty Inspection Remark
1 |3,4 di amino benzophenone 2.000 2.000- M.T 0.000
2 |medendazole |P/BP/USP 2.000 2.000- M.T 0.000

F Raw material :

G Water Consumption & Generation Break up

Sr | Water Code (Qty in klpd - Kilo Ltr per Day)| WC:6.000 | WWG : 6.000 Water Source Remark
1 | Boiler Feed 0.500 0.100 Tankers
2 | Cooling Water 1.000 0.000 Tankers
3 | Domestic Purpose 1.000 1.000 Tankers
4 | Mnfg Process 3.000 4.400 Tankers
5 | Others..... 0.500 0.500 Tankers for APCM
H Solid Waste

Inspection Team :  Bhumika A. Bhuva, AEE - L.U.Katariya, SSA
| hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.

-A‘gfé«ﬁ/

Signature By(Bhumika A. Bhuva, AEE )

05/12/2020 5/5 ( Through XGN ) |




Photographs muring inspection

M/s. Shchem corporation (PCB ID-26937) Date of inspection: 27/11/2020

GIDC storm water drain near PS-A having alkaline pH GIDC storm water drain outside the premises mix with
other streams mostly domestic waste water pH found
alkaline

Nt




Housekeeping of the plant




3-day notice
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ANALYSIS REPORT FOR
WATER / WASTE WATER SAMP2 5 0

Sample ID:293285 - Analysis Completion:19/12/2020 |

&

Pharmaceuticals / LAB Inward : 42681

TEST REPORT

Gujarat Pollution Control Board

Bharuch

C-1/119/3, GIDC Phase-2

Narmadanagar
Bharuch-392015

Tele:(0264)2246333

| Test Report No. : 42681

Date: 19/12/2020

1. Name of the Customer

: Shchem Corporation - 26937

2. Address : 4001/A-2,GIDC ANKLESWAR,-,-
ANKLESHWAR-393002, Taluka : Ankleshwar, District : Ankleshwar,
3. Nature of Sample : REP-Representative/Grab, (Insp Type : DIR-After Direction)
4. Sample Collected By : Bhumika A. Bhuva, AEE
5. Quantity of Sample Received : Slit
6. Code No. of the Sample : 293285
7. Date & Time of Collection & Inwarding 1 27/11/2020 , (1520 to 1520) & 01/12/2020
8. Date of Start & Completion of Analysis : 01/12/2020 & 19/12/2020
9. Sampling Point From GIDC storm water drain outside premises ~

10. Flow Details (Remarks)
11. Mode of Disposal

12. Ultimate Receiving Body
13. Temperature on Collection
14. Carboys Nos for

: yes

: In to GIDC storm water drain

: No generation of industrial wastewater

: 30 & pH Range on pH Strip :@ 8to 9

: Barcode & Color & Appearance :greenish-black
: Ind :5.000 , Dom :1.000 & Ind :5.000 , Dom :1.000

15. Water Consumption & W.W.G (KLPD)

: 12 ,Cap No & Weight :

Sr Parameter Unit Test Method Range of Testing Result
1 | Temperature Centigrade | 1S: 3025 (Part — 9) — 1984(Reaffirmed 2006) Ambient oC - 60 oC 30
2 |pH pH Units 4500 H+ B APHA Standard Methods 23rd edi.2017 |1 —14 pH value As or 8.32
3 | Colour Pt.Co.Sc. 2120 B APHA Standard Methods 23rd edi. 2017 2 -to 99 Hazen & 1-50 3000
4 | Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Method 10 — 200000 mg/L 5028
5 | Suspended Solids mg/| Gravimetric method. (2540 D APHA Standard Method 2 — 10000 mg/L 1972
6 | Ammonical Nitrogen mg/| 1).Titrimetric method (4500 NH3 B & C APHA Standal 1 - 2000 mg/I. 63
7 | Chloride mg/l Argentometric method. (4500 CI? B APHA Standard N 1 - 50000 mg/I 2145
8 | Sulphate mg/l APHA(23rd edi) 4500 SO4 E 2-40mgl/l 244
9 | Chemical Oxygen Demand mg/l APHA (23rd Edition)- 5220 B Open Reflux Method-2( 5.0- 50000 mg/I 4260
10| Oil & Grease mg/l Liquid — Liquid Partition Gravimetric method. (56520 B| 01 — 1000 mg/I 73.2
11| Phenolic Compounds mg/l 4 Amino Antipyrene method without Chloroform Extra 0.1 — 50 mg/I 0.27
12/ B.O.D (3 Days 270C) mg/l 3 — Day BOD test. (IS 3025 (Part 44) 1993 Reaffirme¢ 05-50000 mg/| 656

Laboratory Remarks : Approved By:236-lab_236 Dt.: 19/12/2020 .

(o=

D. N. Vasadia, Lab Head

Note :

a b~ ON -

Guijarat Jurisdiction only.

~N O

. The results relate only to the items sampled and tested.
. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

. The report shall not be reproduced except in full or part without approval of the laboratory.

. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to

8. Bioassay test (for toxicity) -1S:6582:Part-2:2001; Reaffirmed 2007.

. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents
. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA.

02/05/2024 11:54:21

*** END OF TEST REPORT ***

Page 1 of 1
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ANALYSIS REPORT FOR
WATER / WASTE WATER SAMP2 5 1

Sample 1D:293284 - Analysis Completion:19/12/2020 |

&

Pharmaceuticals / LAB Inward : 42680

TEST REPORT

Gujarat Pollution Control Board

Bharuch

C-1/119/3, GIDC Phase-2

Narmadanagar
Bharuch-392015

Tele:(0264)2246333

| Test Report No. : 42680

Date: 19/12/2020

1. Name of the Customer

: Shchem Corporation - 26937

2. Address : 4001/A-2,GIDC ANKLESWAR,-,-
ANKLESHWAR-393002, Taluka : Ankleshwar, District : Ankleshwar,
3. Nature of Sample : REP-Representative/Grab, (Insp Type : DIR-After Direction)
4. Sample Collected By : Bhumika A. Bhuva, AEE
5. Quantity of Sample Received : Slit
6. Code No. of the Sample 1 293284
7. Date & Time of Collection & Inwarding : 27/11/2020 , (1510 to 1510) & 01/12/2020
8. Date of Start & Completion of Analysis : 01/12/2020 & 19/12/2020
9. Sampling Point From intermediate holding of ETP ~

10. Flow Details (Remarks)
11. Mode of Disposal

12. Ultimate Receiving Body
13. Temperature on Collection
14. Carboys Nos for

: No generation of industrial wastewater

: 30 & pH Range on pH Strip :@ 10 on pH strip

: Barcode & Color & Appearance :Brownish-yelllow
: Ind :5.000 , Dom :1.000 & Ind :5.000 , Dom :1.000

15. Water Consumption & W.W.G (KLPD)

: 12 ,Cap No & Weight :

Sr Parameter Unit Test Method Range of Testing Result
1 | Temperature Centigrade | 1S: 3025 (Part — 9) — 1984(Reaffirmed 2006) Ambient oC - 60 oC 30
2|pH pH Units 4500 H+ B APHA Standard Methods 23rd edi.2017 |1 — 14 pH value As or 9.81
3 | Colour Pt.Co.Sc. 2120 B APHA Standard Methods 23rd edi. 2017 2 -to 99 Hazen & 1-50 1500
4 | Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Method 10 — 200000 mg/L 68972
5 | Suspended Solids mg/l Gravimetric method. (2540 D APHA Standard Method 2 — 10000 mg/L 76
6 | Ammonical Nitrogen mg/| 1).Titrimetric method (4500 NH3 B & C APHA Standal 1 - 2000 mg/I. 35
7 | Chloride mg/l Argentometric method. (4500 CI? B APHA Standard N 1 - 50000 mg/I 34150
8 | Sulphate mg/l APHA(23rd edi) 4500 SO4 E 2-40mgl/l 1945
9 | Chemical Oxygen Demand mg/l APHA (23rd Edition)- 5220 B Open Reflux Method-2( 5.0- 50000 mg/I 43925
10| Oil & Grease mg/l Liquid — Liquid Partition Gravimetric method. (6520 B| 01 — 1000 mg/| 78.4
11| Phenolic Compounds mg/l 4 Amino Antipyrene method without Chloroform Extra 0.1 — 50 mg/I 0.17
12/ B.O.D (3 Days 270C) mg/l 3 — Day BOD test. (IS 3025 (Part 44) 1993 Reaffirme¢ 05-50000 mg/| 2600
Laboratory Remarks : Approved By:236-lab_236 Dt.: 19/12/2020 .

(o=

D. N. Vasadia, Lab Head

Note :

a b~ ON -

Guijarat Jurisdiction only.

~N O

. The results relate only to the items sampled and tested.
. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

. The report shall not be reproduced except in full or part without approval of the laboratory.

. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to

8. Bioassay test (for toxicity) -1S:6582:Part-2:2001; Reaffirmed 2007.

. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents
. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA.

02/05/2024 11:54:45

*** END OF TEST REPORT ***

Page 1 of 1




252 Annexure-R4

submit interim EDC

M. P. SOLANKI(GoG-GPCB Dept.) <nuh-gpcb-ankl@gujarat.gov.in>

Sat 20-02-2021 11:40 AM

To:shchem@yahoo.com <shchem@yahoo.com>;

Sir,

With reference to your revocation application, as approved in file, you are required to pay Rs.
4,40,000/- as interim Environmental Damage Compensation through RTGS at the earliest.

Details of GPCB Bank Account is as under:
A

Name Of Payee

GUJARAT POLLUTION CONTROL BOARD
B

Bank Account Number

10325062238

C

Type of Account

CURRENT

D

Bank

STATE BANK OF INDIA

E

Branch

GANDHINAGAR ZONAL BRANCH

F

Branch Address

SECTOR-10/B, IN FRONT OF NEW SACHIVALAYA, GANDHINAGAR-382010
G

IFSC Code

SBINO001355
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Regards,

P.B.Patel,

Dy. Environment Engineer
Unit - Ankleshwar

Gujarat Pollution Control Board



s Annexure-R>
=" Gujarat Polluti@dyZpntrol Board PCB Id: 26937 |
%ﬁ (Inspection Report ) - Air,Water ,Hazardous
(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
1 |Industry Details Shchem Corporation | Outward No: 37254-17/03/2021 |
Email : PLOT NO:4001/A-2,GIDC ANKLESWAR,
shchem@yahoo.com - -
Teleoh ] ANKLESHWAR - 393002
ephone.- DIST : Ankleshwar, TAL : Ankleshwar, SIDC : Ankleshwar
00000000000
Inspection1d: 596104 ( H.O.Reference) RoName: Ankleshwar
2 |Type/ Scale/ Sector / Status: RED / SMALL / Pharmaceuticals/ In Operation
3 | Inspection Dt & Time: 12/02/2021 15:00/ Water , Hazd Person Contacted :  Mr. Vijay Sheth (Partner)
4 | Env Audit Detail : Sch: N.A, ,Year : ,OnDt:
Commissioned Dt :  25/01/1985 Production Start Dt : 25/01/1985 Applicability of CRZ Rules: No
_5 |Water ConsumptioninKiloLtsPer Day _ _ Ind: 5000 Dom: 1000 __ _ _ | Borewells 0 _
6 | Waste Water generation / Discharge (klpd) :  Ind: 5.000 Dom: 1.000 Tubewells: 0
_7|Consumer No.(ElectricMeter): Sourceof Water Supply: Tankers
8 | Disposal Mode of Industrial / Domestic: Zero Discharge/Irrigation
9 | Discharge Pt / Final Receiving Body (Ultimate): CETP (ETL) Member / No generation of industrial wastewater
10 | Status of water consent Under the Water Act 1974: AWH-95266-02/06/2023 Last Inward:139361-03/06/2018[GRT]
11 |Effluent Treatement plant (ETP) : Units, if provided and status:

12

ETP Details : P-Collection Cum Equalization,P-Collection Tank

Whether Industry isa member of CETP ? No

13

Boilers=1, DG Sets=0, Flue Gas =1, Process=1, ETP Cap = 10, Capacity of All =

APCM Details : Scrubber
Fuel Used : Natural Gas
Stack Attached to : Boiler

14

15
16

17

| TSDFName: BEIL Andeswar[14983 _ ____________________________
LabChargesPending: Rs1200000 Water CessChargesPending: NIL
Last Env. Form V : 2019-2020 Water Cess Return : 2017-2018 HW Monthly Return : 2020-99
Last 3Legal Action:
Insp Dt Act Leg Dt For Insp ID IR-Leg Type Out No
14/10/2020 DIR 10/11/2020 33A,015, 581437 DIR REV 572954
25/05/2018 REV 21/06/2018 PER, 481903 REV DIR 458957
28/02/2018 DIR 20/04/2018 33A,IMM, 470815 DIR ROU 452487
Monthly Patrak Data: Last Return: 202011 HAZD Waste Disposal : NO DATA
Electricity Units Consumed in month Water Consumed in month Effluent Discharged in month
Production - 541, ETP- 0, APCM -0 Meter Reading - O, Kilo Litre - 15 Meter Reading - O, Kilo Litre - 0
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) Gujarat Polluti@df®pntrol Board

| g‘ﬁ%‘ (Inspection Report ) - Air,Water ,Hazardous

PCB Id: 26937

(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

One Time Updations

k |- | Recycler Registration Valid ?? Yes

General Observation

a |- | ROFileNo 1D:26937

a | - | Isthe Industry in Operation ?? Yes

b |- | Industry Operating without CCA No.

c |- | HasProduction exceeded (last 3 M THS) than CCA-Qty | No.

dl- Any products-NOT in CCA, manufactured-Last 3 No.
MTHs

e |- | Foul Odour/Fugitive Emission/Bye Pass in Premises ?? | No.

f |- | Industry Name CHANGED in recent times ?? No.

g | - | HasRegn with CETP or TSDF expired ?? No.

h |- | Seperate Energy Meter for A.P.C.M ? Yes

h |- | Provision of any STAND-BY Pump ?? No.

GEM

1g| - | Where Authorization Under BMW Rules 2016 obtained ? | |,
Provide Authorization No. / Date

Haz Waste Related

a |- | Haz waste Catg confirmitive with CCA Yes

b |- | H.W generation exceeding CCA limits No.

c |- Collection, Storage, Treatmnt, Disposal Facility Yes
Adequate ??

d |- | Reusing or Recycling of Haz Waste by Industry ? By SELF

o |- ’I;;)gBook/XGN Manifests/ Disposal Records TALLYING Fully

Stock of Haz-Waste @ premises/Whether EXCESS ?

—
'

Recycler/ Actual user hasvalid Authorization under
rules6 or 9 of HOWR-2016?

Installed capacity of the plane based on machinery

h | - | installed (Capacity of Machine,No. of Batch/Day,Annual| ----
Capacity)

il Technical capability and equipment complying with the Yes
SOP/Guideline?

.| _| Isunit complying the conditions givesin Yes

I'| 7| soP/Guidelines?

k |- | Facility isadequate for the applied process Yes

| | -| Passbook is maintained? Yes

m | - | Detailsof PLI, if applicable --

n |- | Details of safety spects provieded by the facility

o |- Seprate storage area for Haz. Waste for the utilization Yes
or generation from the processis provided?

p |- | Quantity of Hazardous waste procured as per CCA? Yes

Water Parameter

b |- | Source of Water Supply Tankers

c |- | W.W.G isEXCEEDING the CCA Limits No.

d | - | W.W Disposal as per the Consent Conditions ? Yes

e |- | Wasthe ETPin operation ? Yes

f |- | Treatment System ADEQUATE to handle existing effluent | Adequate

g | - | Did u observe ANY ILLEGAL Discharge ?? No.

h |- | Nos of Samples collected 0

17/03/2021 2/5 (Through XGN ) |




= Gujarat Pollut@f@ntrol Board PCB I 26937
t%’ ( Inspection Report ) - Air Water , Hazardous

(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

Note: EIA 2006 / SEIAA / E.C /| MOEF Applicable : Yes

Site Observations during Inspection, PCB-ID: (26937)

Inspection of thisunit is carried out for further investigation in the matter with reference to H.O. mail dtd.
06.02.2021 regarding verifying the trading units M/s. Remi Fine Chem, T-17 gems plaza square, GIDC
Ankleshwar and M/s. Shreenathji Chemical block No. B-205, Plot No. 3137, Tulsivan Residency, Opp. White
House, New ESIC road, Sardar Park, GIDC Ankleshwar, which are selling sodium Bromide solution/HBr to M/s
Raj Chem industries, Plot No: 12, B-65, Someshwar Industrial Park, Village: Tundali, District: Mehsana. Detail
inspection report with requisite documents is uploaded herewith. Inspection report with al the documentsis also
sent to HO through e-mail dtd. 03.03.2021. [692]-03/03/2021

~ RO Comments/Reply :Recommended for strict actions-17/03/2021

| recommend : g. Recommend Strict Action
W.C Notings: ------ [4736-DEE]~

Specific I nstructions given to Industry at thetime of visit , for Pt to Pt Compliance

1. BRA% WUl AsHo{l YALsld Meet Chemopharma Trader ol M sAHL AUAA Sodium Bromide Solution
wloldsll Specific reference HIZ AcllHL HUAA. UER GULOLA BUatl QUL UjUR WUl AsHHLl Geetaldl
Sodium Bromide Solution o\ ¥(Usll (2L Meet Chemopharma trader Wia o{lslct scllHl wAc. Ul sauld
CCA Ul A€ Sodium Bromide Solution oll GCAW o1ell. dal YAlSld AHA WsHHL AR V0 o9l 3R Sodium
Bromide Solution AlUsll 1Bl Y%¥6l (with nomenclechare as MB-III ML), V(AR U0 $11 NaSH Solution, @

7 drums Causitc lye, 1 drum n- Propyl bromide (NPBr) - al above drums 200 Lit each, 1 Carboy (50 Lit) NPBr, .
@ ¥0 aldl N- Propyl Alchohol (200 Lit each), 1 drum DMF (200 Lit Cap.) AR slcll HOlA % raw material list Hi

UYs material £20AA el B ollold YA sl UL UER Chemicals ot BUANL, generated Sodium Bromide
Solution otl o{lstet clletdsll 518 el YRlal % 53¢t oldll Al AR U %Y SRl

2. lUsll glRL Meet Chemopharma trader & MsAcHl WAA Sodium Bromide Solution otl Al o{lstct 243
Yl sl

3. Yellsld AHA Gauleotoll (AQatdl, Sodium Bromide Solution generation- disposal data 29 $3c otell Al il
ool el sl dal Bl 8 HEelloll Geuleotoll (ALl AR YRLal U 9 524,

4. WUoll lRL wRUcAL wjAUR Organix oIt UE Plot UR % trading activity 530 &l l dell %331 13l Hi2all
£clAR %Y 53 otell B UL sRAclcll AUl Hazardous waste o trading 529 ol(¢ &l Hazardous waste
Managenemt Rules o{l d(H 2Rcllo] YA UG WAHst 524,

Compliance Observed in this | nspections.

17/03/2021 3/5( Through XGN )
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P Gujarat Polluti@fGbntrol Board PCB Id: 26937
{ @r ( Inspection Report ) - Air Water , Hazardous
(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

Instructions in Previous Visits and Reply Insp Det Instruction Status
) Ul AsH UMl WAA Closure Direction ol M 2Rl 595418(08/02/21) Partial Compliance
YU UlAst 9.
3. YALSld AHA AsHoll WA Boiler olleitegetl (AUl Housekeeping 589094(23/12/20) Partial Compliance
poor lall HOAF A Improve $9.
6. Yellsld UM s A2 Replace sclloll Activity taulol WA UER 589094(23/12/20) Partial Compliance
ollodd YAl sl
5. AsHall ET 1l Flow meter cdllalg dell dell Operation Aotlld Record 589094(23/12/20) Partial Compliance
@Qewcal.
1. Production Plant Hi&ll effluent ETP ytllcttaiell 32 Pipeline laying st2l 589094(23/12/20) Partial Compliance
YLl AU HAA B AcclRYQL s3ARUS QL sl
2. Yelslcl AHA AsHML Shed o{lotslR yeatHl Ude $1 BEWS 10 Nos 589094(23/12/20) Fully Complied
filled with Raw Material/ intermediate ML 3212 AA Ul WA B ellold
AUl scl AH Al Shed Ml store sRcll.
7. Asua{l PLI Policy ollotscRgscllctell MSIHC Rules - 1989 vidold Site 589094(23/12/20) Partial Compliance
notification s2raclleiletdrurclsCll.
4. WsHoll Yyl YAl &R UR Public display board &ollcld. 589094(23/12/20) Fully Complied
3. A5 URURHL sLGUSIUIIL Yol WRIGL ol HAA B YuIRg. 585721(27/11/20) Still Pending
1. GIDC visQaR ARasll Yeusid ei2llet US| Pumping Station A 585721(27/11/20) Partial Compliance
WA udR adl GIDC vjeell drain MU greenish colour il turbid w/w oll $l
eglcll MO, UER Gleld drainell upstream Ml UL $Rcll W Usll WMol
oMl AUAA GIDC ol drainHl A€ USR] wiw Slall HAA. &R W Uall
A5 UL AUAA GIDCel drain Hl ALE wiw el HAE. wUsil AsHa{l
Yetsld e1ulol wlUall AsHoll ETPo{l ctllos o511l AsHoll ¢lslR wWAc
Strom water drain (GIDC) Hi 2¥G w/w Bg% AUl YRlclg U Highly
Concentrated URlcld wiw GRA Blal HAA. AHy AsH (QRARHL ETP ol
URAURL del ETL, Holding cum discharge tank oll AU wiw 3ARAA &l
aat oot uR WALY Bl HAA. UER ollold WAL $cll. ol generate
YA wiw oll 13| Yoo [siet s:C.
5. AU dl. 10/91/202001l A% cASlsA3 gl U (Eal ofl MRl oluoll | 585721(27/11/20) Partial Compliance
gsHl GURlscl e2lact Y&l ol 1 HIZ HA WHOAL SLEAHL URL AsH
URURAl 618l UAA GIDC Strom water drain Ml w(Usil WsHatl wiw Bcll
ABAAL YRl wiw Blell HAA Boll M2 dAlesi@s YURLHS ULl Adll.
2. Yelsld UHA AsH URURML HEL HoUHL Mother Liquor /RM @REAL 585721(27/11/20) Still Pending
(Qacid uRlddl g1 yeetHl hap-hazard manner Ml lcll HAEA Boll HI2
Seperate stroge cAcRUl scll el AlHSWL 5.
4. Yss2Aol WelloeHil Geetalcl wiw oL ETP Yl A8 ecll M2 acid profing 585721(27/11/20) Still Pending

Wl drain olottatcl Bl wiw sHlotil g wued.

17/03/2021 4/5 ( Through XGN )




2= Gujarat Pollut@®&ntrol Board [ PCB 1d: 26937

{ %ﬁ, (Inspection Report ) - Air,Water ,Hazardous

(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (26937)

A Sample Details

Sr | Act |Ph/Temp/Air Sampled Time Type Sampling Point Col-Cond
1| W-5 |@100onphstrip/29 1505-1505 REP | sample collected from drum of sodium bromide solutionReddish Brown
stored within premises. ~

B Process Stacks

Sr |Stack attached to Mts Remark Details of APCM Probable Pallutants.
1 |Chloro-Sulphonation 11 reactor m-2 SCR S02-40,HCL-15,CHI-9,
Cc Fluegases Stacks
Sr | Stack attached to Mts |Remark SMF APCM Fuel Consp-Unit Insp Remk
1 | Boiler 10 NON IBR BABY NO N.A Natural Gas 100 SCM/DAY
BOILER CAP. 0.4
TPH

D Details about Hazardous Waste Management :

Sr Sour ce of Hazardous Waste Catg Qty/Year HW Disposal M anagement
1 | Spent Catalyst | -28.2 0.024-M.T | COL,DSS,STO,TRA,DST
2 | Spent Solvents | -28.6 66.000-M.T | COL,REU,STO
3 | Empty barrels/containers/liners contaminated with hazardous | -33.1 12.000-M.T | COL,DCO,DSS,REU,STO,TRA
chemicals /wastes
4 |Chemica dludge from waste water treatment | -35.3 1.200-M.T | COL,DSS,STO,TRA,DST
E Products:
Sr Product Name NOC Qty CCA Qty Applied Qty Inspection Remark
1 |3,4di amino benzophenone 2.000 2.000-M.T 0.000
2 |medendazole |P/BP/USP 2.000 2.000- M.T 0.000

F Raw material :

G Water Consumption & Generation Break up

Sr | Water Code (Qty in klpd - Kilo Ltr per Day)| WC:6.000 | WWG : 6.000 Water Source Remark
1 | Boiler Feed 0.500 0.100 Tankers
2 | Cooling Water 1.000 0.000 Tankers
3 | Domestic Purpose 1.000 1.000 Tankers
4 | Mnfg Process 3.000 4.400 Tankers
5 | Others..... 0.500 0.500 Tankers for APCM
H Solid Waste

Inspection Team :  MS. ALPA AMRUTBHAI VASAVA - Mr ranaraviragjsinh p

I hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.

Signature By(MS. ALPA AMRUTBHAI VASAVA )

17/03/2021 5/5 ( Through XGN ) |




259

Inspection Report

The following units are inspected with reference to H.G. mail dtd. 06.02.2021 regarding
verifying the trading units M/s. Remi Fine Chem, T-17 gems plaza square, GIDC Ankleshwar
and M/s. Shreenathji Chemical block No. B-205, Plot No. 3137, Tulsivan Residency, Qpp. White
House, New ESIC road, Sardar Park, GIDC Ankleshwar, which are selling sodium Bromide
solution/HBr to M/s Raj Chem industries, Plot No: 12, B-65, Someshwar Industrial Park,
village: Tundali, District: Mehsana.

Okservations:

Inspection of M{s. Shreenathji Chemical

Date of Inspection: 08/02/2021

inspection team: A.A.Vasava, N.M.Thaliya

Address: Biock Ne. B-205, Plot No. 3137, Tulsivan Residency, Opp. White House, New £51C
road, Sardar Park, GIDC Ankleshwar '

The inspection is carried out in view of above mentioned reference. During inspection, it is
observed that this is a residential area address. The door of above mentioned address is found
locked. On inquiring the nearby neighbours, they told that Mr. Nirajbhai Mesiya named
person is living at this address {Block Mo. 205) and has went 10 their native place one week
Ago.

Date of Inspection; 12/02/2021
Inspecticn team: R.P.Rana, A.A.Vasava

The address is again inspected on 12.02.2021. The daor of above mentioned address is found
locked. On inguiring the nearby neighbours, they told that Mr. Mirajbhai Mesiya living at this
address {Block No. 205} has returned back from his native butis presently not at the house.

Date of Inspection: 16/02/2021
Inspection team: R.J.Acharya, A.A.Vasava

The inspaction is again carried out on this address on 16.02,.2021. During inspection, the unit
2t above mentioned address is found locked. On inguiring to the neighbours one of them gave
contact number of Mr, Nirajbhai Mesiya as he is not at hoeme. By telephonic contacting, Mr.
Mirajbhai Mesiya he told that M/<.Shreenathji Chemical belongs to Mr. Vijaybhai wachham
2nd is located at block no: 305 and not at block no 205. Mr. Nirajbhai Mesiya also gave the
mobile number of Vijaybhai, We then telephonically contacted Mr. Wijaybhai as block no, 205
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is also locked during inspection. We then informed Vijaybahi to come at office with all the
requisite documents,

As per the telephonic discussion Mr. Vijaybhai Vachhani came at RO office with the
documents on 18.02,2021, Upon inguiring he told that at Block No-B-305, Plot No-3137,
Tulsivan residancy opp White House Mew Esic Road, Sardar Park, GIDC, Ankleshwar-393002
he is operating the trading firm M/s. Shreenathji Chemical. He furnished details of purchasing
spent HBr from Mys. Virupaksha Organics Limited (Unit-1), survey No. 10, gaddapaotharam,
vill: linnaram Mandal, Dist. Sangareddy, Telangana-502319 on dated, 20/01/2021 {invoice
no: YOL/DOM/1E31). M/fs. Shreenathiji Chemical has sent spent HErto M/s Raj chem industry,
Mehsana on dated 2170172021 {invoice No. 45/2020-21}. Unit has submitted the written
statement that they have not sent any other material to Rajchem Industry. Unitis engaged in
trading of spent HBr as per various bills of last three months submitted. Copies of bills
furnished and statement of Mr. vijaybhai are attached herewith as Annexure 1.

Conclusion: This trading firm is operating on residential address Block No. B-305, Plot No.
2137, Tulsivan Residency, Opp. White House, New ESIC road, Sardar Park, GIDC Ankleshwar,
Unit is engaged in trading of hazardous waste as per bills submitted, which is in violation of
the provisions of Hazardous Waste Management Rules 2016 and Amendments thereof.

Inspection of M/s. Remi Fine Chem

Date of inspection: D8/02/2021
Inspection team: A.A.Vasava, N.M.Tholiya
Address: T-17 gems plaza square, GIDC Ankleshwar

The inspection is carried out in view of above mentioned reference. This is a trading unit
operated in the commercial complex. During inspection, on inquiring regarding trading ot
sodium bromide/HBr solution contacted person verbally informed that sodium bromide
solution is purchased from RFC industries, Plot Na: 23071219 GIDC Jhagadia and these
solutions were s0ld to other units through their trading firm.

During inspection, the unit has provided Invoice and e-way bill did, 23.12.2020 of sodium
bromide solution sent to M/s Raj Chern industries, District: Mehsana. Contacted person
informed that above mentioned Sodium Bromide solution sent by e-way bill dtd. 23.12.2020
was rejected by the M/s. Raj Chem industries, Dist: Mehsana due to less purity of NaBr
solution and returred back to Mfs Remi fine Chem, Ankleshwar through e-way bill no, 6212
5496 6692. During Inspection, Unit has not provided other seling Lills of NaBr sclution/HEr
to WM/< Raj Chem industries. Hence, nther details could not be verified. During inspection, 3-
day notice issued to the unit.
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During visit following mentioned bill/invoice of M/s. Remi Fine Chem were verified:

1, Iavoice of sodium bromide solution sent to M/s Raj Chem industries, Dist: Mehsana,
Invoice Mo:l? dated 2371272020 and e-way bill No. 6512 4956 3676 dated
23/12/2020.

2. Debit Note. DBOQL and E-way bill No.5212 5496 8592 dated 08/01/2021 of Sodium
Bromide sclution {returned Sadium Bromide solution) from m/s. Raj Chem industries,
Dist: Mehsana to M/s. Eemi Fine Chem, Ankteshwar.

Contacted person has not furnished any other documentary details pertaining to the
procurement of the NaBr/HBr solution during inspection. However, this office has received
{etter from M/s Remi fine chem regarding the reply of inspection dated. 08/02/2021. In this
letter, unit has informed that sodium bromide is purchased by them from mM/s Meet Chemo
Pharma on dated. 23/12/2020 (Bill Ng :-43/20-21 and Eway Bill No:-6212 4353 6330). This
same MaBr salution is sold to Mf5 Raj Chem industry on dated, 23/12/2020 (Bill no:- 17 and
E-way Bill No: . 6512 4956 3676). Sodium Bromide solution was rejectad by the M/s. Raj Chem
industries, Dist: Mehzana dus to less Purity of NaBr solution so they have sent the solution
back on dated. 08/01/2019 {E-way bill no. 6212 5496 6692 and Debit Note. DBOOL). The
received rteturned NaBr solution was resend to M3 Meet Chemg Pharma on
Dated.09/02/2021 (Debit Note: 01 and E-way:6712 5510 6289). Unit has alsa claimed in the
letter dtd. 11.02.2021 that except this consignment they have not done any business with
M/fs. Rajcherm Industries. 3-day notice issued to the unit and reply letter submitted by the unit
is attached herewith as Anrexure -2,

Conclusion: This trading firm is operating in commercial complex at T-17 gems plaza sguare,
GIDG Ankleshwar. Unit is engaged in trading of hazardous waste as per bills submitted, which
5 4n wviglation of the provisions of Hazardous Waste Management Rules 2016 and
Amendments thereet,

Inspection of M{s. Meet Chemopharma

Date of Inspection: 12/02/2021
Inspection team: R.P.Rana, A.A.Vasava
Address: 202, Surya Camplex, opp. sports complex, GIDC Ankleshwar

This address is inspected for further investigation regarding the letter received from M/s Remi
Fine Chem on dated. 11/02/2019. During inspection no any specific trading godown,
dedicated area is observed and trading activity is carried out from this residential address.
Upon inguiring contacted person at this address, Mr. Hiteshbhai Shah informed that trading
activity is carried out in the name M/s Meet Chemo Pharma, 202, Surya complex, app. sports
complex, GIOC Ankleshwar, During inspection, unit has not furnished necessary permission
for trading activity or any other relevant documents and unitis instructed to furnish the same.
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On inquiring regarding the trading activities of NaBr/HBr solution contacted person informed
that NaBr salution which is sent by M/s. Meet Chemopharma to M/s. Remi fine chem was
purchased from M/s Shchem Corporation (QOrganix), Plot Mo-A-2/4001, GIDC Ankleshwar
{Copy of bill furnished is attached herewith). Unit is instructed to clarify regarding the same
and to stop the trading of any type of hazardous waste and strictly follow the conditions nf
Hazardous Waste Management Rules. Unit has not provided any documents regarding
disposal of received returned solution of NaBr from M/s Remi fine chem, GIDC Ankleshwar.
Unit has not furnished detail of purchasing NaBr solution from other units and chemical
trading. Hence unit is instructed to submit these details with documentary proofs. During
inspection, 3-day notice issued to the unit. 3-day notice issued to the unit, copy of above
mentioned bill furnished and reply letter of the unit are attached herewith as Annexure — 3.

Conclusion: This trading firm is operating on residential addrass 202, Surya Complex, opp.
sports complex, GIDC Ankleshwar. Unit is engaged in trading of hazardous waste as per kills
subrmitted, which is in vigdation of the prowisions of Hazardous Waste Managemeant Fules
2016 and Amendments thereof,

Inspection of M/s. Shchem Corporatien

Date of inspection: 12/02/2021
Inspection team: R.P.Rana, A.A. Vasava
Address: Plot No-A-2/4001, GIDE Ankleshwar

This unit is inspectad with reference to NaBr solution sent to M/s. Meet Chemoepharma. Unit
has opbtained CCA for manufacturing of products mentionad therein valid up to 02.06.2023.
Buring inspection unit is found not in operation as unit is under closure direction. During
inspection, contacted person Shri Vijaybhai Sheth - Partner accepted that generated NaBr
solution fram their unit is sent to M/s. Meet Chemopharma via their trading firm M/s. Organix
operating on the same plot. In CCA of this unit, there is no mention of NaBr solution. During
inspection, @ 70 nos. of drums [200 litres each) filled with NaBr solution (nomenclature as
ME-HE ML), approx. 50 nos of drums [200 litres each) fitled with NaSH solution, & 7 nos. of
drums {200 litres each) filled with caustic lye, 1 drum (200 litres] filled with n-propyl bromide
[NPBr), 1 carboy (50 litres) filled with NPEr, @ 40 ros. of drums {200 litres each) fitled with n-
propyl aleohol, 1 drum filled with DMF, etc. is chserved stored within unit premises. some of
the above materials are not reflected in the raw material list and unit is instructed to clarify
regarding the same. During inspection, unit has not provided details of use of these chemicals,
regarding generated NaBr solution and its disposal and unit is instructed to submit these
details with documentary evidences. During inspection, unit has not furnished details
pertaining to production & regarding generation of NaBr solution and its disposal. Contacted
person informed that trading activity 1s carried out by them in the name of Organix on the
same plot, but he has not furnished the necessary permission documents for trading. Unit is
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instructed 1o stop the trading of any hazardous waste and strictly follow the condition of
Hazardous waste management. Ouring inspection, unit has provided invoice of MaBr solution
sent 1o M/s. Meet Chemopharma on dated., 23/12/2020 {invoice na: 2020-21/Ff200721. Unit
is instructed to clarify regarding the end disposal of the sodium bromide solution that is sent
to Mfs. Meet Chemo Pharma, During inspection confacted person has submitted a letter in
this regards which is uploaded herewith. Later on unit has submitted regly that the sodium
bromide solution was rejected and returned back to them by M/fs. Meet Cherno Pharma an
09.01.2020. 3-day notice issued 1o the unit, photographs taken during inspection, above
mentioned letter submitted during inspection, reply submitted by the unit are attached
harewith as Annexure — 4.

Conclusion; Loaking to the stock of materials present within unit premises, chances that the
unit may be engaged in manufacturing of non-consented products cannot be ruled out, Unit
has also sent hazardous waste to traders without any manifest in violation pf the provisions
of Hazardous Waste Management Rules 2016 and Amendments thereof.

Inspection of M{s REC industries, GIDC Jhagadia

Date of Inspection: 12/02/2021
Inspection team: R.P.Rana, A.A Vasava
Address: Plot no. 830/18 & 18, GIDC Jhagadiya

This unit is inspected with reference to verbal information received fram M/s. Remi Fine
Chem regarding NaBr solution trading done by this unit with M/s Remi Fine Cherm. Upon
inquiring regarding the same contacted person informed that they are using NaBr solution as
raw rmaterial and they have not sent any Nagr/ HBr solution to M/s. Remi Fine Chem. Unit is
instructed to clarify regarding any trading activity is done by the unit or not.

During inspection, within prermises ot the unit @ 20 KL NaBr solution {raw material], @ 2 KL
HBr solution {raw material) are found stored. Unit has not provided procurement detail of
NaBr/ HBr, necessary permission for procurement of the same, Copy of MOUs, rule-9
permission, production detail, raw material procurement detail, hazardous waste generation,
disposal, etc., hence unit is instructed (o submit these details with documentary evidences,
During inspection, civil work is observed going onin unit premises and unit is instructed 1o
clarify regarding the same. One GLR, scrubber, 1 HOPE reactor are cbserved kept on ground
within unit premises and unit is instructed to clarify regarding the same. Unitis instructed to
strictly follow the specific conditions of CCA.

As per details submittad by the unit [ater an vide letter dtd. 15.02.2021, unit is procuring the
raw material NaBs and HEBr solution from various units as hazardous waste throuwgh manifest
system. Unit has been given specific condition in CCA no. AWH-110811 that — Unit shali use

)
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frest raw materizl only. Mamfests submitted by the unit are attached herewith. MOUs done
wilh various units and details regarding Rule 9 application is uploaded by the unitin OO pof
and MOU tag. Unit has also later submitted an undertaking that M/s. RFC industries have
never dane any trading activity with M/s. Remi Fine chem & has submitted CA letter that M5
RFC Industries has not made any sale to Mys. Remi Fine Chem, which are uploaded by the unit
in 00.pdf. 3-day notice issued to the unit, copies of manifests submitted by unit are attached
hercwith as Annexure — 5, :

Conclusion: Unit is procuring the NaBr and HEr solution from various units as hazardous wasle
through manifest system as their raw material in violation to the specific condition given to
the unit i.e. — “Unit shall use fresh raw material only” in CCA order - CCA Amendment No:
AWH-T10811 dtd. 03.02.2021.

s s TG eRgam
! N.M.Tchaliya i AA Vasava __ R.J.Acharya R.P.Rana |
A.P.E. ! AEE A.E.E. . AEE
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Photographs taken during inspection at M/s. Shchem Corporation

@ 70 nos. of drums (200 litres each) filled with NaBr solution (nomenclature as MB-lII
ML)

Approx. 50 nos of drums (200 litres each) filled with NaSH solution




Photographs taken during inspection at M/s. Shchem Corporation

@ 7 nos. of drums (200 litres each) filled with caustic lye
. - LB

L
A i .‘l l - -' [
@ 40 nos. of drums (200 litres each) filled with n-propyl alcohol
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qﬁ'm Cu'cb’q_ ANALYSIS REPORT FOR Gujarat Pollution Control Board
f’ — % WATER / WASTE WATER SAMP3 2 3 Bharuch
e C-1/119/3, GIDC Phase-2
LW’ Sample 1D:299291 - Analysis Completion:04/03/2021 | Narmadanagar
Bharuch-392015
Pharmaceuticals / LAB Inward : 43411 Tele:(0264)2246333
TEST REPORT
\ Test Report No. : 43411 Date: 06/03/2021
1. Name of the Customer : Shchem Corporation - 26937
2. Address : 4001/A-2,GIDC ANKLESWAR,-,-
ANKLESHWAR-393002, Taluka : Ankleshwar, District : Ankleshwar,
3. Nature of Sample : REP-Representative/Grab, (Insp Type : HOR-H.O.Reference)
4. Sample Collected By : MS. ALPA AMRUTBHAI VASAVA
5. Quantity of Sample Received : Slit
6. Code No. of the Sample 1 299291
7. Date & Time of Collection & Inwarding : 12/02/2021 , (1505 to 1505) & 18/02/2021
8. Date of Start & Completion of Analysis : 18/02/2021 & 04/03/2021
9. Sampling Point : Sample collected from Drum of Sodium Bromide Solution stored within
10. Flow Details (Remarks) premises. ~
11. Mode of Disposal T -
12. Ultimate Receiving Body T -
13. Temperature on Collection : No generation of industrial wastewater
14. Carboys Nos for : 29 & pH Range on pH Strip :@ 10 on pH strip

: Barcode & Color & Appearance :Reddish Brown
15. Water Consumption & W.W.G (KLPD) : Ind :5.000 , Dom :1.000 & Ind :5.000 , Dom :1.000

Sr Parameter Unit Test Method Range of Testing Result

1 | Temperature Centigrade | 1S: 3025 (Part — 9) — 1984(Reaffirmed 2006) Ambient oC - 60 oC 29

2 |pH pH Units 4500 H+ B APHA Standard Methods 23rd edi.2017 |1 —14 pH value As or 10.13

3 | Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Method 10 — 200000 mg/L 406130
4 | Ammonical Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standaj 1 - 2000 mg/I. 2772

5 | Chemical Oxygen Demand mg/l APHA (23rd Edition)- 5220 B Open Reflux Method-2( 5.0- 50000 mg/I lysed (due to

Laboratory Remarks : Approved By:236-lab_236 Dt.: 06/03/2021

5\\>A S o e

D. N. Vasadia, Lab Head

Note :
. The results relate only to the items sampled and tested.
. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.
. The report shall not be reproduced except in full or part without approval of the laboratory.
. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.
. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to
Guijarat Jurisdiction only.
. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents
. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA.
8. Bioassay test (for toxicity) -1S:6582:Part-2:2001; Reaffirmed 2007.

a b~ ON -

~N O

*** END OF TEST REPORT ***
02/05/2024 11:56:59 Page 1 of 1



Annexure-R6

=" Gujarat Polluti§@pntrol Board [ PCB Id: 26937 |
%ﬁ (Inspection Report ) - Air,Water ,Hazardous
(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
1 |Industry Details Shchem Corporation | Outward No: 37301-18/03/2021 |
Email : PLOT NO:4001/A-2,GIDC ANKLESWAR,
shchem@yahoo.com - -
Teleoh ] ANKLESHWAR - 393002
epnone. DIST : Ankleshwar, TAL : Ankleshwar, SIDC : Ankleshwar
00000000000
Inspection Id: 600023 ( Others/Higher Authority ) RoName: Ankleshwar
2 |Type/ Scale/ Sector / Status: RED / SMALL / Pharmaceuticals/ In Operation
3 | Inspection Dt & Time: 17/03/2021 10:30/ Water Person Contacted : Mr. Vijay R. Sheth, Partner
4 | Env Audit Detail : Sch: N.A, ,Year : ,OnDt:
Commissioned Dt :  25/01/1985 Production Start Dt : 25/01/1985 Applicability of CRZ Rules: No
_5 |Water ConsumptioninKiloLtsPer Day _ _ Ind: 5000 Dom: 1000 __ _ _ | Borewells 0 _
6 | Waste Water generation / Discharge (klpd) :  Ind: 5.000 Dom: 1.000 Tubewells: 0
7 |Consumer No.(ElectricMeter): Sourceof Water Supply: Tenkers
8 | Disposal Mode of Industrial / Domestic: Zero Discharge/Irrigation
9 | Discharge Pt / Final Receiving Body (Ultimate): CETP (ETL) Member / No generation of industrial wastewater
10 | Status of water consent Under the Water Act 1974: AWH-95266-02/06/2023 Last Inward:139361-03/06/2018[GRT]
11 |Effluent Treatement plant (ETP) : Units, if provided and status:

12

ETP Details : P-Collection Cum Equalization,P-Collection Tank

Whether Industry isa member of CETP ? No

13

Boilers=1, DG Sets=0, Flue Gas =1, Process=1, ETP Cap = 10, Capacity of All =

APCM Details : Scrubber
Fuel Used : Natural Gas
Stack Attached to : Boiler

14

15
16

17

| TSDFName: BEIL Andeswar[14983 _ ____________________________
LabChargesPending: Rs 1494000 Water CessChargesPending: NIL
Last Env. Form V : 2019-2020 Water Cess Return : 2017-2018 HW Monthly Return : 2020-99
Last 3Legal Action:
Insp Dt Act Leg Dt For Insp ID IR-Leg Type Out No
14/10/2020 DIR 10/11/2020 33A,015, 581437 DIR REV 572954
25/05/2018 REV 21/06/2018 PER, 481903 REV DIR 458957
28/02/2018 DIR 20/04/2018 33A,IMM, 470815 DIR ROU 452487
Monthly Patrak Data: Last Return: 202011 HAZD Waste Disposal : NO DATA
Electricity Units Consumed in month Water Consumed in month Effluent Discharged in month
Production - 541, ETP- 0, APCM -0 Meter Reading - O, Kilo Litre - 15 Meter Reading - O, Kilo Litre - 0

18/03/2021 1/5 ( Through XGN) !




F=" Gujarat Pollut@P®pntrol Board PCB Id: 26937

*ﬁ%{ (Inspection Report ) - Air,Water ,Hazardous
(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

One Time Updations

0 |- | Air - Water - Hazd ACTs Applicability ? Air, Water, Haz

e |- | Electric Company Name (Power Supply) DGVCL

p |- | On East Direction of the location of the Company within GIDC

p |- | On North Direction of the location of the Company within GIDC

p |- | On South Direction of the location of the Company within GIDC

p |- | On West Direction of the location of the Company within GIDC

0 | - | Production since (Date) or Proposed 25/01/1985

k |- | Recycler Registration Valid ?? N.A

m |- | W.W.G Treatment thru Pri / Sec/ Tertiary / N.A : Primary

n |- | Nosof Flow-Meters- W.C/W.W.G/ETP= 0,0,0

d |- | IsIndustry ZERO DISCHARGE Catg (If Yes, HOW ?) Yes

General Observation

a |- | Isthe Industry in Operation ?7? No. as closure direction

a |- | ROFileNo 1D:26937

b |- | Industry Operating without CCA No.

c |- | HasProduction exceeded (last 3 MTHS) than CCA-Qty | No.

dl- Any products-NOT in CCA, manufactured-Last 3 No.

MTHs

e |- | Foul Odour/Fugitive Emission/Bye Pass in Premises ?? | No.

f |- | Industry Name CHANGED in recent times ?? No.

g | - | HasRegn with CETP or TSDF expired ?? No.

h |- | Seperate Energy Meter for A.P.C.M ? No.

h |- | Provision of any STAND-BY Pump ?? No.

Water Parameter

b |- | Source of Water Supply Tankers

c |- | W.W.G isEXCEEDING the CCA Limits No.

d |- | W.W Disposal as per the Consent Conditions ? Yes

e |- | Wasthe ETPin operation ? No

f |- | Treatment System ADEQUATE to handle existing effluent | Adequate

g |- | Did u observe ANY ILLEGAL Discharge ?? No.

h |- | Nos of Samples collected 2
Remarks

Note: EIA 2006 / SEIAA / E.C / MOEF Applicable : Yes

Site Observations during Inspection, PCB-ID: (26937)

18/03/2021 2/5 ( Through XGN) !




= Gujarat Pollut@P&ntrol Board | _PCBd: 26937 |

(Inspection Report ) - Air,Water ,Hazardous
(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

@

This unit isinspected with reference to telephonic message from NCT monitoring team regarding acidic w/w
found in GIDC storm water drain near the M/s. Shchem Corporation. During inspection production plant is not
found in operation. All the ETP units are found empty as no generation of w/w from the plant.During Inspection,
Blackish coloured domestic w/w having neutral pH flowing in GIDC storm water drain near the main gate of the
unit and upside of the unit however blackish brown coloured acidic w/w into GIDC storm water at back side near
the boundary wall of the unit is observed. One w/w sample is collected from the GIDC storm water at back side
of the unit having Blackish brown colour & pH @ 4 on pH strip as mentioned in sample detail. During
Inspection, one Tanker No. GJ 16 X 8412 is observed within the unit premises and the acidic liquid material filled
in tanker is being filling into drums from the same tanker. One sample of acidic liquid material is collected from
the tanker as mentioned in sample detail. Upon asking for the tanker contacted person has not furnished any
documents/records for the same tanker hence they are instructed to clarify regarding for same with proof and do
not carried out this type of activity without permission of GPCB within unit premises. During Inspection, 39 MT
Stable Bleaching Powder packed in Bags (25 kg cap. each), 21 MT Caustic lye filled in drums (300 kg cap each)
is observed stored within unit premises. Hence, Unit isinstructed to clarify regarding for the same with
proof.During Inspection, @ 300 nos. drums filled with various materials are observed stored on open land within
the unit premises hence, unit isinstructed to clarify regarding the materials filled in drums with proof and to keep
the drumsin secured storage area with demarcation on it.Acidic w/w is frequently seen in the GIDC storm water
drain passing near by the unit hence, unit isinstructed to arrange CCTV camerain such away that the GIDC
storm water drain appears. 3-day notice issued to the unit with written instructions and photographs are uploaded
here with as document. [4736]-18/03/2021

~ RO Comments/Reply :Further Strict actions recommended as the unit is aready issued closure
order-18/03/2021

| recommend : g. Recommend Strict Action
W.C Notings; ---------- [4736-DEE]~---------- [4736-DEE]~

Specific I nstructions given to Industry at thetime of visit , for Pt to Pt Compliance

1. AUl AsHo{l WelR WA RH Al2R §8atell upstream¥l Blackish Colours) domestic w/w netural %slcll
HAA 223 AlUatl AsHotl UWenoll ey WA et WAL AR Ul Acidic wiw U8 % Bl HAA
UER ol AUl el UER Fotmiell wiwall ot3foll Y2250 W udA 53¢ B,

2. YEUsld UHA BUoll AsHHL 208201, GJ16X8412 Mgl Acidic Liquide material AAsHHL 3¢ Druml wicll
§cll Slell HAA. UER Glold UUR YAl U YA $cl. AH% GPCBell Ucllotoll claR il ysiRell
51¢5 UL 5031wl YLl sl o2

4. YASld UM Uil AsH (ArcRML yeell 2l UR @ 300 Fecl Drums QY H3llad kel slal Ha
AR DrumsHl RAAA HEAauc ofl [Qotdar Hldl 2R YAcl As 2% s:cll Wl Drums A Secured storage
AreaHl Awcll.

3. Yellslcd AHA AUatl AsH QML 39 MT Ralet ocfllol WBsell AN (25 kg cap) A 21 MT B2l
costic soda lye Drums M1 (300kg cap) MR wlcll HAA UeR HIAA ol 33 wWUR Yol A Al 1R
claatHl WA 8 defl ;uredl sl

5. AUl AsHo{l w010 &l UR Al UER JTAHL AallRetcllR Acidic w/iw Sl HA 8 UER wllold UstR(l
gcll HI2 UER 38l EuleS A A CCTV Cemera ofl calerel s2Cl.

Compliance Observed in this | nspections.

18/03/2021 3/5( Through XGN )
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Gujarat Pollut@P&ontrol Board

(Inspection Report ) - Air,Water ,Hazardous
(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

PCB Id: 26937

Instructions in Previous Visits and Reply

Insp Det

Instruction Status

1. AR AUl AsHo{l YElslct Meet Chemopharma Trader o HlsctellHl
A Sodium Bromide Solution olleidsll Specific reference Hte QML
ULAC. UER GULHA AUotl QUL WUIR wUatl AsHHill Geataldl
Sodium Bromide Solution &l 3(Usll 421 Meet Chemopharma trader Wia
ol sallHl WA, UUs{l 2l CCA Hi UER Sodium Bromide Solution
ol GeAu ol dal Yestd UHA AsHHL AU2AR YO «1oL $3A Sodium
Bromide Solution AlUell HBURUL H%¥¢l (with nomenclechare as MB-III ML),
(2R YO S NaSH Solution, @ 7 drums Causitc lye, 1 drum n- Propyl
bromide (NPBr) - al above drums 200 Lit each, 1 Carboy (50 Lit) NPBr, @ ¥O
o191 N- Propyl Alchohol (200 Lit each), 1 drum DMF (200 Lit Cap.) <93 %lall
HAE % raw material list Hi 435 material £20Ac o2l ¥ oitotd Yeud sl
8l UER Chemicals oll GUDL, generated Sodium Bromide Solution il
ollstdt olloldsoll S8 eclAEl YRlal 2% 53¢t atell dl WHUR UG % S2cll.

596104(12/02/21)

Still Pending

2. ¥lUsll 6l Meet Chemopharma trader a4 MsA UMl WIAA Sodium
Bromide Solution ol Ac{lH o{lstet 2N Yt sl

596104(12/02/21)

Partial Compliance

3. Yellsld UHA Geulestell (Aatdl, Sodium Bromide Solution generation-
disposal data 2% 53¢ olell Al Al ol YRl $A Ul Becll © H(golloll
Geulgatoll (QoLAl AR YRlal A& % 54,

596104(12/02/21)

Partial Compliance

4. WUoll glRL WRUCAL AajALR Organix sl UER Plot UR % trading activity
5A 6l Al Aofl 33| 1YL Mol E2clAR % 53¢ otell B AL A Ul
Hazardous waste o} trading 3¢ ol(d &l Hazardous waste Managenemt
Rules oll M 2Rclo) YU Wetat $9.

596104(12/02/21)

Partial Compliance

) BlUoll AsHA UMl WA Closure Direction oll tHH 2Rcld)
YAUQ Ulctet 9.

595418(08/02/21)

Partial Compliance

3. YAsld AHA AsHoll WA Boiler oleitegetl (Al Ml Housekeeping
poor lall HOAF A Improve $34.

589094(23/12/20)

Partial Compliance

6. Yellslct AHA As 3lse Replace scllell Activity taulal A AER
ool Yl sl

589094(23/12/20)

Partial Compliance

5. AsHUoll ET Ul Flow meter collelg dl dsll Operation Axtld Record
Qe

589094(23/12/20)

Partial Compliance

1. Production Plant Hi&ll effluent ETP ﬂiﬂethcu U2 Pipeline laying s12l
YLl AlAUHAA B AcclRYQL s3ARuS QL sl

589094(23/12/20)

Partial Compliance

2. Yellsld UHA AsHUl Shed o{lolslR yeetlHl USA g1 BEL® 120 Nos
filled with Raw Material/ intermediate ML 2212 42 tUlal AUAA B clledd
AUl 5cl AHy Al Shed Ml store sRcll.

589094(23/12/20)

Fully Complied

7. AsHell PLI Policy sllatsctRogsclldell MSIHC Rules - 1989 ol Site
notification s2LalclloitatdRue sl

589094(23/12/20)

Partial Compliance

4. WsHoll Yul YAl &R UR Public display board collcld.

589094(23/12/20)

Fully Complied

18/03/2021 4/5 ( Through XGN )
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Gujarat Pollut@P2&ntrol Board

(Inspection Report ) - Air,Water ,Hazardous
(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

| PCB Id: 26937

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (26937)

A Sample Details

Sr | Act |Ph/Temp/Air Sampled Time Type Sampling Point Col-Cond
1| W-8 |@4onphstrip/30 1015-1015 REP |from gidc storm water drain outside premises ~ -- Blackish Brown
2 W-8 (@ 2onphstrip/30 1040-1040 REP | from tanker no.gj-16, x8412, within factory premises~ yellow

B Process Stacks

Sr |Stack attached to Mts Remark Details of APCM Prabable Pollutants.

1 |Chloro-Sulphonation 11 reactor m-2 SCR S02-40,HCL-15,CHI-9,

C Flue gases Stacks

Sr | Stack attached to Mts |Remark SMF APCM Fuel Consp-Unit Insp Remk
1 | Boiler 10 NON IBR BABY NO N.A Natural Gas 100 SCM/DAY

BOILER CAP. 0.4
TPH

D Details about Hazardous Waste Management :

Sr Sour ce of Hazar dous Waste Catg Qty/Year HW Disposal Management
1 | Spent Catalyst -28.2 0.024-M.T | COL,DSS,STO,TRA,DST
2 | Spent Solvents -28.6 66.000-M.T | COL,REU,STO
3 | Empty barrels/containers/liners contaminated with hazardous -33.1 12.000-M.T | COL,DCO,DSS,REU,STO,TRA

chemicals /wastes
4 | Chemical sludge from waste water treatment | -35.3 1.200-M.T| COL,DSS,STO,TRA,DST

E Products:

Sr Product Name NOC Qty CCA Qty Applied Qty Inspection Remark
1 |3,4 di amino benzophenone 2.000 2.000- M.T 0.000
2 |medendazole |P/BP/USP 2.000 2.000-M.T 0.000

F Raw material :

G Water Consumption & Generation Break up

Sr | Water Code (Qty in klpd - Kilo Ltr per Day)| WC:6.000 | WWG : 6.000 Water Source Remark
1 | Boiler Feed 0.500 0.100 Tankers
2 | Cooling Water 1.000 0.000 Tankers
3 | Domestic Purpose 1.000 1.000 Tankers
4 | Mnfg Process 3.000 4.400 Tankers
5 |COthers..... 0.500 0.500 Tankers for APCM

H Solid Waste

Inspection Team :  MS, ALPA AMRUTBHAI VASAVA - L.U Katariya, SSA

| hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.

Signature By(MS. ALPA AMRUTBHAI VASAVA )

18/03/2021
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Shchem Corporation (26937):

3

Tanker No. GJ 16 X 8412 is observed within the unit premises which is found full with acidic
liquid material & the acidic liquid material filled in tanker is being filling into drums from the
same tanker.

39 MT Stable Bleaching Powder packed in Bags (25 kg cap. each) is found stored within
premises.
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@ 300 nos. drums filled with various materials are observed stored on open land within the
unit premises
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—— GUJARAT POLLUTION CONTROL BOARD

Regional Office - Ankleshwar Cleaner Technology Development Centre Building (ARAIL),
1st Fioor, Plot No. 1501, GIDC Estate, Ankleshwar - 393002.
Dist. Bharuch (Gujarat) Ph. No. : (02646) 222933 Fax : (02646) 222932
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: ANALYSIS REPORT FOR
f’ S -%. WATER / WASTE WATER SAMP3 3 3

W Sample ID:301301 - Analysis Completion:01/04/2021 |
Pharmaceuticals / LAB Inward : 43649

TEST REPORT

Gujarat Pollution Control Board

Bharuch

C-1/119/3, GIDC Phase-2

Narmadanagar
Bharuch-392015

Tele:(0264)2246333

| Test Report No. : 43649

Date: 01/04/2021

1. Name of the Customer
2. Address

. Nature of Sample

. Sample Collected By

. Quantity of Sample Received

. Code No. of the Sample

. Date & Time of Collection & Inwarding
. Date of Start & Completion of Analysis
. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

o 0 I NN AW

: Shchem Corporation - 26937

: 4001/A-2,GIDC ANKLESWAR,-,-
ANKLESHWAR-393002, Taluka : Ankleshwar, District : Ankleshwar,

: REP-Representative/Grab, (Insp Type : OTH-Others/Higher Authority)

L\ |

S. ALPA AMRUTBHAI VASAVA

: 2.51it

: 301301

: 17/03/2021 , (1040 to 1040) & 18/03/2021
: 18/03/2021 & 01/04/2021

: No generation of industrial wastewater
: 30 & pH Range on pH Strip :@ 2 on pH strip
: Barcode & Color & Appearance :yellow

: In

d :5.000 , Dom :1.000 & Ind :5.000 , Dom :1.000

: from tanker no.GJ-16, X8412, within factory premises ~
: No

15. Water Consumption & W.W.G (KLPD) : 8 ,Cap No & Weight : --
Sr Parameter Unit Test Method Range of Testing Result
1 | Temperature Centigrade | 1S: 3025 (Part — 9) — 1984(Reaffirmed 2006) Ambient oC - 60 oC 30
2 |pH pH Units 4500 H+ B APHA Standard Methods 23rd edi.2017 |1 — 14 pH value As or <1
3 | Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Method 10 — 200000 mg/L N.A
4 | Ammonical Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standaj 1 - 2000 mg/I. 2.8
5 | Acidity as Caco3 mg/l Titration Method. (2310 B APHA Standard Methods 2{ 1 — 1000 mg/I 497000
6 | Chemical Oxygen Demand mg/| APHA (23rd Edition)- 5220 B Open Reflux Method-2( 5.0- 50000 mg/I 2194
7 | % OF ACID as HCL (w/v) % - - 26.83
8 | % ACIDITY MG/L - - Not Analysed
Laboratory Remarks : Approved By:236-lab_236 Dt.: 01/04/2021 .

(o=

D. N. Vasadia, Lab Head

Note :

a b~ ON -

Guijarat Jurisdiction only.

~N O

. The results relate only to the items sampled and tested.

. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

. The report shall not be reproduced except in full or part without approval of the laboratory.

. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to

8. Bioassay test (for toxicity) -1S:6582:Part-2:2001; Reaffirmed 2007.

. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents
. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA.

02/05/2024 11:59:20

*** END OF TEST REPORT ***

Page 1 of 1
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: ANALYSIS REPORT FOR
f’ S -%. WATER / WASTE WATER SAMP3 3 4

W Sample ID:301300 - Analysis Completion:01/04/2021 |
Pharmaceuticals / LAB Inward : 43648

TEST REPORT

Gujarat Pollution Control Board

Bharuch

C-1/119/3, GIDC Phase-2

Narmadanagar
Bharuch-392015

Tele:(0264)2246333

| Test Report No. : 43648

Date: 01/04/2021

1. Name of the Customer
2. Address

. Nature of Sample

. Sample Collected By

. Quantity of Sample Received

. Code No. of the Sample

. Date & Time of Collection & Inwarding
. Date of Start & Completion of Analysis
. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

o 0 I NN AW

: Shchem Corporation - 26937

: 4001/A-2,GIDC ANKLESWAR,-,-
ANKLESHWAR-393002, Taluka : Ankleshwar, District : Ankleshwar,

: REP-Representative/Grab, (Insp Type : OTH-Others/Higher Authority)

L\ |

S. ALPA AMRUTBHAI VASAVA

: Slit
: 301300
: 17/03/2021 , (1015 to 1015) & 18/03/2021
: 18/03/2021 & 01/04/2021
From GIDC storm water drain outside premises ~ --

: ye

S

: natural drain

: No generation of industrial wastewater

: 30 & pH Range on pH Strip :@ 4 on pH strip

: Barcode & Color & Appearance :Blackish Brown
: Ind :5.000 , Dom :1.000 & Ind :5.000 , Dom :1.000

15. Water Consumption & W.W.G (KLPD) : 8 ,Cap No & Weight : --

Sr Parameter Unit Test Method Range of Testing Result
1 | Temperature Centigrade | 1S: 3025 (Part — 9) — 1984(Reaffirmed 2006) Ambient oC - 60 oC 30
2 |pH pH Units 4500 H+ B APHA Standard Methods 23rd edi.2017 |1 —14 pH value As or 3.29
3 | Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Method 10 — 200000 mg/L 3086
4 | Ammonical Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standaj 1 - 2000 mg/I. 70
5 | Acidity as Caco3 mg/| Titration Method. (2310 B APHA Standard Methods 2{ 1 — 1000 mg/I 510
6 | Chemical Oxygen Demand mg/| APHA (23rd Edition)- 5220 B Open Reflux Method-2( 5.0- 50000 mg/I 775
7 | % OF ACID as HCL (w/v) % - - 0.164
8 | % ACIDITY MG/L - - Not Analysed

Laboratory Remarks : Approved By:236-lab_236 Dt.: 01/04/2021 .

(o=

D. N. Vasadia, Lab Head

Note :

a b~ ON -

Guijarat Jurisdiction only.

~N O

. The results relate only to the items sampled and tested.

. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

. The report shall not be reproduced except in full or part without approval of the laboratory.

. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to

8. Bioassay test (for toxicity) -1S:6582:Part-2:2001; Reaffirmed 2007.

. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents
. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA.

02/05/2024 11:59:46

*** END OF TEST REPORT ***

Page 1 of 1




Annexure-R7

=" Gujarat Pollut@g&pntrol Board PCB Id: 26937 |
%ﬁ (Inspection Report ) - Air,Water ,Hazardous
(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
1 |Industry Details Shchem Corporation | Outward No: 37415-15/04/2021 |
Email : PLOT NO:4001/A-2,GIDC ANKLESWAR,
shchem@yahoo.com - -
Teleoh ] ANKLESHWAR - 393002
epnone. DIST : Ankleshwar, TAL : Ankleshwar, SIDC : Ankleshwar
00000000000
Inspection Id : 601845 ( Routine Visit) RoName: Ankleshwar
2 |Type/ Scale/ Sector / Status: RED / SMALL / Pharmaceuticals/ In Operation
3 | Inspection Dt & Time: 31/03/2021 3:00/ Water Person Contacted :  Mr. Vijay R. Sheth
4 | Env Audit Detail : Sch: N.A, ,Year : ,OnDt:
Commissioned Dt :  25/01/1985 Production Start Dt : 25/01/1985 Applicability of CRZ Rules: No
_5 |Water ConsumptioninKiloLtsPer Day _ _ Ind: 5000 Dom: 1000 __ _ _ | Borewells 0 _
6 | Waste Water generation / Discharge (klpd) :  Ind: 5.000 Dom: 1.000 Tubewells: 0
7 |Consumer No.(ElectricMeter): Sourceof Water Supply: Tenkers
8 | Disposal Mode of Industrial / Domestic: Zero Discharge/Irrigation
9 | Discharge Pt / Final Receiving Body (Ultimate): CETP (ETL) Member / No generation of industrial wastewater
10 | Status of water consent Under the Water Act 1974: AWH-95266-02/06/2023 Last Inward:139361-03/06/2018[GRT]
11 |Effluent Treatement plant (ETP) : Units, if provided and status:

12

ETP Details : P-Collection Cum Equalization,P-Collection Tank

Whether Industry isa member of CETP ? No

13

Boilers=1, DG Sets=0, Flue Gas =1, Process=1, ETP Cap = 10, Capacity of All =

APCM Details : Scrubber
Fuel Used : Natural Gas
Stack Attached to : Boiler

14

15
16

17

| TSDFName: BEIL Andeswar[14983 _ ____________________________
LabChargesPending: Rs2012000 Water CessChargesPending: NIL
Last Env. Form V : 2019-2020 Water Cess Return : 2017-2018 HW Monthly Return : 2020-99
Last 3Legal Action:
Insp Dt Act Leg Dt For Insp ID IR-Leg Type Out No
14/10/2020 DIR 10/11/2020 33A,015, 581437 DIR REV 572954
25/05/2018 REV 21/06/2018 PER, 481903 REV DIR 458957
28/02/2018 DIR 20/04/2018 33A,IMM, 470815 DIR ROU 452487
Monthly Patrak Data: Last Return: 202011 HAZD Waste Disposal : NO DATA
Electricity Units Consumed in month Water Consumed in month Effluent Discharged in month
Production - 541, ETP- 0, APCM -0 Meter Reading - O, Kilo Litre - 15 Meter Reading - O, Kilo Litre - 0

15/04/2021 1/6 ( Through XGN ) |




2= Gujarat Pollut@B@ntrol Board PCB Id: 26937

%ﬁ (Inspection Report ) - Air,Water ,Hazardous
(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

General Observation

a | - | Isthe Industry in Operation ?? No. During inspection unit is not found in operation.

a |- | ROFileNo I1D:26937

b |- | Industry Operating without CCA No.

c |- | HasProduction exceeded (last 3 MTHSs) than CCA-Qty | No.

dl- Any products-NOT in CCA, manufactured-Last 3 No.

MTHs

e |- | Foul Odour/Fugitive Emission/Bye Pass in Premises ?? | No.

f |- | Industry Name CHANGED in recent times ?? No.

g | - | HasRegn with CETP or TSDF expired ?? No.

h |- | Seperate Energy Meter for A.P.C.M ? No.

h |- | Provision of any STAND-BY Pump ?? No.

Water Parameter

b |- | Source of Water Supply Tankers

c |- | W.W.G isEXCEEDING the CCA Limits Yes

d |- | W.W Disposal as per the Consent Conditions ? Yes

e |- | Wasthe ETPin operation ? No

f | - | Treatment System ADEQUATE to handle existing effluent | Repair/Main Reqd

g |- | Did u observe ANY ILLEGAL Discharge ?? No.

h |- | Nos of Samples collected 04
Remarks

Note: EIA 2006 / SEIAA / E.C / MOEF Applicable : Yes

Site Observations during Inspection, PCB-ID: (26937)

15/04/2021 2/6 ( Through XGN ) |




P Gujarat Pollut@38&ontrol Board | _PCBd: 26937 |
{ @r ( Inspection Report ) - Air Water , Hazardous

(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

This unit isinspected with reference to telephonic message from NCT monitoring team regarding acidic w/w
found in GIDC storm water drain near the M/s. Shchem Corporation. During inspection production plant is not
found in operation however acidic waste water stock is found stored @ 2 Kl in reaction vessel in plant shed, @ 1
Kl in Collection tank of ETP and @ 5 Kl in final treated w/w holding cum CTEP disposal tank. Remaining ETP
units are found empty. Unit has provided flexible pipe line with pump from reaction vessel to final treated w/w
holding cum CTEP disposal tank, flexible pipe line with pump in collection tank of ETP and has also provided
flexible pipe line with pump in final treated w/w holding cum CETP disposal tank hence they are instructed to
clarify the same. During Inspection, Blackish coloured domestic w/w having neutral pH flowing in GIDC storm
water drain near the main gate of the unit and upside of the unit however blackish coloured acidic w/w into GIDC
storm water at back side near the boundary wall of the unit is observed. Total four nos. of w/w samples are
collected (1) from GIDC storm water at back side of the unit having Blackish brown colour & pH @ 2 on pH
strip, (2) from Collection tank of ETP having yellow colour & pH @ 2 on pH strip, (3) from final treated w/w
holding cum CETP disposal tank having yellow colour & pH @ 2 on pH strip and (4) from reaction vessel in
plant shed having yellow colour & pH @ 2 on pH strip as mentioned in sample detail. During Inspection, 43 nos.
of drumsfilled with HCL are found stored within factory premises in open land however some of the drums are
found open hence acidic fuming is observed from the open drums hence they are instructed to control acidic
fuming from the drums. During Inspection, 15 nos. of drums (200 liter each) are found filled with n-propile
alcohol, 21 MT Caustic lyefilled in drums (300 kg cap each) is observed stored within unit premises. During
Inspection, @ 300 nos. drums filled with various materials are observed stored on open land within the unit
premises. Acidic w/w is frequently seen in the GIDC storm water drain passing near by the unit hence, unit was
previously instructed to arrange CCTV camerain such away that the GIDC storm water drain appears athough
till date they have not provided CCTV camera. During inspection discharge of w/w is not observed but looking to
the stock of acidic w/w in various tanks of unit and flexible pipe line with pump they may dispose the same
during odd hours. 3-day notice issued to the unit with written instructions and photographs are uploaded here with
as document. [402]-07/04/2021

~ RO Comments/Reply :Recommended for strict actions-15/04/2021

| recommend : g. Recommend Strict Action
W.C Notings: As per xgn data[402-DEE]~

Specific I nstructions given to Industry at thetime of visit , for Pt to Pt Compliance

15/04/2021 3/6 ( Through XGN ) |




= Gujarat Pollut@8&ntrol Board [_PCB 1d: 26937

% ( Inspection Report ) - Air Water , Hazardous
(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

3. Yellslcd AHA AsHML HCLU GRAL 43 nos. of drums 1R 5L lal HAc FHLl xys gt Guel yeell
el ARBs sy Auiedll olelR ofsncll ol HAA B dAlsl@s westaal MR %330 stlaldl scl
%QUAA.

¥ HAsldA U2 final treated w/w holding cum CETP disposal tank & flexible pipe line with pump A2ULAA
Bl HAA UER ol YAl scl,

U, AsHa UlsclcllHl AULAA Direction ordersj UEel 5.

4. WUl AsHoll olelR UAR adl GIDC storm water drainetl upside of the unitii Blackish coloured domestic
w/w having neutral pH %lcll HAA %R AUsll WMol Wenoll el wdet eacet WAL storm water
drainil acidic w/w &8 %q lall HAA. AsHoll WER AW $cll plant shed M WA reaction vessel (3 KL
capacity)Hl, ETP o{l Collection tankHl a\ final treated w/w holding cum CETP disposal tank*l acidic w/w
olal AU flexible pipe line with pump from reaction vessel to final treated w/w holding cum CTEP disposal
tank ¥l ETP o{l Collection tankMi coUAc Slall HAA GUASH dtHIM ollold Wl s,

. Yellsld AHA GURAsd wQUAA [QlAu wouR el wiwetl oty Yeausel AT AsaA 53 8.

Compliance Observed in this | nspections.
Instructions in Previous Visits and Reply Insp Det Instruction Status
1. WlUoll AsHo{l 6112 WA WAH 2R 38eloll upstreamHl Blackish 600023(17/03/21) Still Pending
Coloursj domestic w/w netural lcll HAEA %R AUlUatl AsHell Wl
ol AUAA galest WAL UER §eolul Acidic wiw U8 % Hlall HAC UER
oot AUl scll UER Jotmiell wiwell otyoll YeesWl U w3 3 8.
2. Yellsld UHA BUell AsHHL o501, GJ16X8412 Hidl Acidic Liquide 600023(17/03/21) Still Pending
material AsHHL ¥ DrumHl WAl scll Slall HAA. UER Gllold AUUR
YRral A Yl scl. Ax GPCBell URdletdl cdR el YsiRell 5\e
uel s3] wt YISl sl «1(3.
4. YAlslcl AMA AUl AsH (QrcliRML Yeell %2l UR @ 300 Becl Drums | 600023(17/03/21) Still Pending
@QRuU HIRlad MRl %lal HA UER DrumsHl ANA HEZad ofl ([@Qotdar
IR 2R YRraw As 2% sl sl Drums ol Secured storage Area™l
Al
3. YAlsld AHA BUell AsH [QrcRML 39 MT Raed ocllflol WEs2e(l Aol | 600023(17/03/21) Still Pending
(25 kg cap) AH% 21 MT %2l costic soda lye Drums Hi (300kg cap) MR
eglell HAA UER HAlRlAA clleta 331 WHUIR YRlall AU Al U2 AlctelHl
uld 8 Aoll 2uredl sl
5. wlUatl AsHo{l AL &l UAR Ul UER AUl AcRetallR Acidic wiw 600023(17/03/21) Still Pending
eslcll HOL © UER ol ASIUQ( sal W UER 38et 2wleS A dld CCTV
Cemera ofl cacizaul sl

15/04/2021 4/6 (Through XGN ) |




= Gujarat Pollut@g®ntrol Board
\ %' ( Inspection Report ) - Air Water , Hazardous

(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

PCB Id: 26937

1. AR AUl AsHo{l YElslct Meet Chemopharma Trader o HlsctellHl
A Sodium Bromide Solution olleidsll Specific reference Hte QML
ULAC. UER GLAA AUotl QUL WUIR wUatl AsHHil Geataldl
Sodium Bromide Solution &l 3(Usll 421 Meet Chemopharma trader Wia
ol sallHl WA, UUs{l 2l CCA Hi UER Sodium Bromide Solution
ol GeAw ol dal Yestd UHA AsHHL U2 YO 1oL $3A Sodium
Bromide Solution AlUell HBURUL H%¥¢l (with nomenclechare as MB-III ML),
(2R YO S NaSH Solution, @ 7 drums Causitc lye, 1 drum n- Propyl
bromide (NPBr) - al above drums 200 Lit each, 1 Carboy (50 Lit) NPBr, @ ¥O
o191 N- Propyl Alchohol (200 Lit each), 1 drum DMF (200 Lit Cap.) <913 %lall
HAE % raw material list Hi 435 material £20Ac o2l ¥ oitotd Yeud sl
8l UER Chemicals oll GUAL, generated Sodium Bromide Solution il
ollstdt olloldoll S8 eclAEl YRlal 2% s3ct atell Al WHUR UG % S2cll.

596104(12/02/21)

Still Pending

2. ¥lUsll 6l Meet Chemopharma trader a4 MsA UMl WIAA Sodium
Bromide Solution ol Ac{lH o{lstet 2N Yt sl

596104(12/02/21)

Partial Compliance

3. Yellsld UHA Geulestell (Aatdl, Sodium Bromide Solution generation-
disposal data 2% 53¢ olell Al Al ol YAl A Ul Becll © H(golloll
Geulgatoll (QoLAl AR YRlal A& % 54,

596104(12/02/21)

Partial Compliance

4. WUoll glRL WRUCAL AajALR Organix sl UER Plot UR % trading activity
5A 6l Al Aofl 33| 1YL Mol E2clAR % 53¢ otell B AL A Ul
Hazardous waste o} trading 3¢ ol(d &l Hazardous waste Managenemt
Rules oll M 2Rclo) YU Wetat $9.

596104(12/02/21)

Partial Compliance

) BlUoll AsHA UMl WA Closure Direction oll tHH 2Rcld)
YAUQ Ulctet 9.

595418(08/02/21)

Partial Compliance

15/04/2021 5/6 ( Through XGN )

oo
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Gujarat Polluti@d@pntrol Board

(Inspection Report ) - Air,Water ,Hazardous
(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

| PCB Id: 26937

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (26937)

A Sample Details

Sr | Act |Ph/Temp/Air Sampled Time Type Sampling Point Col-Cond
1| W-7 |@2onphstrip/30 0250-0250 REP |from storm water drain near boundary wall of the unit ~ Blackish
2| W-7 @2onphstrip/30 0305-0305 REP | from collection tank of etp ~ Y ellow
3| W-7 @2onphstrip/30 0310-0310 REP |fromfinal treated w/w holding tank. ~ Y ellow
4 | W-7 @2onphstrip/30 0315-0315 REP | wi/w collected from 3 kI hdpe reactor. ~ Y ellow
B Process Stacks
Sr |Stack attached to Mts Remark Details of APCM Probable Pallutants.
1 |Chloro-Sulphonation 11 reactor m-2 SCR S02-40,HCL-15,CHI-9,
Cc Fluegases Stacks
Sr | Stack attached to Mts |Remark SMF APCM Fuel Consp-Unit Insp Remk
1 | Boiler 10 |NON IBRBABY NO N.A Natural Gas 100 SCM/DAY
BOILER CAP. 0.4
TPH
D Details about Hazardous Waste Management :
Sr Sour ce of Hazardous Waste Catg Qty/Year HW Disposal M anagement
1 | Spent Catalyst | -28.2 0.024-M.T| COL,DSS,STO,TRA,DST
2 | Spent Solvents | -28.6 66.000-M.T | COL,REU,STO
3 | Empty barrels/containers/liners contaminated with hazardous | -33.1 12.000-M.T | COL,DCO,DSS,REU,STO,TRA
chemicals /wastes
4 |Chemica dludge from waste water treatment | -35.3 1.200-M.T | COL,DSS,STO,TRA,DST
E Products:
Sr Product Name NOC Qty CCA Qty Applied Qty Inspection Remark
1 |3,4di amino benzophenone 2.000 2.000-M.T 0.000
2 |medendazole IP/BP/USP 2.000 2.000- M.T 0.000
F Raw material :
G Water Consumption & Generation Break up
Sr | Water Code (Qty in klpd - Kilo Ltr per Day)| WC:6.000 | WWG : 6.000 Water Source Remark
1 | Boiler Feed 0.500 0.100 Tankers
2 | Cooling Water 1.000 0.000 Tankers
3 | Domestic Purpose 1.000 1.000 Tankers
4 | Mnfg Process 3.000 4.400 Tankers
5 |COthers..... 0.500 0.500 Tankers for APCM
H Solid Waste

Inspection Team :  Acharya Ravikumar j, AEE - L.U.Katariya, SSA

I hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.

Signature By(Acharya Ravikumar j, AEE)

15/04/2021

6/6 ( Through XGN )
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Shchem C3p4a1on (26937)

Flexible pipelineis coming from reaction vessel to final treated w/w holding cum CTEP disposal tank and Flexible
pipe line with pump is provided in the bottom of both final treated w/w holding cum CTEP disposal tank.

43 nos. of drumsfilled with HCLare found stored within factory premisesin openland however some of the drums
are found open hence acidicfumingis observed fromthe open drums.




342
—— GUJARAT POLLUTION CONTROL BOARD

Regional Office - Ankleshwar Cleaner Technology Development Centre Building (ARAIL),
1st Floor, Plot No. 1501, GIDC Estate, Ankleshwar - 393 002.
Dist. Bharuch (Gujarat) Ph. No. : (02646) 222933 Fax: (02646) 222932

auiRi M2 evid udiefl Al (NZlA)

dens 63T arflw ¢ 3 (e 202

wiell wiftlean 197400l saa-23, s wifulaasn 19816 saa-24 20 walazer (R210)
kil - 1986«(] saH-10 86 vial HAd Aniel] 23 23] 1D 1€l 512 3l 23] @Bl

defl g ada dan 2433 oflde Bgil W2 Bivell R evia Aol e durRl s2iell
siltisie azidl ¢,

M da A v oS/ By 2R5RaA1 5] cimgYien g Hi2,

(2) B 5 5= omyaiel 8 3 33 Bid ay 8d dl s Ad 4 eimddiedl 8 =9 ¥
dllaun vaq d B6n s3a faxaild]l viaq 20 viffilman gsa simddl 1 «ldwedl,
5361 SIF gsuell, ikaiel] wam willan sl wlbisizustd]l Sig oge] wde s
#id] 268 B 5 widel sl vicd 8 5 E0 d s8] sS4 &g HE,

{3) s Aiee 2Amll, BNediPis varez, 358, 1w, iy &Y Died  SiF  Hocdod)
dgell duRt 591 el dofl 520120 scen Bg a2 viem ¥ wnul dd W Al
sRE Bla B o0 s & d 350 sl feeil yvor SiF el seenai sl B, vk
tciief] dadlal 8, adl sig wuill wsdl Al HE A dol VM HiWald SRR 1 B
il s1el B 3 #6m 53¢ faaedl Bson itz S1d oyefl saldl yeidl, dar maa 2undl,
AMeldis raiez, 388, W2, 2didy WAUAl vied Hl Hecdel]l geg s0F Aql W2
il ofld wenda und civia adwl JA,

Geibr/siviieinl era Baied] HaHa : AGReN/Aivel O3 20 a3 S o3 /202

waid] 218 e A oflefl caulbazil uel B, YD

5. L U lecatein _j.-.:L 56
: /
3.

ula,

als..shohem. qarporeatent
O ) A o i e ) S Kot

iDL b0 E Ll e
Uit i e ?..z.t..«:’:u._ &
....... Sl rlfk(,
ai5¢i Wl B. [ : I*IDJL, A —— wiltisiflel ot - [ ) ¢ hu‘ﬂ-q
i1 3Yatt (A1) ANGatizel] 2¢] - e - MEE
C‘MT Ve Se fn. )
: PC‘A‘:I'[ﬁE’.f}"F

—_

Scanned by CamScanner



ArRId Mgnel [eriviel %“I}? Highis s, wsA=aR
sildl2l

Vitell Fsaell B yaIsia el valrelly sieril 2edl Aol usirell e/ 2l
Wi/ e #a 3, ¥ LR wial dai uddl gead] euiien ueaia yver ire Hiotnsief]
as ydl wisaien ggell o1A weIdd yeil/Yueivll uc il Albid vierRil /ycic Hgsid
siisivell [Eor-3 ai oitdell ad] 53] e wiRhs s3la 2y s34 eldl VIBGUR aﬂtﬂ}ﬂ.
i . i 1 : o el Tl T
B e oo e xS e s
v () f2el) 65)

P SyECen L8 ||
5”—”‘:} Sy E eds 'E*‘F;‘D—.'l\ "'l-‘l‘l,.iF:!Cﬁ--:‘F{-'1 C‘-kﬁ‘j P P '?IIILL} = L":FT\ 6.‘-1-'5.:5‘?{,-{ | Il'l.f’
o e ter ghuln MmN fereic GUIEL B2 L i R A
i ool b CONCITE,

Al S &
T o ?ﬁq\—' .-'j".ﬁ'— v Rl I TRV T ﬁﬂ\"ﬁl"' "I||'-ﬂ s Lo e {F:U - X
) e A S A

VoA 1"‘_:;"“‘
A 5 NPT D G i [T
Syt e LB ey e e BT ReY e
THEN P’: k. FIE |‘$ Iy LA o o X T_l'_.-"‘]{ 5] ek, '}} T le! ] J ' 41‘\‘_—15 ‘ﬂ:'\,'_‘{ F
fayanety | T = . Fad 1 Y Ak Lol g y Ik -
h]Jlll. e 4 P " '*1-1-"1 +-'—""L o r'-l i P . I| i I.k'rlll = —J. f "':II'- 10 :-Q':: 1\-.'.-ﬁ' __-'.F'I-l
A e AT sty el et NOTET S 2 eDa S
oAt i %R e b = r\ 1 ! b ) Sﬁ.’; T
| ) R 7 2 Aridlt s
.-“Q;':b. perold a8 L -:',:: h= J,;c B A Ty '5‘5"'-':-"1: vl i
e ~ A LA 3 - g B2k
- A Ly Fatle 2 L A = e ol L e L
g - TREES AT SO o
G T Lo i W =t
o Ak goennt MRS = C a1
1 A pEn AR W N IS
ety o D B 4 ~ ol ] >
Qs g \ Tl ol T g e ! r‘ = 1
P X ':T;}'"—“il. prim S -l'.l'.lh = -.l.’-l'_lrl i
@ TSI Yy ooy A7 2" qepitadl VAT O
= U L alis ar - \.'dj e el | ~n ok O M \
LA = ot Lehew "l el L EALED
R L R~ A . = ) 1t v /
| (= A et by FENGART S
PN ""1| P . i (R ﬁ L
G Ak r PI r] i
1 G - Ll d e E
il | AR A A L - _ - -:":1 10l \ iy
pum? SN O 0.3
AR E it '
[} I .\r_-
el O
. % AT
©

O
. .. c%{ \fi" M. fot, &ﬁmﬂ il adl,
C’:ﬂw "'»"Uj E“h)' ff LU e EYJ l-_{) (‘F 5 j_‘”yé_{)

) (elldlRi @ilueiiR)

proe Pes

Scanned by CamScanner




qﬁ'm Cu'cb’q_ ANALYSIS REPORT FOR Gujarat Pollution Control Board
f’ rem— WATER / WASTE WATER SAMP3 4 4 Bharuch
e — C-1/119/3, GIDC Phase-2
W Sample ID:301932 - Analysis Completion:09/04/2021 | Narmadanagar
Bharuch-392015

Pharmaceuticals / LAB Inward : 43730 Tele:(0264)2246333

TEST REPORT

\ Test Report No. : 43730 Date: 09/04/2021
1. Name of the Customer : Shchem Corporation - 26937
2. Address : 4001/A-2,GIDC ANKLESWAR,-,-
ANKLESHWAR-393002, Taluka : Ankleshwar, District : Ankleshwar,
3. Nature of Sample : REP-Representative/Grab, (Insp Type : ROU-Routine Visit)
4. Sample Collected By : Acharya Ravikumar j, AEE
5. Quantity of Sample Received : 2.51it
6. Code No. of the Sample : 301932
7. Date & Time of Collection & Inwarding : 31/03/2021 , (0315 to 0315) & 31/03/2021
8. Date of Start & Completion of Analysis : 31/03/2021 & 09/04/2021
9. Sampling Point : w/w collected from 3 KL. HDPE reactor. ~
10. Flow Details (Remarks) e
11. Mode of Disposal T -
12. Ultimate Receiving Body : No generation of industrial wastewater
13. Temperature on Collection : 30 & pH Range on pH Strip :@ 2 on pH strip
14. Carboys Nos for : Barcode & Color & Appearance :Yellow

: Ind :5.000 , Dom :1.000 & Ind :5.000 , Dom :1.000
15. Water Consumption & W.W.G (KLPD) : 7 ,Cap No & Weight :

Sr Parameter Unit Test Method Range of Testing Result
1 | Temperature Centigrade | 1S: 3025 (Part — 9) — 1984(Reaffirmed 2006) Ambient oC - 60 oC 30

2 |pH pH Units 4500 H+ B APHA Standard Methods 23rd edi.2017 |1 —14 pH value As or 1.03
3 | Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Method 10 — 200000 mg/L 39318
4 | Ammonical Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standaj 1 - 2000 mg/I. 23324
5 | Chemical Oxygen Demand mg/| APHA (23rd Edition)- 5220 B Open Reflux Method-2( 5.0- 50000 mg/I 1332
6 | % OF ACID as HCL (w/v) % - - 2.57
7| % ACIDITY MG/L - - 1.4

Laboratory Remarks : Approved By:236-lab_236 Dt.: 09/04/2021 =y |
i-\\7//)\ Ny S e Qe

D. N. Vasadia, Lab Head

Note :
. The results relate only to the items sampled and tested.
. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.
. The report shall not be reproduced except in full or part without approval of the laboratory.
. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.
. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to
Guijarat Jurisdiction only.
. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents
. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA.
8. Bioassay test (for toxicity) -1S:6582:Part-2:2001; Reaffirmed 2007.

a b~ ON -

~N O

*** END OF TEST REPORT ***
02/05/2024 12:02:27 Page 1 of 1



qﬁ'm Cu'cb’q_ ANALYSIS REPORT FOR Gujarat Pollution Control Board
f’ rem— WATER / WASTE WATER SAMP3 4 5 Bharuch
e — C-1/119/3, GIDC Phase-2
W Sample ID:301931 - Analysis Completion:09/04/2021 | Narmadanagar
Bharuch-392015

Pharmaceuticals / LAB Inward : 43729 Tele:(0264)2246333

TEST REPORT

\ Test Report No. : 43729 Date: 09/04/2021
1. Name of the Customer : Shchem Corporation - 26937
2. Address : 4001/A-2,GIDC ANKLESWAR,-,-
ANKLESHWAR-393002, Taluka : Ankleshwar, District : Ankleshwar,
3. Nature of Sample : REP-Representative/Grab, (Insp Type : ROU-Routine Visit)
4. Sample Collected By : Acharya Ravikumar j, AEE
5. Quantity of Sample Received : 2.51it
6. Code No. of the Sample : 301931
7. Date & Time of Collection & Inwarding : 31/03/2021 , (0310 to 0310) & 31/03/2021
8. Date of Start & Completion of Analysis : 31/03/2021 & 09/04/2021
9. Sampling Point : From final treated w/w holding tank. ~
10. Flow Details (Remarks) e
11. Mode of Disposal T -
12. Ultimate Receiving Body : No generation of industrial wastewater
13. Temperature on Collection : 30 & pH Range on pH Strip :@ 2 on pH strip
14. Carboys Nos for : Barcode & Color & Appearance :Yellow

: Ind :5.000 , Dom :1.000 & Ind :5.000 , Dom :1.000
15. Water Consumption & W.W.G (KLPD) : 7 ,Cap No & Weight :

Sr Parameter Unit Test Method Range of Testing Result
1 | Temperature Centigrade | 1S: 3025 (Part — 9) — 1984(Reaffirmed 2006) Ambient oC - 60 oC 30
2 |pH pH Units 4500 H+ B APHA Standard Methods 23rd edi.2017 |1 — 14 pH value As or <1
3 | Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Method 10 — 200000 mg/L 149164
4 | Ammonical Nitrogen mg/| 1).Titrimetric method (4500 NH3 B & C APHA Standaj 1 - 2000 mg/I. 1097.6
5 | Chemical Oxygen Demand mg/| APHA (23rd Edition)- 5220 B Open Reflux Method-2( 5.0- 50000 mg/I 7714
6 | % OF ACID as HCL (w/v) % - - 8.87
7 | % ACIDITY MGI/L - - 14

Laboratory Remarks : Approved By:236-lab_236 Dt.: 09/04/2021 =y |
i-\\7//)\ Ny S e Qe

D. N. Vasadia, Lab Head

Note :
. The results relate only to the items sampled and tested.
. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.
. The report shall not be reproduced except in full or part without approval of the laboratory.
. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.
. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to
Guijarat Jurisdiction only.
. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents
. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA.
8. Bioassay test (for toxicity) -1S:6582:Part-2:2001; Reaffirmed 2007.

a b~ ON -

~N O

*** END OF TEST REPORT ***
02/05/2024 12:04:03 Page 1 of 1



qﬁ'm Cu'cb’q_ ANALYSIS REPORT FOR Gujarat Pollution Control Board
f’ aa— WATER / WASTE WATER SAMP3 46 Bharuch
re—r ) C-1/119/3, GIDC Phase-2

W Sample ID:301930 - Analysis Completion:09/04/2021 I Narmadanagar
Bharuch-392015
Pharmaceuticals / LAB Inward : 43728 Tele:(0264)2246333

TEST REPORT

\ Test Report No. : 43728 Date: 09/04/2021
1. Name of the Customer : Shchem Corporation - 26937
2. Address : 4001/A-2,GIDC ANKLESWAR,-,-
ANKLESHWAR-393002, Taluka : Ankleshwar, District : Ankleshwar,
3. Nature of Sample : REP-Representative/Grab, (Insp Type : ROU-Routine Visit)
4. Sample Collected By : Acharya Ravikumar j, AEE
5. Quantity of Sample Received : 2.51it
6. Code No. of the Sample : 301930
7. Date & Time of Collection & Inwarding : 31/03/2021 , (0305 to 0305) & 31/03/2021
8. Date of Start & Completion of Analysis : 31/03/2021 & 09/04/2021
9. Sampling Point : From collection tank of ETP ~
10. Flow Details (Remarks) e
11. Mode of Disposal T -
12. Ultimate Receiving Body : No generation of industrial wastewater
13. Temperature on Collection : 30 & pH Range on pH Strip :@ 2 on pH strip
14. Carboys Nos for : Barcode & Color & Appearance :Yellow

: Ind :5.000 , Dom :1.000 & Ind :5.000 , Dom :1.000
15. Water Consumption & W.W.G (KLPD) : 7 ,Cap No & Weight :

Sr Parameter Unit Test Method Range of Testing Result
1 | Temperature Centigrade | 1S: 3025 (Part — 9) — 1984(Reaffirmed 2006) Ambient oC - 60 oC 30
2 |pH pH Units 4500 H+ B APHA Standard Methods 23rd edi.2017 |1 — 14 pH value As or <1
3 | Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Method 10 — 200000 mg/L 190736
4 | Ammonical Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standaj 1 - 2000 mg/I. 2074.8
5 | Chemical Oxygen Demand mg/| APHA (23rd Edition)- 5220 B Open Reflux Method-2( 5.0- 50000 mg/I 17638
6 | % OF ACID as HCL (w/v) % - - 13.66
7 1% ACIDITY MG/L - - 24.33

Laboratory Remarks : Approved By:236-lab_236 Dt.: 09/04/2021 =y |
i-\\7//)\ Ny S e Qe

D. N. Vasadia, Lab Head

Note :
. The results relate only to the items sampled and tested.
. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.
. The report shall not be reproduced except in full or part without approval of the laboratory.
. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.
. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to
Guijarat Jurisdiction only.
. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents
. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA.
8. Bioassay test (for toxicity) -1S:6582:Part-2:2001; Reaffirmed 2007.

a b~ ON -

~N O

*** END OF TEST REPORT ***
02/05/2024 12:04:29 Page 1 of 1



qﬁ'm Cu'cb’q_ ANALYSIS REPORT FOR Gujarat Pollution Control Board
f’ aa— WATER / WASTE WATER SAMP3 47 Bharuch
re—r ) C-1/119/3, GIDC Phase-2

W Sample 1D:301929 - Analysis Completion:09/04/2021 I Narmadanagar
Bharuch-392015
Pharmaceuticals / LAB Inward : 43727 Tele:(0264)2246333

TEST REPORT

\ Test Report No. : 43727 Date: 09/04/2021
1. Name of the Customer : Shchem Corporation - 26937
2. Address : 4001/A-2,GIDC ANKLESWAR,-,-
ANKLESHWAR-393002, Taluka : Ankleshwar, District : Ankleshwar,
3. Nature of Sample : REP-Representative/Grab, (Insp Type : ROU-Routine Visit)
4. Sample Collected By : Acharya Ravikumar j, AEE
5. Quantity of Sample Received : Slit
6. Code No. of the Sample : 301929
7. Date & Time of Collection & Inwarding : 31/03/2021 , (0250 to 0250) & 31/03/2021
8. Date of Start & Completion of Analysis : 31/03/2021 & 09/04/2021
9. Sampling Point : From storm water drain near boundary wall of the unit ~ --
10. Flow Details (Remarks) : Yes
11. Mode of Disposal : GIDC storm drain
12. Ultimate Receiving Body : No generation of industrial wastewater
13. Temperature on Collection : 30 & pH Range on pH Strip :@ 2 on pH strip
14. Carboys Nos for : Barcode & Color & Appearance :Blackish

: Ind :5.000 , Dom :1.000 & Ind :5.000 , Dom :1.000
15. Water Consumption & W.W.G (KLPD) : 7 ,Cap No & Weight :

Sr Parameter Unit Test Method Range of Testing Result
1 | Temperature Centigrade | 1S: 3025 (Part — 9) — 1984(Reaffirmed 2006) Ambient oC - 60 oC 30

2 |pH pH Units 4500 H+ B APHA Standard Methods 23rd edi.2017 |1 —14 pH value As or 1.68
3 | Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Method 10 — 200000 mg/L 3728
4 | Ammonical Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standaj 1 - 2000 mg/I. 44.8
5 | Chemical Oxygen Demand mg/| APHA (23rd Edition)- 5220 B Open Reflux Method-2( 5.0- 50000 mg/I 484
6 | % OF ACID as HCL (w/v) % - - 0.76
7 | % ACIDITY MG/L - - 0.73

Laboratory Remarks : Approved By:236-lab_236 Dt.: 09/04/2021 =y |
i-\\7//)\ Ny S e Qe

D. N. Vasadia, Lab Head

Note :
. The results relate only to the items sampled and tested.
. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.
. The report shall not be reproduced except in full or part without approval of the laboratory.
. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.
. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to
Guijarat Jurisdiction only.
. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents
. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA.
8. Bioassay test (for toxicity) -1S:6582:Part-2:2001; Reaffirmed 2007.
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*** END OF TEST REPORT ***
02/05/2024 12:04:55 Page 1 of 1



348 Annexure-R8

—_— GUJARAT POLLUTION CONTROL BOARD
] PARYAVARAN BHAVAN
S Y 71 Sector-10-A, Gandhinagar-382 010
‘\“"" e FPhone : (079) 23226295

GPCB Fax : (079) 23232156

Website : www.gpcb.gov.in
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’ Clean Gujarat Green Gujarat
ISO - 9001 - 2008 & ISO - 14001 - 2004 Certified Organisation
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— GUJARAT POLLUTION CONTROL BOARD
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Annexure-R10

i (Inspection Report ) - Air,Water ,Hazardous

Gujarat Polluti@g@pntrol Board [ PCBId: 26937 |

R iyt =g
-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

Industry Details Shchem Corporation | Outward No: 39126-17/04/2022 |

Email : PLOT NO:4001/A-2,GIDC ANKLESWAR,
shchem@yahoo.com - -
deohone ANKLESHWAR - 393002

Telephone: DIST : Ankleshwar, TAL : Ankleshwar, SIDC : Ankleshwar
00000000000

Inspection Id: 667398 ( Others/Higher Authority ) RoName: Ankleshwar

Type/ Scale/ Sector / Status: RED / SMALL / Pharmaceuticals/ In Operation

Inspection Dt & Time: 15/04/2022 2:00/ Water Person Contacted : No person available at premises

Env Audit Detail : Sch: N.A, ,Year: ,OnDt:

Commissioned Dt :  25/01/1985 Production Start Dt : 25/01/1985 Applicability of CRZ Rules: No

ol <~ o

l©
|

10
11

12

Water Consumption in Kilo Lts Per Day Ind: 5.000 Dom: 1.000 Borewells: 0

Waste Water generation / Discharge (klpd) :  Ind: 5.000 Dom: 1.000 Tubewells: 0

Effluent Treatement plant (ETP) : Units, if provided and status:
ETP Details : P-Collection Cum Equalization,P-Collection Tank

Whether Industry isa member of CETP ? No

13

Boilers=1, DG Sets=0, Flue Gas =1, Process=1, ETP Cap = 10, Capacity of All =

APCM Details : Scrubber
Fuel Used : Natural Gas
Stack Attached to : Boiler

14

15
16

17

| TSDFName: BEIL Andeswar[14983 _ ____________________________
LabChargesPending: Rs2012000 Water CessChargesPending: NIL
Last Env. Form V : 2019-2020 Water Cess Return : 2017-2018 HW Monthly Return : 2020-99
Last 3Legal Action:
Insp Dt Act Leg Dt For Insp ID IR-Leg Type Out No
14/10/2020 DIR 10/11/2020 33A,015, 581437 DIR REV 572954
25/05/2018 REV 21/06/2018 PER, 481903 REV DIR 458957
28/02/2018 DIR 20/04/2018 33A,IMM, 470815 DIR ROU 452487
Monthly Patrak Data: Last Return: 202011 HAZD Waste Disposal : NO DATA
Electricity Units Consumed in month Water Consumed in month Effluent Discharged in month
Production - 541, ETP- 0, APCM -0 Meter Reading - O, Kilo Litre - 15 Meter Reading - O, Kilo Litre - 0

17/04/2022 1/6 (Through XGN)




Gujarat Polluti@fgontrol Board PCB Id: 26937

W (Inspection Report ) - Air,Water ,Hazardous
-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

General Observation
a | - | Isthe Industry in Operation ?? Yes L%Séregﬁo?]fajc?cféiﬂ'gﬁ?mn unitis found in
a |- | ROFileNo 1D:26937
b |- | Industry Operating without CCA No. Having valid CCA of the Board
c | - | HasProduction exceeded (last 3 M THSs) than CCA-Qty | No.
dl- ,,’\-\/InTprroducts—NOT in CCA, manufactured-L ast 3 No.
s
e |- | Foul Odour/Fugitive Emission/Bye Pass in Premises ?? | No.
f |- | Industry Name CHANGED in recent times ?? No.
g | - | HasRegn with CETP or TSDF expired ?? No.
h |- | Seperate Energy Meter for A.P.C.M ? No.
h |- | Provision of any STAND-BY Pump ?? No.
Water Parameter
b |- | Source of Water Supply Tankers
c |- | W.W.G isEXCEEDING the CCA Limits Yes
d | - | W.W Disposal as per the Consent Conditions ? No.
e |- | Wasthe ETPin operation ? No
f |- | Treatment System ADEQUATE to handle existing effluent | Repair/Main Reqd
g | - | Did u observe ANY ILLEGAL Discharge ?? Yes
h |- | Nos of Samples collected 0
Remarks

Note: EIA 2006 / SEIAA / E.C / MOEF Applicable : Yes

Site Observations during Inspection, PCB-ID: (26937)
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Gujarat Polluti@yntrol Board [ PCBId: 26937 |

W (Inspection Report ) - Air,Water ,Hazardous
-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

This unit is visited with reference to telephonic message from Mr. Rgjesh Patel, NCT monitoring team regarding
unauthorized industrial effluent discharge through provided underground illegal drainage pipe line under RCC
flooring at gate no.-2 of the unit. During visit discharge of w/w is not observed and provided illegal drainage pipe
line is under the RCC flooring hence it is also not verified. We were in process for the investigation of
underground pipe line and discharge of effluent in storm water drain outside of the unit; we had seen two
workers/persons are within the plant shed but as and when we entered the unit premises no one was seen in the
unit premises during the visit, as the persons/workers were jumped off the wall behind the unit or hidden
somewhere. Board has issued closer directions under section 33-A of water Act vide letter no.
GPCB/ANK/CCA-977/ID-26937/572954, dated-10/11/2022, which is till date not revoked. During visit single
phase power supply isfound connected as provided lightings and weighing scale system isfound in operation in
unit and it is also observed that water supply valveis sealed by competent authority however water supply is
continue and water pump provided on water supply connection is also found in operation. During visit production
plant is not found in operation but looking to the conditions of the provided reaction vessels, weighing scale and
cooling tower it seems that unit is operates in odd hours by using single phase power supply.Unit is having
primary ETP consisting of collection cum neutralization tank, nutch filter, treated w/w holding tank. During visit
provided all the tanks of ETP are found full with generated w/w. During visit discharge of w/w is not observed
hence w/w sample could not be collected. Unit has provided N.G. fired one boiler which is not found in
operation. Huge nos. of drumsis found filled with various materials without identification/marking are found
stored within unit premises in open as well asin plant shed also in haphazard manner. White coloured chemical
contaminated empty open mouth drums are found stored within premises in open and white coloured
chemical/waste powder is aso observed dumped on open land within premises in haphazard manner. Dueto the
night hour monitoring and no any person available at premises other detail observation could not be carried out
and NEI is also could not be served. NCT team has collected one sample of w/w from the storm water drain when
discharge of w/w from the underground illegal drainage pipe line under RCC flooring at gate no.-2 of the unit is
going on. Photographs taken during visit and sampling memo prepared by NCT team and analysis report of
sample collected by NCT team is uploaded here with as document. [402]-15/04/2022

~ RO Comments/Reply :Dist collector may be requested to seal the unit, & GEB to d/c single phase p/s a so.
Besides, we may jointly with NCT investigate further by digging for possibility of ghost connection, if
any.-17/04/2022

| recommend : g. Recommend Strict Action

W.C Notings: As per xgn data.[402-DEE]~

Specific I nstructions given to Industry at thetime of visit , for Pt to Pt Compliance

Compliance Observed in this | nspections.

Instructions in Previous Visits and Reply Insp Det Instruction Status
3. Yellsld AHA AsHHL HCL @Rl 43 nos. of drums R1R 3¢ el 601845(31/03/21) Still Pending
HAA FHldl wys g1t GuRel yeell dletell ARBs syt Auiell olslR
a5l Blall HAA BA AlsU@As wWestacl U2 %33 stelaldl sal wQUA.

¥.Ycllsld AR final treated w/w holding cum CETP disposal tank (8l 601845(31/03/21) Still Pending
flexible pipe line with pump ALAA Lol HAA HER Glleid YA sl

U, AsHA UsclellHl AUAA Direction orders] Ulcet $24. 601845(31/03/21) Still Pending
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Gujarat Pollut@3ntrol Board

W (Inspection Report ) - Air,Water ,Hazardous
-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

PCB Id: 26937

4. Uell AsHoll 6le1R UAR Udl GIDC storm water drainetl upside of the
unitHl Blackish coloured domestic w/w having neutral pH %lcll HOlA (13
Ul AsHo{l Weno{l ol WA gt WAL storm water drainl
acidic w/w 48 %d Blcll A, AsHoll BE AU $cll plant shed Ul AUAA
reaction vessel (3 KL capacity)Hi, ETP ol Collection tankHl ¥ final treated
w/w holding cum CETP disposal tankl acidic w/w oglall AU flexible pipe

line with pump from reaction vessel to final treated w/w holding cum CTEP
disposal tank sl ETP o{l Collection tankHl AoUAA lall HAA GURAS

AMIH slled YAl Al

601845(31/03/21)

Still Pending

R. YAl UHA GUAs wRuaAc (Al eouell wiwell otifotizAl Yeasl
U AsA 53¢ B.

601845(31/03/21)

Still Pending

1. WUell AsHo{l cslR A RAH dleR 3atell upstream™l Blackish
Coloursj domestic w/w netural lcll HAE %R AUUatl AsHell Wenoll
ol AUAA galet WAYL UER oMl Acidic wiw U % Hlall HAC UER
ollold Ul <l UeR JeFotmiell wiwell olyoll Yees0l we wWEA $3Ad 8.

600023(17/03/21)

Pending ' Reminded AGAIN

2. Yellsldl UHA AUoll AsHHL o801, GJ16X8412 Hil Acidic Liquide

material AsHHL ¥ DrumHl WA sl Blall HAA. UER ollold MUUR
YRral WA Yl sal. Axy GPCBell URdletdl coR el YsRell s\e
uel s3] wt YISl sl «1(3.

600023(17/03/21)

Pending !' Reminded AGAIN

4. YAlslcl AMA AUl AsH (QrcliRML yeell %2l UR @ 300 B2cl Drums
Qu HERlaA Rl %lal HOL MER DrumsHl AN HERlad ol [Qotdar
HIRAL 2R YRraw As 2% sl sl Drums o\ Secured storage Area™l
uall.

600023(17/03/21)

Pending ' Reminded AGAIN

3. YASld AHA BUell AsH [QrcixMl 39 MT Ratet oellflol wBse{l Aol
(25 kg cap) AH% 21 MT %2cl costic soda lye Drums Hi (300kg cap) &AL
eglell MAA UER HAlRlAA clleta 331 LR YRlall AU Al U2 AlctelHl
AUA B Aofl 2uredl scll.

600023(17/03/21)

Pending ' Reminded AGAIN

5. wlUall AsHoll AL &l UAR Ul UER AUl AcRetallR Acidic wiw
olall HAL 8 UER cllold USIAQ( scll HIZ UER (8ol ewle A A CCTV
Cemera ofl calcizell sl

600023(17/03/21)

Pending "' Reminded AGAIN

1. BRAY WUsll AsHo{l YAlsldt Meet Chemopharma Trader & HlsctcllHl
A Sodium Bromide Solution olleidsll Specific reference Hle AclMl
WA, AER GLAA W Usll QUL AR Uil AsHMel Geataldl
Sodium Bromide Solution &\ (Uil 2L Meet Chemopharma trader wlad
ollslet saUHl wAc. wUs(l g2l CCA Hi ¥ER Sodium Bromide Solution
ol GeAw ol dal Yeustd UHA AsHHL AUL2AR YO 1oL $34 Sodium
Bromide Solution 4IUeil HBURU Hxe (with nomenclechare as MB-III ML),
AR YO $3 NaSH Solution, @ 7 drums Causitc lye, 1 drum n- Propyl
bromide (NPBr) - al above drums 200 Lit each, 1 Carboy (50 Lit) NPBr, @ ¥0O
191 N- Propyl Alchohol (200 Lit each), 1 drum DMF (200 Lit Cap.) <92 slcll
UAA % raw material list Hi 4Ys material £20Ac otell ¥ cllold el sl
8l UER Chemicals oll GUAL, generated Sodium Bromide Solution oil
ollslet letdoll 51E €lAEl YRlal % s3ct ol Al AUUR U Y sRcll.

596104(12/02/21)

Pending "' Reminded AGAIN
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Gujarat Polluti§dydpntrol Board

PCB Id: 26937

W (Inspection Report ) - Air,Water ,Hazardous
-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
2. ¥lUall 611 Meet Chemopharma trader &t HlsAAHL WA Sodium 596104(12/02/21) Partial Compliance

Bromide Solution ol Ac{lH o{lstet N Yt sl

3. Yellsld UHA Geulestell (Aatdl, Sodium Bromide Solution generation- 596104(12/02/21)

disposal data 2% 53¢ olell Al Al ol YRl A Ul Becll © H(golloll
Geulgatoll (QoLAl AR YRral A& % 54

Partial Compliance

4. AUl gl FRUAUL AHojAlR Organix oA UER Plot UR % trading activity 596104(12/02/21)

5 O cdl Aofl 33 U3 HRell eAN % 53 otell B UL sACLAl Al
Hazardous waste o} trading 3¢ oll@ &l Hazardous waste Managenemt
Rules oll dHIM 2Rcllg] YAUB WAt $R9.

Partial Compliance

17/04/2022
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Gujarat Polluti@dyEpntrol Board

(Inspection Report ) - Air,Water ,Hazardous

| PCB Id: 26937

(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (26937)

A Sample Details

B Process Stacks

Sr |Stack attached to Mts Remark Details of APCM Probable Pallutants.
1 |Chloro-Sulphonation 11 reactor m-2 SCR S02-40,HCL-15,CHI-9,
C Flue gases Stacks
Sr | Stack attached to Mts |Remark SMF APCM Fuel Consp-Unit Insp Remk
1 | Boiler 10 |NON IBRBABY NO N.A Natural Gas 100 SCM/DAY
BOILER CAP. 0.4
TPH
D Details about Hazardous Waste Management :
Sr Sour ce of Hazardous Waste Catg Qty/Year HW Disposal M anagement
1 | Spent Catalyst | -28.2 0.024-M.T | COL,DSS,STO,TRA,DST
2 | Spent Solvents | -28.6 66.000-M.T | COL,REU,STO
3 | Empty barrels/containers/liners contaminated with hazardous | -33.1 12.000-M.T| COL,DCO,DSS,REU,STO,TRA
chemicals /wastes
4 | Chemical dludge from waste water treatment | -35.3 1.200-M.T| COL,DSS,STO,TRA,DST
E Products:
Sr Product Name NOC Qty CCA Qty Applied Qty Inspection Remark
1 |3,4 di amino benzophenone 2.000 2.000-M.T 0.000
2 |medendazole |P/BP/USP 2.000 2.000-M.T 0.000
F Raw material :
G Water Consumption & Generation Break up
Sr | Water Code (Qty in klpd - Kilo Ltr per Day)| WC:6.000 | WWG : 6.000 Water Source Remark
1 | Boiler Feed 0.500 0.100 Tankers
2 | Cooling Water 1.000 0.000 Tankers
3 | Domestic Purpose 1.000 1.000 Tankers
4 | Mnfg Process 3.000 4.400 Tankers
5 |COthers..... 0.500 0.500 Tankers for APCM
H Solid Waste

I nspection Team :

L.U.Katariya, SSA

| hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.

@//O\/(,J(%J( L=

Signature By(L.U.Katariya, SSA)

17/04/2022
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3 SAMPLE TAKEN FROM SAMPLIVG 201
&) ANY IS OPERATION 5)

BUCKET WASHED BEFORE







White coloured chemical contaminated empty open mouth drums are found stored within premises in open and
white coloured chemical/waste powder is also observed dumped on open land within premises in haphazard
manner.




Huge nos. of drums is found filled with various materials without identification/marking are found stored within
unit premises in open as well as in plant shed in haphazard manner.




Provided weighing scale system is found in operation.




Annexure-R11

i (Inspection Report ) - Air,Water ,Hazardous

Gujarat Polluti@@gdontrol Board PCB Id: 26937 |

R iyt =g
-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

Industry Details Shchem Corporation | Outward No: 39393-12/07/2022 |

Email : PLOT NO:4001/A-2,GIDC ANKLESWAR,
shchem@yahoo.com - -
deohone ANKLESHWAR - 393002

Telephone: DIST : Ankleshwar, TAL : Ankleshwar, SIDC : Ankleshwar
00000000000

Inspection Id: 676499 ( Routine Visit) RoName: Ankleshwar

Type/ Scale/ Sector / Status: RED / SMALL / Pharmaceuticals/ In Operation

Inspection Dt & Time: 02/07/2022 16:15/ Air , Water , Hazd  Person Contacted : Mr. Devesh Desai, Accountant

Env Audit Detail : Sch: N.A, ,Year: ,OnDt:

Commissioned Dt :  25/01/1985 Production Start Dt : 25/01/1985 Applicability of CRZ Rules: No

ol <~ o

l©
|

10
11

12

Water Consumption in Kilo Lts Per Day Ind: 5.000 Dom: 1.000 Borewells: 0

Waste Water generation / Discharge (klpd) :  Ind: 5.000 Dom: 1.000 Tubewells: 0

Effluent Treatement plant (ETP) : Units, if provided and status:
ETP Details : P-Collection Cum Equalization,P-Collection Tank

Whether Industry isa member of CETP ? No

13

Boilers=1, DG Sets=0, Flue Gas =1, Process=1, ETP Cap = 10, Capacity of All =

APCM Details : Scrubber
Fuel Used : Natural Gas
Stack Attached to : Boiler

14

15
16

17

| TSDFName: BEIL Andeswar[14983 _ ____________________________
LabChargesPending: Rs4253500 Water CessChargesPending: NIL
Last Env. Form V : 2019-2020 Water Cess Return : 2017-2018 HW Monthly Return : 2020-99
Last 3Legal Action:
Insp Dt Act Leg Dt For Insp ID IR-Leg Type Out No
14/10/2020 DIR 10/11/2020 33A,015, 581437 DIR REV 572954
25/05/2018 REV 21/06/2018 PER, 481903 REV DIR 458957
28/02/2018 DIR 20/04/2018 33A,IMM, 470815 DIR ROU 452487
Monthly Patrak Data: Last Return: 202011 HAZD Waste Disposal : NO DATA
Electricity Units Consumed in month Water Consumed in month Effluent Discharged in month
Production - 541, ETP- 0, APCM -0 Meter Reading - O, Kilo Litre - 15 Meter Reading - O, Kilo Litre - 0

12/07/2022 1/6 (Through XGN)




Gujarat Pollut@@ntrol Board

PCB Id: 26937

% (Inspection Report ) - Air Water ,Hazar dous
-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
General Observation
a | - | Isthe Industry in Operation ?? Yes
a |- | ROFileNo I1D:26937
b |- | Industry Operating without CCA No. Having valid CCA of the Board
c |- | HasProduction exceeded (last 3 MTHSs) than CCA-Qty | No.
dl- Any products-NOT in CCA, manufactured-Last 3 No.
MTHs
e |- | Foul Odour/Fugitive Emission/Bye Pass in Premises ?? | No.
f |- | Industry Name CHANGED in recent times ?? No.
g | - | HasRegn with CETP or TSDF expired ?? No.
h |- | Seperate Energy Meter for A.P.C.M ? No.
h |- | Provision of any STAND-BY Pump ?? No.
Air Related
a | - | Fuel Type confirmitivewith CCA ? Yes
b |- | Av. Fuel Consumption EXCEEDING CCA limits No.
c |- | APC Measures confirmitive with CCA conditions ?? No.
d |- | ALL APCMsarein operation No.
e |- | SMF availability Inadequate
f | - | Thick Smoke observed in Flue Gas/Processes ?? No.
g |- | ph of Scrubbing Media as per requirement ?? Yes
h |- | Ultimate Disposal of Scrubbing Media N.A
i |-|Nosof Samples: Stack & Ambient 0,0
GEM
1g| - | Where Authorization Under BMW Rules 2016 obtained ? | o
Provide Authorization No. / Date
Haz Waste Related
a |- | Haz waste Catg confirmitive with CCA No.
b |- | H.W generation exceeding CCA limits Yes
c |- Collection, Storage, Treatmnt, Disposal Facility No.
Adequate ??
d |- | Reusing or Recycling of Haz Waste by Industry ? No
o |- ’I;;)gBook/XGN Manifests/ Disposal Records TALLYING Not At All
f |- | Stock of Haz-Waste @ premises/Whether EXCESS ? AS per crux.
Recycler/ Actual user hasvalid Authorization under
9 |- | rules6 or 9 of HOWR-2016? No.
Installed capacity of the plane based on machinery
h |- | installed (Capacity of Machine,No. of Batch/Day,Annual| -
Capacity)
il Technica] ca}pability and equipment complying with the No.
SOP/Guideline?
. Isunit complying the conditions givesin
J' ~ | sOP/Guidelines? No.
k |- | Facility isadequate for the applied process No.
| | -| Passbook is maintained? No.
m | - | Detailsof PLI, if applicable -
n |- | Details of safety spects provieded by the facility -
o |- Sepratestqrageareafor Haz. V\_/astefqr the utilization No.
or generation from the processis provided?
p |- | Quantity of Hazardous waste procured as per CCA? No.
Water Parameter
b |- | Source of Water Supply Tankers
c |- | W.W.G isEXCEEDING the CCA Limits Yes
d | - | W.W Disposal as per the Consent Conditions ? No.
e |- | Wasthe ETPin operation ? No
12/07/2022 2/6 ( Through XGN )




Gujarat Polluti@@3ntrol Board PCB Id: 26937

SsSa (Inspection Report ) - Air,Water ,Hazar dous
Ny (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

f |- | Treatment System ADEQUATE to handle existing effluent | Repair/Main Reqd
g |- | Did u observe ANY ILLEGAL Discharge ?? Yes
h |- | Nos of Samples collected 04

Remarks

Note: EIA 2006 / SEIAA / E.C / MOEF Applicable : Yes

Site Observations during Inspection, PCB-ID: (26937)

This unit is visited with reference to periodically routine monitoring programme. Unit has obtained CC& A
(AWH-95266) of the Board and is valid up to 02/06/2023 for the manufacturing of products mentioned therein
CCA order. Board has issued closer directions under section 33-A of water Act vide |etter no.
GPCB/ANK/CCA-977/ID-26937/572954, dated-10/11/2020, which istill date not revoked. Detail visit report
along with photographs and 3-day notice is uploaded here with as document file. [402]-04/07/2022

~ RO Comments/Reply :Strict Action recommended.-12/07/2022

| recommend : g. Recommend Strict Action
W.C Notings: ------------- [402-DEE]~

Specific I nstructions given to Industry at thetime of visit , for Pt to Pt Compliance

8. YAlsld AHA AsHHL Wl AU dal WaR A sURll 8l Ag wlall HAd ol AeR olleid yetll
sl

12. YAUSld ER12UeL A AR o0l w/iw IUCH el A5 dRALS d2a) AU AsA 53 8.

11, AsH [QrcRHL slGUE UL Yol o otut] Sl dal Yeell Hlol UR sARLell @IUARA Slall HAA. UER
sl AsH (QrctiML slGUE UL Yulry.

7. YAslct AHA AsH (ARcARML 220 1ol AR (25 kg each) Thiourea, 1¢0 19l AR (50 kg each) soda ash
HDPE &l 20 <19l drums (200 litter each) Benzyl chloride ¢3lo{l 29l taulal MUAA AER clletad Yl sl

10. Yslca AHA AsH (ArclRell ouegl SUL (AR dR¥ 20 olol HDPE drums (200 litter each) BUASAHLS ot
AU bRladl wiw GRAL el HAd ¥ GuRl yeell Hlaloll dlaitell sldtoll crueqdl pgal i arell wiw
U RsA USA W lot GUR ANAA Al HAA uUA B wA AsH [ArcdlRell 6l&lR WA GIDC storm water

drainHl 2 8. UER leld I covered storage (AcdRHL A sl Bl s2{la2s wiw AsHell wslR ¥
U3

9. Yellslcl UAHA Beetl QL Hlgatloll Ylssalet, Fuel Consumption, WL cluR(,Ae dler %ottt/ [bsid,
3SU AR olR2let /s /BsIA cdRell (Aol 2% 53¢ olell B BuRUS % scll.
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Gujarat Polluti8gdpntrol Board [ _PCB Id: 26937

s a (Inspection Report ) - Air,Water ,Hazar dous
s | (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

6. Yellslcd AHA AsH ([drciRell oltll o 20 alkaline wiwell WSOl dl patches lal HAA % sllold
YuRl sl

5. AsHHL Geeladl AL olel Wil slsuel stdell dlede sall aolR flexible pipe line HIRSA AsHo{l olol2
@stet aa 8 A dieslells ot 5l wal Aol [RAHGUR [@Aslet s

4. Yeustd AHA AsHl et Sl sAsalet EsUl alkaline pH (@10 on pH strip) dRgadl. olg Wl eRg
Rlal HAA AR FUloll oitslotl A5 AU SBURL USRall WEU ALESel sa5let gl HAA ol el UER
A5 dlt SlAAML idle conditionHl lall HAA. dyHl AER sASAL S5HL BASES W2 WU WA HDPE
flexible pipe line GOUAA B AsHoll ULBGLoll AOLHL AUAA Yeall [QRlRML USEAl Haz. Wasteoll olAell uaR
53 AsHoll wslR wiw oll [Astet e Al caucal sl Hlal HAA U Yellsid UHA AsHoll cllGogl
AAML ololldd Hole (5131L) HRsA UER alkaline pH (@10 on pH strip) w/w AsHall wslR slag el Asuall
®&lR UBl alkaline w/wa] WosloL el HAA B wid AsHo{l ciegHiedll upR adl GIDC storm water draini
A .

3. AsH [QArcdlRell WOAall Il ABEHR slGU{l cllogl AFE 201 U WeseSol LRAU UL YRl Haz.
Waste loose conditionHl ol yell lot UR A0Le $EA el HAA U slctoll dRulEsdl pga I auell
leach out AR s21Hla2s Are clee] Weslol MRIAG Hlall HAE. WH UER Haz. Waste 58 320(3lal & A
ollolctofl ol wURUS 5l Ua UER Haz. Wasteal dedicated covered storage ([QctiRHl 4L 531 Aol
QarigUR @Asla sAl.

2. Yeltslct AHA AsHL QM wgll ettll Howl @A ystzell HElAlact GRAl g1 yeallHl Aus wie
ASHL Sl8URL Wlcell identification/record cldlR AWAL %lall HA. UER olledd $ruHL sUl sl HEllacd eRal
8 Aol Aol 32cl RS B A olluicdoll 8L WURUS 7Y scl.

1. YAslcat AHA AsHul [QAU reactors (U sloL flAse) Ul As SSR el Ws GLR reactorl
medendazole crude oj GeUlEat U Hlall HAA AH% AsHHL UAA cooling tower L2l boiler sl lall
HAG. WM WUl AsHA oS 6l wUAHL HUAA closer directions A $R9) Gkt s3lal Gauleat s12
scUML AA V. UER slldd Geuleat 512l dlestclls old 59 el closer directions o YAUB UEat $R4.

Compliance Observed in this | nspections.
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Gujarat Polluti@gEyntrol Board

W (Inspection Report ) - Air,Water ,Hazardous
-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

PCB Id: 26937

Instructions in Previous Visits and Reply

Insp Det

Instruction Status

3. Yeuslcd AHA AsHML HCLY ¢RAL 43 nos. of drums RAR SCL lall
A Bl uys g1 GuRl yeall slaiel ARBSs sy Auiel oslR
ggsncll lall HAA B cAlesi@s estaal M2 33| stelaldl sRal sua.

601845(31/03/21)

Still Pending

¥.Ycsld UM final treated w/w holding cum CETP disposal tank 48
flexible pipe line with pump ALAA lall HAA UER sl YA sl

601845(31/03/21)

Still Pending

U, AsHA WscAHL AUAA Direction orders] UlGtel $3.

601845(31/03/21)

Still Pending

4. WUell WsHe{l 01612 UAR Ul GIDC storm water drainetl upside of the
unitHl Blackish coloured domestic w/w having neutral pH %lcll HOlA (12
AUl AsHo{l Weynoll ol WA gt WAL storm water drainl
acidic w/w 48 %d lcll A, AsHoll BE AU $cll plant shed Ul AUAA
reaction vessel (3 KL capacity)Hi, ETP ol Collection tankHl s\ final treated
w/w holding cum CETP disposal tankHl acidic w/w oglall AU flexible pipe

line with pump from reaction vessel to final treated w/w holding cum CTEP
disposal tank ol ETP o{l Collection tankHl AdUAA lall HAA GUAS

AMIH sl YAl Al

601845(31/03/21)

Still Pending

R. Yeltslct AHA GURlsd wRUAA (At esoulell wiwell otyotil Yeaus
U A5 53 B,

601845(31/03/21)

Still Pending

1. WUell AsHo{l cslR WAA RAH dleR 38atel upstream™l Blackish
Coloursj domestic w/w netural lcll HAEA %R AUlUatl AsHell Wl
ol AUAA gallest WAL UER §eoHl Acidic wiw U8 % Aol HA UER
ol AUl sl UER Jotmiell wiwell otyoll YeesWl U w3 3 8.

600023(17/03/21)

Pending ' Reminded AGAIN

2. Yellsld UHA BUoll AsHHL o501, GJ16X8412 Hidl Acidic Liquide

material WsHHL RJAL DrumHl WAl el Blall A, UER Gleld JUUR
YRral A yelldll scl. Axy GPCBell URdletdl coR el YsiRell S\e
uel s3] wt YISl sl «1(3.

600023(17/03/21)

Pending !' Reminded AGAIN

4. YAlslcl AMA AUl WM (QrcliRML yeell %%l UR @ 300 B2cl Drums
QLY HAAad el Blal HA UeR DrumsHl AN HERlaet o [@Qotdar
IR 2R YRraw #s 2% sl sl Drums ol Secured storage Area™l
AuLell.

600023(17/03/21)

Pending ' Reminded AGAIN

3. YAsld AHA BUell AsH [QrctixMl 39 MT Ratet oelllor WwBse{l Aol
(25 kg cap) AH% 21 MT %2l costic soda lye Drums Hi (300kg cap) MR
eglell HAA UER HAlRlAA clleta 331 WHUIR YRlall A Al U2 AlctelHl
AU B Aofl 2uredl scll.

600023(17/03/21)

Pending ' Reminded AGAIN

5. wlUatl AsHo{l AL &l UAR Ul UER AUl AclRetallR Acidic wiw
eslcll HOL © UER ol ASIUQ( sal W UER 38et 2wleS A dld CCTV
Cemera ofl cacizaul sl

600023(17/03/21)

Pending ' Reminded AGAIN
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Gujarat Pollut{@g@pntrol Board

(Inspection Report ) - Air,Water ,Hazardous
(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

| PCB Id: 26937

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (26937)

A Sample Details

Sr | Act |Ph/Temp/Air Sampled Time Type Sampling Point Col-Cond
1| W-12 (@10onphstrip/31 1620-1620 REP | w/w sample collected from ponding of alkaline w/w Brown
outside of the unit premises near boundary wall ~
2 | W-12 @10onphstrip/31 1630-1630 REP | w/w sample collected from ponding of alkaline w/w Brown
within the unit premises. ~
3| W-12 @10onphstrip/31 1635-1635 REP | untreated w/w sample collected from the collection tank |Y ellow
of etp. ~
4 | W-12 @ 10onphstrip/31 1645-1645 REP | w/w sample collected from alkaline w/w ponding Whit-turbid
created due to leach out from stored haz. waste ~
5 H-7 /- 1650-1650 REP | haz. waste sample collected from the heap of haz. waste -
stored on open land within unit premises. ~
B Process Stacks
Sr |Stack attached to Mts Remark Details of APCM Prabable Pollutants.
1 |Chloro-Sulphonation 11 reactor m-2 SCR S02-40,HCL-15,CHI-9,
C Flue gases Stacks
Sr | Stack attached to Mts |Remark SMF APCM Fuel Consp-Unit Insp Remk
1 | Boiler 10 NON IBR BABY NO N.A Natural Gas 100 SCM/DAY
BOILER CAP. 0.4
TPH
D Details about Hazardous Waste Management :
Sr Sour ce of Hazar dous Waste Catg Qty/Year HW Disposal Management
1 | Spent Catalyst | -28.2 0.024-M.T | COL,DSS,STO,TRA,DST
2 | Spent Solvents | -28.6 66.000-M.T | COL,REU,STO
3 | Empty barrels/containers/liners contaminated with hazardous | -33.1 12.000-M.T | COL,DCO,DSS,REU,STO,TRA
chemicals /wastes
4 | Chemical sludge from waste water treatment | -35.3 1.200-M.T| COL,DSS,STO,TRA,DST
E Products:
Sr Product Name NOC Qty CCA Qty Applied Qty Inspection Remark
1 |3,4 di amino benzophenone 2.000 2.000- M.T 0.000
2 |medendazole IP/BP/USP 2.000 2.000-M.T 0.000
F Raw material :
G Water Consumption & Generation Break up
Sr | Water Code (Qty in klpd - Kilo Ltr per Day)| WC:6.000 | WWG : 6.000 Water Source Remark
1 | Boiler Feed 0.500 0.100 Tankers
2 | Cooling Water 1.000 0.000 Tankers
3 | Domestic Purpose 1.000 1.000 Tankers
4 | Mnfg Process 3.000 4.400 Tankers
5 |COthers..... 0.500 0.500 Tankers for APCM
H Solid Waste

Inspection Team :  MS, ALPA AMRUTBHAI VASAVA - L.U.Katariya, SSA

| hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.

Signature By(MS. ALPA AMRUTBHAI VASAVA)

12/07/2022

6/6 ( Through XGN )
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Name & address of unit Shchem Corporation (PCB ID-26937)
4001/A-2,GIDC ANKLESWAR
Tal. Ankleshwar Dist. Bharuch.

Date & Time of Inspection | 02/07/2022, 16:15 hrs.

Person contacted Mr. Devesh Desai, Accountant
Name & Designation of A.A.Vasava (AEE)
Inspection officer L.U.Katariya (SSA)

Observation & relevant information:

This unit is visited with reference to periodically routine monitoring programme. Unit has
obtained CC&A (AWH-95266) of the Board and is valid up to 02/06/2023 for the manufacturing of
products mentioned there in CCA order. Board has issued closer directions under section 33-A of
water Act vide letter no. GPCB/ANK/CCA-977/1D-26937/572954, dated-10/11/2020, which is till date
not revoked.

During visit production plant is found in operation and manufacturing process for the
production of medendazole crude in provided SSR & GLR reactors are going on. During visit provided
natural gas fired boiler and cooling tower is also found in operation and thus unit is not comply the
above mentioned closer order and hence they are instructed to comply the closer order
immediately. Power supply and water supply is also found continue hence they are instructed to
clarify for the same. Provided scrubber system attached with process vent of reaction vessels are
found corroded and not in operational condition.

Huge nos. of drums (200 litter of each) are found filled with various unknown materials
without any identification/marking in open land within premises as well as in plant shed also hence
they are instructed to mark all the drum and submit record of the same material filled in drums.

Huge quantity of white colloured loose Haz. Waste (process waste) heaps as well as packed in
bags are found stored on open kuchcha land and alkaline (@ 10 pH on pH strip) containing w/w is
being leach out from the stock of Haz. Waste and hence one ponding of alkaline w/w is created on
kuchcha land within premises. Hence unit is instructed to provide dedicated covered Haz. Waste
storage area for the storage of Haz. Waste, store the Haz. Waste in it and dispose the same as per
permission of the Board.

Unit has provided primary ETP consisting of collection cum neutralization u/g tank, filter
nutch and final treated w/w holding u/g tank for the treatment of generated industrial w/w. During
visit except collection tank other units of ETP is found not connected with effluent conveying pipe
lines and are found non working condition. During visit collection tank of ETP is found % filled with
alkaline (@10 pH on pH strip) w/w. They have provided one electric motor pump with flexible pipe
line up to the open land at backside of the unit as disposal facility for untreated w/w disposal at the
backside of unit which is ultimately goes outside of the unit premises through provided hole in
boundary wall. Pondings of alkaline w/w is observed outside of the unit premises near boundary
wall as well as within the unit premises which is finally goes in to GIDC storm water drain leading to
Amlakhadi. Hence they are instructed to stop the disposal of alkaline w/w outside the unit premises
and dispose the same as per permission of the Board.

All over the unit premises is found with alkaline waste water or patches of disposal of
alkaline w/w. hence they are instructed to improve housekeeping within unit premises. Open mouth
20 nos. of drums (200 litter each) are found filled with alkaline w/w and is found spilled on the
ground due to the overflows from the drums which is finally goes outside of the unit premises as
runoff water hence they are instructed to store the drums in a covered area.

During visit 220 nos. of bags (25 kg each) of Thiourea, 180 nos. of bags (50 kg each) of soda
ash and 20 nos. of drum (200 litter each) of benzyl chloride is found stored within premises hence
they are instructed to clarify for the same.

Four nos. of w/w samples are collected from (1) W/w sample collected from ponding of
alkaline w/w outside of the unit premises near boundary wall, (2) W/w sample collected from
ponding of alkaline w/w within the unit premises, (3) w/w sample collected from the collection tank




200
of ETP and (4) W/w sample collected from ﬂﬁm/w ponding created due to leach out from
stored Haz. Waste. One Haz. Waste sample is collected from the heap of Haz. Waste stored on open
land within unit premises for analysis purpose as motioned in sample detail.

Unit has not furnished detail for the production, water consumption, waste water
generation/disposal, Haz. Waste generation/disposal for the last three months and present stock of
Haz. Waste hence they are instructed to submit the same detail. 3-day notice is issued to contacted
person with written instructions. 3-day notice, photographs taken during visit is attached here with.

OE oot ?™ c :\ A\;‘(Lﬁﬂ\i(’l

L.U.Katariya A.AVasava
SSA AEE
Photographs

One Hole provided in boundary wall for disposal of w/w Alkaline w/w ponding is observed within the unit
and Alkaline w/w ponding is observed outside of the premises.
unit premises.

~

B, 4 iﬁf&

White colloured loose Haz. Waste heaps as well as Alkaline (@ 10 pH on pH strip) containing w/w is
packed in bags are found stored on open kuchcha land being leach out from the stock of Haz. Waste and
hence ponding of alkaline w/w is created on

kuchcha land within premises.




Heaps of other waste found stored on open land within Provided cooling tower is found in operation
unit premises




Huge nos. of drums (200 litter of each) are found filled with various unknown materials without any
identification/marking in open land within premises as well as in plant shed also.

<

During visit 220 nos. of bags (25 kg each) of Thiourea, 180 nos. of bags (50 kg each) of soda ash and 20 nos. of
drum (200 litter each) of benzyl chloride is found stored within premises.
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pen mouth 20 nos. of drums (200 litter each) are
found filled with alkaline w/w and is found spilled on
the ground due to the overflows from the drums.

Digital thermometers attached with operational GLR
& SSR reactors are found in operation













qﬁ.'-{':"' % ANALYSIS REPO[alzlsﬂazardous Gujarat Pollution Control Board

{_‘ ‘% WATSE TYPE : SOL Bharuch
————— C-1/119/3, GIDC Phase-2
% Sample 1D:353703 - Analysis Completion 18/07/2022 | Narmadanagar
Bharuch-392015

Pharmaceuticals / LAB Inward : 48114 Tele:(0264)2246333

1. Name & : Shchem Corporation - 26937
2. Address of the Unit : 4001/A-2,GIDC ANKLESWAR,-,-
ANKLESHWAR - 393002 , Taluka : Ankleshwar, District : Ankleshwar, GIDC : Ankleshw

3. Nature of Sample : REP-Representative/Grab , (Insp Type : ROU-Routine Visit)

4. Sample Collected By : MS. ALPA AMRUTBHAI VASAVA

5. Date & Time of Collection & Receipt : 02-Jul-2022, (1650 to 1650)

6. Date of Start & Completion of Analysis 1 05/07/2022 16:18:42 & 18/07/2022

7. Sampling Point : Haz. Waste sample collected from the heap of Haz. Waste stored on open land within unit |

8. Physical State : Solid

9. Disposal Mode : On open land within unit premises.

10. Waste Category :-

11. Temperature on Collection :—- & Color & Appearance : Whitish

12. Hazardous Sampled (SPM-M3) HES & Carboys Marks : Barcode

Sr Parameter Unit Test Method Range of Testing Result

1|pH Unit 4500 B APHA Std.Methods 22nd edi.-2012 1-14 8.73
2| Total Acidity as Caco3 * gm/kg Titration Method. (2310 B APHA Standard Methods |1 — 1000 mg/I BDL
3 | Total Alkalinity as Caco3 * gm/kg Titration method. (2320 B APHA Standard Methods |1 — 5000 mg/I 53.8
4 | Total Inorganic Solids (TIS) gm/kg 2540 G APHA Standard Methods 22nd edi-2012  |1-1000 gm/kg 168
5| Ammonical Nitrogen gm/kg ). Titrimetric method 2).Nesslerization method. (4!|. 0.5 - 5000 mg/I. 0.168
6 | Chemical Oxygen Demand gm/kg APHA (23rd Edition)- 5220 B Open Reflux Method-|5.0- 50000 & 8.89
7Qil & oil emulsions * gm/kg Liquid — Liquid Partition Gravimetric method. (5520 |01 — 1000 BDL

Laboratory Remarks : Approved By:399-lab_399 Dt.: 19/07/2022

R.C.VASAVA,S.O

Field Observation : -

[ T C | C41AE905-DE04-467B-A89A-C3ECC9055DCF 02/05/2024 12:06:24



ANALYSIS REPORT FOR Gujarat Pollution Control Board

{ rem—i WATER / WASTE WATER SAMP3 7 6 Bharuch
== C-1/119/3, GIDC Phase-2
% Sample 1D:353702 - Analysis Completion:12/07/2022 | Narmadanagar

Bharuch-392015

Pharmaceuticals / LAB Inward : 48090 Tele:(0264)2246333

TEST REPORT

\ Test Report No. : 48090 Date: 13/07/2022

1. Name of the Customer : Shchem Corporation - 26937

2. Address : 4001/A-2,GIDC ANKLESWAR,-,-
ANKLESHWAR-393002, Taluka : Ankleshwar, District : Ankleshwar,

3. Nature of Sample : REP-Representative/Grab, (Insp Type : ROU-Routine Visit)

4. Sample Collected By : MS. ALPA AMRUTBHAI VASAVA

5. Quantity of Sample Received : Slit

6. Code No. of the Sample : 353702

7. Date & Time of Collection & Inwarding : 02/07/2022 , (1645 to 1645) & 05/07/2022

8. Date of Start & Completion of Analysis : 05/07/2022 & 12/07/2022

9. Sampling Point W/w sample collected from alkaline w/w ponding created due to leach

10. Flow Details (Remarks) out from stored Haz. Waste ~

11. Mode of Disposal : No

12. Ultimate Receiving Body : On open land within unit premises for percolation/evaporation.

13. Temperature on Collection : No generation of industrial wastewater

14. Carboys Nos for : 31 & pH Range on pH Strip :@ 10 on pH strip

: Barcode & Color & Appearance :Whit-turbid

15. Water Consumption & W.W.G (KLPD) : Ind :5.000 , Dom :1.000 & Ind :5.000 , Dom :1.000

Sr Parameter Unit Test Method Range of Testing Result
1 | Temperature Centigrade | 1S: 3025 (Part — 9) — 1984(Reaffirmed 2006) Ambient oC - 60 oC 31
2|pH pH Units 4500 H+ B APHA Standard Methods 23rd edi.2017 |1 —14 pH value As or 9.01
3 | Colour Pt.Co.Sc. 2120 B APHA Standard Methods 23rd edi. 2017 2 -to 99 Hazen & 1-50 30
4 | Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Method 10 — 200000 mg/L 126492
5 | Suspended Solids mg/l Gravimetric method. (2540 D APHA Standard Method 2 — 10000 mg/L 204
6 | Ammonical Nitrogen mg/| 1).Titrimetric method (4500 NH3 B & C APHA Standal 1 - 2000 mg/I. 352.8
7 | Chloride mg/l Argentometric method. (4500 CI? B APHA Standard N 1 - 50000 mg/I 64175
8 | Sulphate mg/l APHA(23rd edi) 4500 SO4 E 2-40mgl/l 208
9 | Chemical Oxygen Demand mg/l APHA (23rd Edition)- 5220 B Open Reflux Method-2( 5.0- 50000 mg/I 9973
10| Oil & Grease mg/l Liquid — Liquid Partition Gravimetric method. (56520 B| 01 — 1000 mg/I BDL
11| Phenolic Compounds mg/l 4 Amino Antipyrene method without Chloroform Extra 0.1 — 50 mg/I 0.71
12/ B.O.D (3 Days 270C) mg/l 3 — Day BOD test. (IS 3025 (Part 44) 1993 Reaffirme¢ 05-50000 mg/| 2390
Laboratory Remarks : Approved By:399-lab_399 Dt.: 13/07/2022

R.C.VASAVA,S.O

Note :

a b~ ON -

Guijarat Jurisdiction only.

~N O

. The results relate only to the items sampled and tested.
. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

. The report shall not be reproduced except in full or part without approval of the laboratory.

. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to

8. Bioassay test (for toxicity) -1S:6582:Part-2:2001; Reaffirmed 2007.

. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents
. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA.

02/05/2024 12:06:57

*** END OF TEST REPORT ***

63B9A190-F746-48EF-A5A2-1A41E75F32B9

Page 1 of 1




ANALYSIS REPORT FOR Gujarat Pollution Control Board

{ rem—i WATER / WASTE WATER SAMP3 7 7 Bharuch
== C-1/119/3, GIDC Phase-2
% Sample ID:353701 - Analysis Completion:12/07/2022 | Narmadanagar

Bharuch-392015

Pharmaceuticals / LAB Inward : 48089 Tele:(0264)2246333

TEST REPORT

\ Test Report No. : 48089 Date: 13/07/2022

1. Name of the Customer : Shchem Corporation - 26937

2. Address : 4001/A-2,GIDC ANKLESWAR,-,-
ANKLESHWAR-393002, Taluka : Ankleshwar, District : Ankleshwar,
3. Nature of Sample : REP-Representative/Grab, (Insp Type : ROU-Routine Visit)
4. Sample Collected By : MS. ALPA AMRUTBHAI VASAVA
5. Quantity of Sample Received : Slit
6. Code No. of the Sample : 353701
7. Date & Time of Collection & Inwarding : 02/07/2022 , (1635 to 1635) & 05/07/2022
8. Date of Start & Completion of Analysis : 05/07/2022 & 12/07/2022
9. Sampling Point Untreated w/w sample collected from the collection tank of ETP. ~

10. Flow Details (Remarks)
11. Mode of Disposal

12. Ultimate Receiving Body
13. Temperature on Collection
14. Carboys Nos for

: No

: On open land through provided pump and flexible pipe line
: No generation of industrial wastewater

: 31 & pH Range on pH Strip :@ 10 on pH strip

: Barcode & Color & Appearance :Yellow

15. Water Consumption & W.W.G (KLPD)

: Ind :5.000 , Dom :1.000 & Ind :5.000 , Dom :1.000
: 12 ,Cap No & Weight : ---

Sr Parameter Unit Test Method Range of Testing Result
1 | Temperature Centigrade | 1S: 3025 (Part — 9) — 1984(Reaffirmed 2006) Ambient oC - 60 oC 31
2 |pH pH Units 4500 H+ B APHA Standard Methods 23rd edi.2017 |1 —14 pH value As or 9.33
3 | Colour Pt.Co.Sc. 2120 B APHA Standard Methods 23rd edi. 2017 2 -to 99 Hazen & 1-50 50
4 | Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Method 10 — 200000 mg/L 27428
5 | Suspended Solids mg/| Gravimetric method. (2540 D APHA Standard Method 2 — 10000 mg/L 560
6 | Ammonical Nitrogen mg/| 1).Titrimetric method (4500 NH3 B & C APHA Standal 1 - 2000 mg/I. 313.04
7 | Chloride mg/l Argentometric method. (4500 CI? B APHA Standard N 1 - 50000 mg/I 15300
8 | Sulphate mg/l APHA(23rd edi) 4500 SO4 E 2-40mgl/l 683
9 | Chemical Oxygen Demand mg/l APHA (23rd Edition)- 5220 B Open Reflux Method-2( 5.0- 50000 mg/I 9452
10| Oil & Grease mg/l Liquid — Liquid Partition Gravimetric method. (56520 B| 01 — 1000 mg/I 17.2
11| Phenolic Compounds mg/l 4 Amino Antipyrene method without Chloroform Extra 0.1 — 50 mg/I 2.86
12/ B.O.D (3 Days 270C) mg/l 3 — Day BOD test. (IS 3025 (Part 44) 1993 Reaffirme¢ 05-50000 mg/| 2270

Laboratory Remarks : Approved By:399-lab_399 Dt.: 13/07/2022

R.C.VASAVA,S.O

Note :

a b~ ON -

Guijarat Jurisdiction only.

. The results relate only to the items sampled and tested.
. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

. The report shall not be reproduced except in full or part without approval of the laboratory.

. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to

6. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents
7. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA.
8. Bioassay test (for toxicity) -1S:6582:Part-2:2001; Reaffirmed 2007.

02/05/2024 12:07:14

*** END OF TEST REPORT ***

EF2B6442-FBC3-44A3-BOFF-1F20A74A652E

Page 1 of 1




ANALYSIS REPORT FOR Gujarat Pollution Control Board

{ rem—i WATER / WASTE WATER SAMP3 7 8 Bharuch
== C-1/119/3, GIDC Phase-2
% Sample ID:353700 - Analysis Completion:12/07/2022 | Narmadanagar

Bharuch-392015

Pharmaceuticals / LAB Inward : 48088 Tele:(0264)2246333

TEST REPORT

\ Test Report No. : 48088 Date: 13/07/2022

1. Name of the Customer : Shchem Corporation - 26937

2. Address : 4001/A-2,GIDC ANKLESWAR,-,-
ANKLESHWAR-393002, Taluka : Ankleshwar, District : Ankleshwar,
3. Nature of Sample : REP-Representative/Grab, (Insp Type : ROU-Routine Visit)
4. Sample Collected By : MS. ALPA AMRUTBHAI VASAVA
5. Quantity of Sample Received : Slit
6. Code No. of the Sample : 353700
7. Date & Time of Collection & Inwarding : 02/07/2022 , (1630 to 1630) & 05/07/2022
8. Date of Start & Completion of Analysis : 05/07/2022 & 12/07/2022
9. Sampling Point W/w sample collected from ponding of alkaline w/w within the unit
10. Flow Details (Remarks) premises. ~
11. Mode of Disposal : yes minor flow observed from the hole in boundary wall
12. Ultimate Receiving Body : In to GIDC storm water drain outside of the factory premises .

13. Temperature on Collection : No generation of industrial wastewater
14. Carboys Nos for : 31 & pH Range on pH Strip :@ 10 on pH strip
: Barcode & Color & Appearance :Brown

15. Water Consumption & W.W.G (KLPD) : Ind :5.000 , Dom :1.000 & Ind :5.000 , Dom :1.000

Sr Parameter Unit Test Method Range of Testing Result
1 | Temperature Centigrade | 1S: 3025 (Part — 9) — 1984(Reaffirmed 2006) Ambient oC - 60 oC 31
2 |pH pH Units 4500 H+ B APHA Standard Methods 23rd edi.2017 |1 —14 pH value As or 9.05
3 | Colour Pt.Co.Sc. 2120 B APHA Standard Methods 23rd edi. 2017 2 -to 99 Hazen & 1-50 2000
4 | Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Method 10 — 200000 mg/L 26410
5 | Suspended Solids mg/| Gravimetric method. (2540 D APHA Standard Method 2 — 10000 mg/L 132
6 | Ammonical Nitrogen mg/| 1).Titrimetric method (4500 NH3 B & C APHA Standal 1 - 2000 mg/I. 229.6
7 | Chloride mg/l Argentometric method. (4500 CI? B APHA Standard N 1 - 50000 mg/I 14225
8 | Sulphate mg/l APHA(23rd edi) 4500 SO4 E 2-40mgl/l 554
9 | Chemical Oxygen Demand mg/l APHA (23rd Edition)- 5220 B Open Reflux Method-2( 5.0- 50000 mg/I 5546
10| Oil & Grease mg/l Liquid — Liquid Partition Gravimetric method. (56520 B| 01 — 1000 mg/I 0.8
11| Phenolic Compounds mg/l 4 Amino Antipyrene method without Chloroform Extra 0.1 — 50 mg/I 0.18
12/ B.O.D (3 Days 270C) mg/l 3 — Day BOD test. (IS 3025 (Part 44) 1993 Reaffirme¢ 05-50000 mg/| 1328

Laboratory Remarks : Approved By:399-lab_399 Dt.: 13/07/2022

R.C.VASAVA,S.O

Note :

a b~ ON -

Guijarat Jurisdiction only.

~N O

. The results relate only to the items sampled and tested.
. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

. The report shall not be reproduced except in full or part without approval of the laboratory.

. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to

8. Bioassay test (for toxicity) -1S:6582:Part-2:2001; Reaffirmed 2007.

. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents
. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA.

02

/05/2024 12:07:35

*** END OF TEST REPORT ***

A4ES59AAT7-905C-4D94-A03F-39C99007BF91

Page 1 of 1




ANALYSIS REPORT FOR Gujarat Pollution Control Board

{ — % WATER / WASTE WATER SAMP3 7 9 Bharuch
e C-1/119/3, GIDC Phase-2
% Sample ID:353699 - Analysis Completion:12/07/2022 | Narmadanagar

Bharuch-392015

Pharmaceuticals / LAB Inward : 48087 Tele:(0264)2246333

TEST REPORT

\ Test Report No. : 48087 Date: 13/07/2022

1. Name of the Customer : Shchem Corporation - 26937

2. Address : 4001/A-2,GIDC ANKLESWAR,-,-
ANKLESHWAR-393002, Taluka : Ankleshwar, District : Ankleshwar,
3. Nature of Sample : REP-Representative/Grab, (Insp Type : ROU-Routine Visit)
4. Sample Collected By : MS. ALPA AMRUTBHAI VASAVA
5. Quantity of Sample Received : Slit
6. Code No. of the Sample : 353699
7. Date & Time of Collection & Inwarding : 02/07/2022 , (1620 to 1620) & 05/07/2022
8. Date of Start & Completion of Analysis : 05/07/2022 & 12/07/2022
9. Sampling Point w/w sample collected from ponding of alkaline w/w outside of the unit
10. Flow Details (Remarks) premises near boundary wall ~
11. Mode of Disposal : Minor flow observed.
12. Ultimate Receiving Body : In to GIDC storm water drain outside of the factory premises .

13. Temperature on Collection : No generation of industrial wastewater
14. Carboys Nos for : 31 & pH Range on pH Strip :@ 10 on pH strip
: Barcode & Color & Appearance :Brown
15. Water Consumption & W.W.G (KLPD) : Ind :5.000 , Dom :1.000 & Ind :5.000 , Dom :1.000
Sr Parameter Unit Test Method Range of Testing Result
1 | Temperature Centigrade | 1S: 3025 (Part — 9) — 1984(Reaffirmed 2006) Ambient oC - 60 oC 31
2 |pH pH Units 4500 H+ B APHA Standard Methods 23rd edi.2017 |1 —14 pH value As or 8.88
3 | Colour Pt.Co.Sc. 2120 B APHA Standard Methods 23rd edi. 2017 2 -to 99 Hazen & 1-50 2000
4 | Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Method 10 — 200000 mg/L 106798
5 | Suspended Solids mg/| Gravimetric method. (2540 D APHA Standard Method 2 — 10000 mg/L 28
6 | Ammonical Nitrogen mg/| 1).Titrimetric method (4500 NH3 B & C APHA Standal 1 - 2000 mg/I. 436.8
7 | Chloride mg/l Argentometric method. (4500 CI? B APHA Standard N 1 - 50000 mg/I 61400
8 | Sulphate mg/l APHA(23rd edi) 4500 SO4 E 2-40mgl/l 1365
9 | Chemical Oxygen Demand mg/l APHA (23rd Edition)- 5220 B Open Reflux Method-2( 5.0- 50000 mg/I 7721
10| Oil & Grease mg/l Liquid — Liquid Partition Gravimetric method. (56520 B| 01 — 1000 mg/I 1.6
11| Phenolic Compounds mg/l 4 Amino Antipyrene method without Chloroform Extra 0.1 — 50 mg/I 0.13
12/ B.O.D (3 Days 270C) mg/l 3 — Day BOD test. (IS 3025 (Part 44) 1993 Reaffirme¢ 05-50000 mg/| 1850
Laboratory Remarks : Approved By:399-lab_399 Dt.: 13/07/2022

R.C.VASAVA,S.O

Note :

a b~ ON -

Guijarat Jurisdiction only.

~N O

. The results relate only to the items sampled and tested.
. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

. The report shall not be reproduced except in full or part without approval of the laboratory.

. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to

8. Bioassay test (for toxicity) -1S:6582:Part-2:2001; Reaffirmed 2007.

. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents
. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA.

02/05/2024 12:07:54

*** END OF TEST REPORT ***

F6963FAD-1856-4BE9-8833-24440D54BF04

Page 1 of 1




Annexure-R12

- GUJARAT PBEBUTION CONTROL BOARD

PARYAVARAN BHAVAN, SECTOR 10-A,
NP GANDHINAGAR - 382010,
GPCB (T) 079-23232152

e
=7 3

o Ullloll/ A3/l llR-c99(2 ) /s dl-2 5 ¢:3 9/ l.R2/0¢ /2022
A,

sAse9l,

WEAL Acll YEqd,

33U,

¥Aua-t
@Quei: M/s scheme Corporation, cll2 «l®i2: ¥00/AA-2, % .wus.<lall wsANR,
V.03U A clesil@s At s wotd,
deel: (1) UAell 52N dl. 00/0%/2024 ol U

Hioto{lat adwsl],

Gusd [@Aua wead w2 WU} 3, Mfs Scheme Corporationat well
uBAAU-1¢0¥ ol 561-33 W 3600 dAL10/99,20200U Aoy G ot sRelsll §51
Wede 8. Pott e Asuoll o ISR SWAA B. cll.12/02/20294( HALSIA €Il
UER USH A UQl Mctell yd dadl qorz Uotulflgd A 3oudu Aweoll 22-¥2ui
UsOUAA Bl AX wRuAet well, Asua vaiaRe yreu uREam-1¢¢s 360 cuesiclls
et sreu wuslla dee] (1) aon uxell HQL 52E AN Bl dl. 1U/0¥/2022 AL L.
02/09/2022 ol Yeusid e2lat Asy Yl 4Ad SRUAA =l Aue 1 w2 AR
sl e ol sRcllall gsHall ool aq Aot weua B, wiell sl aiare
Yeall ulan-1ecs 36 ueR GAIA dicsiclls llet s Auer A olotctoll el WAl
5A30a sl [Qoil.

BURAset Ut datd URsA{ofl 2iogdl Rrca e wsaan WA B,

UCLR UG,
ARuet YENGL [R2ioel cQott o) R adl,

-

(AU Y. UeA)
wallaRel goal?
oflstal: deal wal2
A5G RdlleioYIERs uRstAsl, oywaud Ygua Being 1, yzBls s34 wsAUR, W2
sl U00es¥, DUBIA visAu-3¢3002, %, H3U.............. GUASA ollold sAs22(,
A Joi3 sctet 531 GUASA AsuA cAtest@s et s21ell w ARl S UI AHY YER
T 'qu,[a‘-t'\’ ol%R Al Ul3. (To keep Vigilant watch)

) Clean Gujarat Green Gujarat
Website : https://gpcb.gujarat.gov.in
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— GUJARAT POLLUTION CONTROL BOARD

PARYAVARAN BHAVAN

:vi\ﬁ\\’; Sector-10-A, Gandhinagar-382 010
| /4 : Phone : (079) 23226295
GPCB Fax : (079) 23232156

Website : www.gpcb.gov.in

sl AR YllRA-¢ o0 ARl 5¢3.9/ dl.  /0¥%/202%
P
sAs223,

WVEAL Acll YE,
EDTY
Qua: Rl Bu AP, ez o6l Y002, % s Slall usAnz, Y.M3U A
Aest@s At s2e olotd,

Hiele{lay idotsd],

Gusct (AN Weetd ¥QRAY wutel 5, N Bu ARaAR well wRRAN.-1eoy
ol 56133 W 80 AL10/11/20204 ¥ Gl Wt sclell g5 WEAA B, Boll Aed
WsHall ly lsigl swde B, L12/02/201e{l Yeusid ezl we2 Asy g UL el
yd dydl dorR UduByc A dombu Aeeoll 22-3emi dsauda Qa AW woua . aqell,
UsHal Yaldel yrau uRRAAH-1ecs g6m aAleslells Ald sal Auy A alieicoll A wAell
58 st Qeid].

UGUR U,
GUAs ux uaH wRsdslell riydl Ancau wue wscaii wd 8,

A¥AA UENY g l§otl N WA ],
(\
S
G ETRVENTCEA
AlAoL yAlcRel %2

ASCL clatl:-
1 WElls wRsiflsl dis@uz... GuAsd wud sAseasll, Wl usciet 59 Gudlse Asua

diesi@s dlet A wiotd

5 Clean Guarat Green Gujarat
ISO - 9001 - 2008 & ISQ - 14001 - 2004 Certified Organisation



Annexure-R13

GUJARAT PBEEUTION CONTROL BOARD

N PARYAVARAN BHA -
= VAN, SECTOR 10-A,
- GANDHINAGAR - 382010,
GPCB (T) 079-23232152
ol dloll / AR AS /A -c98(2) /288 -25¢3 9/ dl.22/0¢ /203
e
Alg 20323,

sAHR Adlss ARau W4,
WAle ol 618/619, DS Sl vis@MR

®: a3y
@y M/s Scheme Corporation, wlle «loi: ¥00Rl-2, ‘!).bllﬂ.ﬂ.%ﬂ. SAUR,
9.3 i Well Yrasl siudl oiteid
deol: WsHal WA it sclloll §5H, cll. 10/11/200

dasll,

GUAsl @AW 2ect? wRUACle] 3, M/s Scheme Corporational WYl wRAaN-

1c9¥ ol 5eH-33(A) 360 dl.A0/11/20300 A% Galdlal oit scllell §5MU WA B,

AM Bl cl. AU/0¥/0%2 AHY dl. 02/09/20230{l Helsld et AsH s

o2l B Any Asuml welledl Aetal A SA AM WA B viel Geldlal v sRellell

gsMall oldl s flale] w¥RUA B, B s Adl AsHeAl ciud well Yadl desl@s
w2l stual Qo  oliotdsll 2l wAell sANA sa wuslla seuaar wd B.

GUuAsd usl dat RS0 Hydl Ancal oie wsadHl 2 B,
2)2Act YEURL [R2loAgL ollSett st wal adl,

-

(AR Y. UeH)
yallgrel s

aA5c Cloil:-
YitBls s, prnd yguel @eine K, YitBls 59 2isAuR, g ol uooe/¥,
Sl 2isAU-3€300R, B. HIUeis GuUASd ol NAA-Ankleshwar il

2R sA30 W@ Wsetot 53 WAL wRUAA YUeABle] WEtet sAAA HLGd.

Clean Gujarat Green Gujarat
Website : https://gpcb.gujarat.gov.in



%%E Annexure-R14
GUJARAT P UTION CONTROL BOARD
P
\_‘/\W ARYAVARAN BHAVAN, SECTOR 10-A,
W\ GANDHINAGAR - 382010,
GPCB (T) 079-23232152
Ul floll / Rt 3/ 1A-¢ 03 (2) /2uBdl-25¢3 9/ dl.22/0¢ /2022

3yl Sogalsll (0&M)
GIDC Sub-Division, DGVCL,

Ale o U/a/2, 9uus Sl Welld Raete{l R, Sl visaur

®@: c3u
([Q™at: M/s Scheme Corporation, WEll2 «l¢12: ¥001/A-2, B. w8 SLAl. vsAuz,
9.3 oll dMlH fly Yasl studl slioid
deel: a ol g1l AsHal Wsdd GEldL vitl scllell §5H, dl. 10/41/200

Adusl,

Guset [AQua wodd wRIACle] 3, M/s Scheme Corporational Wl w@Rn-
1¢9% ol SEAM-33(B) 360 ll.10/91/20001l A% GAIIA vitl scllell §5H WEAA B.
Roll dedl Asual o Asiel sWAA B, AH Ocll dl. 1U/0¥/02R dAH¥ .
02,/09/2022(l HeUslcd £t AsH 51t U B Axy As Gl ol scllsll
§8Mo] UWEtel of 53 Sldlef ¥RUA B. Fal taliel Acll BsHall dHIH cllos Yrasl (Efectricity
Supply Including Single Phase) clesl@s uell siual duy A ouoide(l el Al
sA3A sl vUUs{lal WUl 2 B.

Gudlsd unt ua wflsEslol 1oyl Ancan oie wsadHl 2ud B.

At YEHEL [Reinel el atE ual adl,
(330 %. UeH)

wallareL g%alR

aSCE ellotl-
w2z Bls w@sidsl, oesic ypNel R A8, wElls 59 wsAUR, Wl2 ol U00¢/Y,
Sl 2isAU3 3002, . HFUcovvvinnee. Gusc il DGVCL oll @ stdlsll wa

dgciol 531 AR RUAA YUslBlle] WA sl sllsd.

Clean Gujarat Green Gujarat
Website : hitps://gpcb.gujarat.gov.in



Annexure-R15

i (Inspection Report ) - Air,Water ,Hazardous

Gujarat Polluti§@pntrol Board PCB Id: 26937 |

R iyt =g
-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

Industry Details Shchem Corporation | Outward No: 39891-19/10/2022 |

Email : PLOT NO:4001/A-2,GIDC ANKLESWAR,
shchem@yahoo.com - -
deohone ANKLESHWAR - 393002

Telephone: DIST : Ankleshwar, TAL : Ankleshwar, SIDC : Ankleshwar
00000000000

Inspection Id: 690097 ( H.O.Reference) RoName: Ankleshwar

Type/ Scale/ Sector / Status: RED / SMALL / Pharmaceuticals/ In Operation

Inspection Dt & Time: 11/10/2022 12:45/ Water Person Contacted : Mr. Vijay R. Sheth, Partner

Env Audit Detail : Sch: N.A, ,Year: ,OnDt:

Commissioned Dt :  25/01/1985 Production Start Dt : 25/01/1985 Applicability of CRZ Rules: No

ol <~ o

l©
|

10
11

12

Water Consumption in Kilo Lts Per Day Ind: 5.000 Dom: 1.000 Borewells: 0

Waste Water generation / Discharge (klpd) :  Ind: 5.000 Dom: 1.000 Tubewells: 0

Effluent Treatement plant (ETP) : Units, if provided and status:
ETP Details : P-Collection Cum Equalization,P-Collection Tank

Whether Industry isa member of CETP ? No

13

Boilers=1, DG Sets=0, Flue Gas =1, Process=1, ETP Cap = 10, Capacity of All =

APCM Details : Scrubber
Fuel Used : Natural Gas
Stack Attached to : Boiler

14

15
16

17

| TSDFName: BEIL Andeswar[14983 _ ____________________________
LabChargesPending: Rs4253500 Water CessChargesPending: NIL
Last Env. Form V : 2021-2022 Water Cess Return : 2017-2018 HW Monthly Return : 2022-99
Last 3Legal Action:
Insp Dt Act Leg Dt For Insp ID IR-Leg Type Out No
14/10/2020 DIR 10/11/2020 33A,015, 581437 DIR REV 572954
25/05/2018 REV 21/06/2018 PER, 481903 REV DIR 458957
28/02/2018 DIR 20/04/2018 33A,IMM, 470815 DIR ROU 452487
Monthly Patrak Data: Last Return: 202011 HAZD Waste Disposal : NO DATA
Electricity Units Consumed in month Water Consumed in month Effluent Discharged in month
Production - 541, ETP- 0, APCM -0 Meter Reading - O, Kilo Litre - 15 Meter Reading - O, Kilo Litre - 0

19/10/2022 1/6 (Through XGN)




Gujarat Polluti§@®&pntrol Board PCB Id: 26937

W (Inspection Report ) - Air,Water ,Hazardous
-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

General Observation

a |- | Isthe Industry in Operation ?7? No.

a |- | ROFileNo I1D:26937

b |- | Industry Operating without CCA No.

c |- | HasProduction exceeded (last 3 MTHSs) than CCA-Qty | No.

dl- Any products-NOT in CCA, manufactured-Last 3 No.

MTHs

e |- | Foul Odour/Fugitive Emission/Bye Pass in Premises ?? | No.

f |- | Industry Name CHANGED in recent times ?? No.

g | - | HasRegn with CETP or TSDF expired ?? No.

h |- | Seperate Energy Meter for A.P.C.M ? No.

h |- | Provision of any STAND-BY Pump ?? No.

Water Parameter

b |- | Source of Water Supply Tankers

c |- | W.W.G isEXCEEDING the CCA Limits No.

d |- | W.W Disposal as per the Consent Conditions ? Yes

e |- | Wasthe ETPin operation ? No

f | - | Treatment System ADEQUATE to handle existing effluent | Repair/Main Reqd

g |- | Did u observe ANY ILLEGAL Discharge ?? No.

h |- | Nos of Samples collected 0
Remarks

Note: EIA 2006 / SEIAA / E.C / MOEF Applicable : Yes

Site Observations during Inspection, PCB-ID: (26937)

This unit is visited with reference to sealing process of the unit by Krupaben M. Patel, circle Officer, Ankleshwar
City, Ankleshwar, Dist. Bharuch with reference to a closer directions under section 33-A of water Act-1974 vide
letter no. GPCB/ANK/CCA-977/1D-26937/572954, dated-10/11/2020 issued by the Board and the same order
was not complied by the unit. During visit production plant is not found in operation and any production activity
is not observed within unit premises. During visit it is observed that the production plant has multiple entrances
without doors hence sealing of production plant areais not possible hence the main electric panel board by
switching off main electric switch and manhole (material charging hole) of total 6 nos. of reaction vessels
provided in production plant area of the units are sealed by the official in presence of panchos. (Photographs are
uploaded here with as document.) During visit Panch-rojkam was carried out with signature of sealing officials,
GPCB representatives, present panchos and partner of the unit which is uploaded here with as document. Written
instruction is given to contacted person during inspection. [402]-11/10/2022

~ RO Query to Staff: Pl discuss [509]-19/10/2022~As discussed [4736]-19/10/2022

~ RO Comments/Reply :As per instruction of HO unit has been sealed.-19/10/2022

| recommend : a. Kegp on Records + Notings
W.C Notings: ---------- [402-DEE]~

19/10/2022 2/6 ( Through XGN )




Gujarat Pollut@8@pntrol Board

W (Inspection Report ) - Air,Water ,Hazardous
-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

| PCB Id: 26937

Specific I nstructions given to Industry at thetime of visit , for Pt to Pt Compliance

2. GURLS %RQUAA SANBR S YAUBl UWHol 539 el BUSHL ¥RQUAA €38 2Acllej compliance $39.

1. wlUsll AsHaA dl. 1071172020l Wl U@(A2H-2c9¥oll s61 33-2 3601 GENAA Gltd sRcllotl §5Holl
Aeolul AsH 6l AER §5Ma) UWClot ol A slaldll sWalet WM. UL, ASAH AU(FUR, wsAHR RE 6l
Ul{lollotl w@s1320ell slorHl AWMUl WA YuA 8AS Uolcd 6§ el §A 9 ool A2t AARIA

At 53 8. Boll U2 WUl AsHoll YAlsld AcHl WA 8.

Compliance Observed in this | nspections.

Instructions in Previous Visits and Reply

Insp Det

Instruction Status

8. Yellslcd AHA AsHHL Wl A2 Ul WaR A sull sl Ag elal
HAA otell AER ollold el sl

676499(02/07/22)

Still Pending

12. YISl ER12UleL A AUR o0l wiw UG el As LS drea) Aruct
A5 5A B.

676499(02/07/22)

Still Pending

11, AsH (QrcRML slGUEUIDL Yol o stol] Sla dall yeell allat uR
SURAoll LA Blall HAA. UER tllrtd AsH ([QrctiRHL slGU(BUDL Yulry.

676499(02/07/22)

Still Pending

7. YAlsld A1 AsH [QRcARML R0 ool AR (25 kg each) Thiourea, 1¢0
19l A2 (50 kg each) soda ash HDPE &l R0 <19l drums (200 litter each)
Benzyl chloride @{3lo{l AoLs taUlR WAA AER Gllold el s,

676499(02/07/22)

Still Pending

10. Yeusicd AHMA AsH (QrcdlRell airgil UL (AR dR¥ 20 ool HDPE
drums (200 litter each) UASASA AU YRl wiw CRAL Slal HAA %
GuRl yeetl Matatl slauedll sletoll cRulesll gl i axell ww wW sl
efal oHlot GUR ANUAA Hlall HAA UA B v AsH (ArclRell olalR
A GIDC storm water drainHi 12l 8. UER allold gial covered storage
@Rl Aate sal Bl seillazs wiw AsHoll UslR g wWek.

676499(02/07/22)

Still Pending

9. Yellsid AMA Beetl ARl H(@atloll YIss2let, Fuel Consumption, W(l
duReL AR dl2R %elet/(Aslct, 3BISU AR wetRalet /s /[RAsiA cdRedl
(QatAl 29 s otell B BURUE % sc.

676499(02/07/22)

Still Pending

6. Yellslct AHA AsH (ArclRell ol % %22UA alkaline w/iwell WosaL &l
patches lcll HAA % slledd Yl sl

676499(02/07/22)

Still Pending

5. AsHHL Geetaldl 24 dlel Wl slsuel steell dlede sal colR flexible
pipe line HIRgA AsHo{l ololR [stet A B A dleslells ot s A Aol
QaiguR @sid sAL

676499(02/07/22)

Still Pending

19/10/2022 3/6 ( Through XGN )




Gujarat Pollut@8Gontrol Board

W (Inspection Report ) - Air,Water ,Hazardous
-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

PCB Id: 26937

4. YAslcd AHA Asul wUAA Ul sAs2At 25Ul alkaline pH (@10 on
pH strip) tRlatgull. ol Wl eiRg Blal Had >R SElUlsil cltslotl AsH
AU SBURL YUSRell WEU Aol sas2let Blall HAA o2l Wal UER AsH
Gl slAd ML idle conditionMl Slall HAA. dyHl UER 5AsAt S5Ul BASES
2R WU AU HDPE flexible pipe line AoUAA % B sHall UGGl GLOLML
UAA YAl [@QcARML UW3El Haz. Wasteo{l o(l2ell UR 53l AsHoll olelR
wiw oll Aslat et Al calaal s lal HAA WA YAlsid AMA Asuoll
0llGogl ML Glalldc Hole (S1RL) MIR$A UER alkaline pH (@10 on pH
strip) wiw AsHoll WslR 518¢ dlaitell AsHoll vlelR QL alkaline wiwej Woslol
eglell HAA B i AsHoll cegHiell udR Udl GIDC storm water drain™l
e 8.

676499(02/07/22)

Still Pending

3. AsH (ARcRell Wenall tdl dl8ER slGU{l cllogl AFE 0L Aol
ulesElgel YIRAU 1oL YRladl Haz. Waste loose conditionHl el vjeedl
e{lot UR AL SR Hlall HAA Aal slcteoll cREs(l pgal cllR Aueell
leach out A s2l{la2s A Alere) Woslol GRIAG lcll HAA. WIH UER
Haz. Waste 5¢5 320(3loll 8 d allolcloll os1Ql A Ue 5cll Ua UER Haz.
Wastea\ dedicated covered storage (AclRHlL oLe $3| Aol RaHIgUR [Asiat
scll.

676499(02/07/22)

Still Pending

2. Yelsld AHA AsHL (Qrctiul urll well Mol [QlAu ysiotl Héldlacy
GLREL 3 YL AH Wiz AsHL Sl8URL %ldell identification/record clolR
AV lall HAE. HER ool g1l sl sell HAZlAG MR © Aol Aall
$2cll s O A wlloldoll 8IS UURUS %Y scl.

676499(02/07/22)

Still Pending

1. YAslct AHA A5l QAU reactors (U olot FAsed) Usl As SSR dal
s GLR reactor{l medendazole crude of GcUleol Ug Sl HAA AHY
AsHUUL WIAA cooling tower &l boiler 121l lall HAA. WM WUl
AsHa Gl§ GlRL UM WA closer directions ¥ $Rq) Bectuat s3a
Beuteat sl sRelul AUA 8. UER ollold Geuleat sl cdleslclls ol $g wa
closer directions of YAUB WElat $29.

676499(02/07/22)

Still Pending

3. Yellsld AHA AsHHL HCL @Rl 43 nos. of drums R1R 53¢ el
A Bl uys g1 GuRl yeall slauedl ARBSs sy Auiel slslR
ggsncll lall HAA B cAlesi@s estaal M2 %33 stelagl sal suac.

601845(31/03/21)

Pending ' Reminded AGAIN

¥.Yclsld U final treated w/w holding cum CETP disposal tank 18
flexible pipe line with pump ALAA lall HAA UER Gl YA sl

601845(31/03/21)

Pending ' Reminded AGAIN

U, AsHaA UsclellHl WA Direction orders] UlEtet $39.

601845(31/03/21)

Pending ' Reminded AGAIN

19/10/2022 4/6 ( Through XGN )




Gujarat Pollut@8&ntrol Board

i (Inspection Report ) - Air,Water ,Hazardous
-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

PCB Id: 26937

4. Uell AsHoll 6le1R UAR Udl GIDC storm water drainetl upside of the
unitHl Blackish coloured domestic w/w having neutral pH %lcll HOlA (13
Ul AsHo{l Weno{l ol WA gt WAL storm water drainl
acidic w/w 48 %d Blcll A, AsHoll BE AU $cll plant shed Ul AUAA
reaction vessel (3 KL capacity)Hi, ETP ol Collection tankHl ¥ final treated
w/w holding cum CETP disposal tankl acidic w/w oglall AU flexible pipe

line with pump from reaction vessel to final treated w/w holding cum CTEP
disposal tank sl ETP o{l Collection tankHl AoUAA lall HAA GURAS

AMIH slled YAl Al

601845(31/03/21)

Pending ' Reminded AGAIN

R. YAl UHA GUAs wRuaAc (Al eouell wiwell otifotizAl Yeasl
U AsA 53¢ B.

601845(31/03/21)

Pending ' Reminded AGAIN

19/10/2022 5/6 ( Through XGN )
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Gujarat Pollut@89ntrol Board

(Inspection Report ) - Air,Water ,Hazardous
(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

| PCB Id: 26937

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (26937)

A Sample Details

B Process Stacks

Sr |Stack attached to Mts Remark Details of APCM Probable Pallutants.
1 |Chloro-Sulphonation 11 reactor m-2 SCR S02-40,HCL-15,CHI-9,
C Flue gases Stacks
Sr | Stack attached to Mts |Remark SMF APCM Fuel Consp-Unit Insp Remk
1 | Boiler 10 |NON IBRBABY NO N.A Natural Gas 100 SCM/DAY
BOILER CAP. 0.4
TPH
D Details about Hazardous Waste Management :
Sr Sour ce of Hazardous Waste Catg Qty/Year HW Disposal M anagement
1 | Spent Catalyst | -28.2 0.024-M.T | COL,DSS,STO,TRA,DST
2 | Spent Solvents | -28.6 66.000-M.T | COL,REU,STO
3 | Empty barrels/containers/liners contaminated with hazardous | -33.1 12.000-M.T| COL,DCO,DSS,REU,STO,TRA
chemicals /wastes
4 | Chemical dludge from waste water treatment | -35.3 1.200-M.T| COL,DSS,STO,TRA,DST
E Products:
Sr Product Name NOC Qty CCA Qty Applied Qty Inspection Remark
1 |3,4 di amino benzophenone 2.000 2.000-M.T 0.000
2 |medendazole |P/BP/USP 2.000 2.000-M.T 0.000
F Raw material :
G Water Consumption & Generation Break up
Sr | Water Code (Qty in klpd - Kilo Ltr per Day)| WC:6.000 | WWG : 6.000 Water Source Remark
1 | Boiler Feed 0.500 0.100 Tankers
2 | Cooling Water 1.000 0.000 Tankers
3 | Domestic Purpose 1.000 1.000 Tankers
4 | Mnfg Process 3.000 4.400 Tankers
5 |COthers..... 0.500 0.500 Tankers for APCM
H Solid Waste

Inspection Team :  MS. ALPA AMRUTBHAI VASAVA - L.U Katariya, SSA

| hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.

Signature By(MS. ALPA AMRUTBHAI VASAVA)

19/10/2022

6/6 ( Through XGN )










i Ve

Manhole (material charging hole) of total 6 nos. of reaction vessels provided in production plant area
of the units are sealed



Annexure-R16

i (Inspection Report ) - Air,Water ,Hazardous

Gujarat Polluti§®Sntrol Board [ PCBId: 26937 |

R iyt =g
-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

Industry Details Shchem Corporation | Outward No: 41077-29/06/2023 |

Email : PLOT NO:4001/A-2,GIDC ANKLESWAR,
shchem@yahoo.com - -
deohone ANKLESHWAR - 393002

Telephone: DIST : Ankleshwar, TAL : Ankleshwar, SIDC : Ankleshwar
00000000000

Inspection Id : 739930 ( Routine Visit ) RoName: Ankleshwar

Type/ Scale/ Sector / Status: RED / SMALL / Pharmaceuticals/ In Operation

Inspection Dt & Time: 06/06/2023 23:15/ Water Person Contacted : Mr. Vijay R. Sheth, Partner

Env Audit Detail : Sch: N.A, ,Year: ,OnDt:

Commissioned Dt :  25/01/1985 Production Start Dt : 25/01/1985 Applicability of CRZ Rules: No

ol <~ o

l©
|

10
11

12

Water Consumption in Kilo Lts Per Day Ind: 5.000 Dom: 1.000 Borewells: 0

Waste Water generation / Discharge (klpd) :  Ind: 5.000 Dom: 1.000 Tubewells: 0

Effluent Treatement plant (ETP) : Units, if provided and status:
ETP Details : P-Collection Cum Equalization,P-Collection Tank

Whether Industry isa member of CETP ? No

13

Boilers=1, DG Sets=0, Flue Gas =1, Process=1, ETP Cap = 10, Capacity of All =

APCM Details : Scrubber
Fuel Used : Natural Gas
Stack Attached to : Boiler

14

15
16

17

| TSDF Name:  B.EIL, Ankleshwar [14983) _ _ _ _ _ __ _ __ _ ___ ___ _____________
LabChargesPending: Rs 2286500 Water CessChargesPending: NIL
Last Env. Form V : 2022-2023 Water Cess Return : 2017-2018 HW Monthly Return : 2023-04
Last 3Legal Action:
Insp Dt Act Leg Dt For Insp ID IR-Leg Type Out No
14/10/2020 DIR 10/11/2020 33A,015, 581437 DIR REV 572954
25/05/2018 REV 21/06/2018 PER, 481903 REV DIR 458957
28/02/2018 DIR 20/04/2018 33A,IMM, 470815 DIR ROU 452487
Monthly Patrak Data: Last Return : 202304 HAZD Waste Disposal : 0.000 (0 Trucks)
Electricity Units Consumed in month Water Consumed in month Effluent Discharged in month
Production - 1358, ETP - 0, APCM - 0 Meter Reading - 0, Kilo Litre - 0 Meter Reading - O, Kilo Litre - 0

29/06/2023 1/6 ( Through XGN)




Gujarat Polluti§®<pntrol Board PCB Id: 26937

W (Inspection Report ) - Air,Water ,Hazardous
-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

General Observation
a | - | Isthe Industry in Operation ?? Yes
a |- | ROFileNo 1D:26937
b |- | Industry Operating without CCA Yes Having no valid CCA of the Board
c |- | HasProduction exceeded (last 3 MTHSs) than CCA-Qty | No.
e |- | Foul Odour/Fugitive Emission/Bye Pass in Premises?? | Yes
f | - | Industry Name CHANGED in recent times ?? No.
g | - | HasRegn with CETP or TSDF expired ?? No.
h |- | Seperate Energy Meter for A.P.C.M ? No.
h |- | Provision of any STAND-BY Pump ?? No.
Water Parameter
b | - | Source of Water Supply Tankers
c |- | W.W.G isEXCEEDING the CCA Limits Yes
d |- | W.W Disposal as per the Consent Conditions ? No.
e |- | Wasthe ETPin operation ? No
f |- | Treatment System ADEQUATE to handle existing effluent | Repair/Main Reqd
g |- | Did u observe ANY ILLEGAL Discharge ?? Yes
h |- | Nos of Samples collected 02
Remarks

Note: EIA 2006 / SEIAA / E.C / MOEF Applicable : Yes

Site Observations during Inspection, PCB-ID: (26937)

During night hours routine monitoring of GIDC Ankleshwar area, alkaline and highly odor containing w/w flow
isobserved in GIDC storm water drain near CETP-ETL. Back tracing of thistype of w/w flow inthisdrainitis
observed that alkaline and highly odor containing w/w discharge is going on from the outlet of discharge pipe line
provided in the Bathroom of M/s. Shchem Corporation. One sample of alkaline (@ 9 to 10 pH on pH strip) and
odor containing w/w is collected from the discharge pipe line provided in bathroom. This w/w flow is ultimately
goes towards Final Pumping Station of NCT/ Amlakhadi If overflow from the bund wall provided on storm water
drain near FPS. With this regard unit is visited. Detail visit report with NEI, 3-Day notice and photographs are
uploaded here with as document file. [402]-08/06/2023

~ RO Comments/Reply :Strict action may be taken.-29/06/2023

| recommend : g. Recommend Strict Action
W.C Notings. ------------- [402-DEE]~

Specific I nstructions given to Industry at thetime of visit , for Pt to Pt Compliance

29/06/2023 2/6 ( Through XGN )




Gujarat Polluti§@&pntrol Board [ _PCB Id: 26937

s a (Inspection Report ) - Air,Water Hazar dous
| (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

5. UER WY Sosoll GlleH clead Higdl Me Wiy gL, wellls ot will Alost otretR ofl 2203 25 (10 KL) Ml
2losR U wlal HA.

4, WAOls Gauleall £llel %otz Al leldls el WRllell dleRoe M2 olotldd WSHIL ETP AsH -l
Ol olg Wl Rl wat s31a AsHell Wenoll Ul ANEA RN 205l ( R ool 10 KL &tHcl coll)
H AsA scHL e lal HA.

3. Yeltsld AHA AsHHL AUABLs Geuleotal Aolcdl 5100 Ul Slal 1A,

8. YAUslcl €12Ulol ETP $AsUot 2osM1l wesclleet (@¢ Ul 10 PH 5L PH strip) 20el0Ls dtel wigllell
alyoll AsA 5 8.

7. AH GUYSA M olloldl Blcdl wRUaA & 3 AsHUl AUeNBLs Geulest £12Ulel a2 ad wellls olg wll
slAURL slcoll leNoe sl coRk AsHoll vlslR PSS ol arUEl wWRlloll 385at Hi A €320t sUHL
AUA B, M (Aot ARy 511903 s/l oi(@ ual AAELs dlel Wlloll [Asiet RarlgguR sC.

6. AR Aot ololRell R13% 2080l olled ML A cleet U AR uo Ul so Hler Bedl sAl@oid weu
cUclal Asuo{l WLl eclstoll clogHl AUAA olazH Yl duldllal UeR 2osuiell waBLs dlel Wl
@5l GaU3HHL AUAA WEU HIRSA AsHo(l olslr U %ol HAA.

1. AA% ollefe W20l €32llot uUail AsHoll Yetisicoll ol uAcl etazd Higl welsd [@Asia
scllofl WU Aol Hill vesclsst (@¢ Ul 10 PH ML PH strip UR) cldallow wel@ls dtel wgllell
@Astet AsHoll otgriell Wt adl HuSSA ol cRauel willoll 3ot Ui U Al HAA % dlel Wl As
oyl AUsA 5 O,

2. GURLSH Y&l Wod Uil AsHo{l Yeltsld Al oflA wQURA Yool A S LUl WA,

Compliance Observed in this | nspections.

Instructions in Previous Visits and Reply Insp Det Instruction Status

1. Yeuslct AHA AsHo{l vl SAsEls Aot Ul Reaction vessels (6 nos.) | 692833(07/11/22) Still Pending
d °4dd e A, UeR Al ofl nnarll sl

2. WUoll ASHA ULsclcllHL AULAEA closure direction Dated 10/11/2020 o{l 692833(07/11/22) Still Pending
AHIH ARclo] YRAURL ULEAHat $24).

2. GURLS wRUAC SRR ASR0] YAUB UlGol 53¢ Ul MM wRUAA | 690097(11/10/22) Still Pending
€35 2Rclloj compliance $39.

29/06/2023 3/6 ( Through XGN )




Gujarat Pollut{§Q@pntrol Board

W (Inspection Report ) - Air,Water ,Hazardous
-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

PCB Id: 26937

1. WUell AsHaA dl. 10/11/2020&l Wl WEA2H-2c9¥ell sAH 33-n
5601 Gellolal vl sRcllotl gsHatl UEAIMHL WSH Gl UER §5Ho) UlE ol
A slattell sUuldlel A, UE, ASA BEAR, visA=R R gl Y UlRlellstl
AR5l sl Asuul WA Yuad 8AGRS Aot 6§ dal A © otol
AAs2Act AU At 53A B. Botl M2 BUall AsHo{l Yelsicd Acunl
AAA B,

690097(11/10/22)

Still Pending

8. Yellslcd AHA AsHHL Wl A2 dal WaR A sull sl Ag eslall
HAA otell AER ollold el s
; Dear Sir, Detailed Reply uploaded in Extra Document Tag. (01/11/2022)

676499(02/07/22)

Still Pending

12. YAUSl ER1UeL A AR o0l wiw AUCH el As LS dea) Aruct
AsA 53 8.
; Dear Sir, Detailed Reply uploaded in Extra Document Tag. (01/11/2022)

676499(02/07/22)

Still Pending

11. AsH (QRcRML slGUGUIoL yol o oletq) slal dal vecll sxllst uR
SURAoll LA Blall HAA. UER tllrtd AsH Qe slGUBUL Yulry.
; Dear Sir, Detailed Reply uploaded in Extra Document Tag. (01/11/2022)

676499(02/07/22)

Still Pending

7. YAlsld A1 AsH [QrcARML R0 ool A (25 kg each) Thiourea, 1¢0
o1l AU (50 kg each) soda ash HDPE cl&ll 20 «19L drums (200 litter each)
Benzyl chloride @{3lo{l 21016 taulal AAA UER Glold YA sl

; Dear Sir, Detailed Reply uploaded in Extra Document Tag. (01/11/2022)

676499(02/07/22)

Still Pending

10. Yeusicd AMA AsH (QrcRell airgil UL (AR dR¥ 20 ool HDPE
drums (200 litter each) UASASA AU YRl wiw CRAL Slal HAA %
GuRl yeetl Matatl slatell sletsll crulesdl pga ld Auell ww wWasAl
Ul wlot GUR AUAA Hlall HAA WA B vid AsH (ArclRell ¢slR
A GIDC storm water drainHi 12l 8. UER cllold R4l covered storage
@Rl Aate sal Bl seillazs wiw AsHoll UslR g wWek.

; Dear Sir, Detailed Reply uploaded in Extra Document Tag. (01/11/2022)

676499(02/07/22)

Still Pending

9. Yellsld AMA Beetl ARl H(@atloll YISss2lst, Fuel Consumption, Wl
AuR1eL AR dl2R Aelet/([Aslct, dBISU Are wetR2et /S /[RAsIA cdRedl
(QaLAl 29 53 otell B BURUS % 5.

; Dear Sir, Detailed Reply uploaded in Extra Document Tag. (01/11/2022)

676499(02/07/22)

Still Pending

6. Yelsld UHA AsH [AaclRe{l wtll o 2o alkaline w/wetl Weslol ctal
patches lcll HAA ¥ slledd Yul sl
; Dear Sir, Detailed Reply uploaded in Extra Document Tag. (01/11/2022)

676499(02/07/22)

Still Pending

5. AsHHL Geetaldl 2L dlel Wl slsuel stetoll dlede sal colR flexible
pipe line HIRgA AsHo{l 0lolR [slet A B A dleslells ot s Ul Aol
QariguR @sid AL

; Dear Sir, Detailed Reply uploaded in Extra Document Tag. (01/11/2022)

676499(02/07/22)

Still Pending

29/06/2023 4/6 ( Through XGN )




Gujarat Pollut{§9gontrol Board

W (Inspection Report ) - Air,Water ,Hazardous
-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

PCB Id: 26937

4. YAslcd AHA Asul wUAA Ul sAs2At 25Ul alkaline pH (@10 on
pH strip) tRlatgull. ol Wl eiRg Blal Had >R SElUlsil cltslotl AsH
AU SBURL YUSRell WEU Aol sas2let Blall HAA o2l Wal UER AsH
Gl slAd ML idle conditionMl Slall HAA. dyHl UER 5AsAt S5Ul BASES
2R WU AU HDPE flexible pipe line AoUAA % B sHall UGGl GLOLML
UAA YAl [@QcARML UW3El Haz. Wasteo{l o(l2ell UR 53l AsHoll olelR
wiw oll Aslat et Al calaal s lal HAA WA YAlsid AMA Asuoll
0llGogl ML Glalldc Hole (S1RL) MIR$A UER alkaline pH (@10 on pH
strip) wiw AsHoll WslR 518¢ dlaitell AsHoll vlelR QL alkaline wiwej Woslol
eglell HAA B i AsHoll cegHiell udR Udl GIDC storm water drain™l
e 8.

; Dear Sir, Detailed Reply uploaded in Extra Document Tag. (01/11/2022)

676499(02/07/22)

Still Pending

3. AsH (ARcRell Wenall tdl dl8ER slGU{l cllogl AFE 0L Aol
ulesElgel YIRAU 1oL YRladl Haz. Waste loose conditionHl el vjeedl
e{lot UR AL SR Hlall HAA Aal slcteoll cREs(l pgal cllR Aueell
leach out A s2l{la2s A Alere) Woslol GRIAG lcll HAA. WIH UER
Haz. Waste 5¢5 320(3loll 8 d allolcloll os1Ql A Ue 5cll Ua UER Haz.
Wastea\ dedicated covered storage (AclRHlL oLe $3| Aol RaHIgUR [Asiat
scll.

; Dear Sir, Detailed Reply uploaded in Extra Document Tag. (01/11/2022)

676499(02/07/22)

Still Pending

2. Yelsld AHA AsHL (Qrctiul urll well Mol [QlAu ysiotl Héldlacy
GLREL 3 YL AH Wiz AsHL Sl8URL %ldell identification/record clolR
AV lall HAE. HER ool g1l sl sell HAZlAG MR © Aol Aall
$2cll s O A wlloldoll 8IS UURUS %Y scl.

; Dear Sir, Detailed Reply uploaded in Extra Document Tag. (01/11/2022)

676499(02/07/22)

Still Pending

1. YAslct AHA A5l QAU reactors (U olot FAsed) Usl As SSR dal
s GLR reactor{l medendazole crude of GcUleol Ug Sl HAA AHY
AsHUUL WIAA cooling tower &l boiler 121l lall HAA. WM WUl
AsHa Gl§ GlRL UM WA closer directions ¥ $Rq) Bectuat s3a
Beuteat sl sRelul AUA 8. UER ollold Geuleat sl cdleslclls ol $g wa
closer directions of YAUB WElat $29.

; Dear Sir, Detailed Reply uploaded in Extra Document Tag. (01/11/2022)

676499(02/07/22)

Still Pending

29/06/2023 5/6 ( Through XGN )
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Gujarat Pollut@9&ntrol Board

(Inspection Report ) - Air,Water ,Hazardous
(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

| PCB Id: 26937

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (26937)

A Sample Details

Sr | Act |Ph/Temp/Air Sampled Time Type Sampling Point Col-Cond
1| W-12 @9-10onphstrip/55 2330-2330 REP | from collection tank of etp ~ --- Whitish
2| W-12 @9-100nphstrip/50 2315-2315 REP | from w/w discharge pipe line provided in bathroomat  MWhitish
front side of the unit. ~
B Process Stacks
Sr |Stack attached to Mts Remark Details of APCM Probable Pallutants.
1 |Chloro-Sulphonation 11 reactor m-2 SCR S02-40,HCL-15,CHI-9,
Cc Fluegases Stacks
Sr | Stack attached to Mts |Remark SMF APCM Fuel Consp-Unit Insp Remk
1 | Boiler 10 NON IBR BABY NO N.A Natural Gas 100 SCM/DAY
BOILER CAP. 0.4
TPH
D Details about Hazardous Waste Management :
Sr Sour ce of Hazardous Waste Catg Qty/Year HW Disposal M anagement
1 | Spent Catalyst | -28.2 0.024-M.T| COL,DSS,STO,TRA,DST
2 | Spent Solvents | -28.6 66.000-M.T | COL,REU,STO
3 | Empty barrels/containers/liners contaminated with hazardous | -33.1 12.000-M.T | COL,DCO,DSS,REU,STO,TRA
chemicals /wastes
4 |Chemica dludge from waste water treatment | -35.3 1.200-M.T | COL,DSS,STO,TRA,DST
E Products:
Sr Product Name NOC Qty CCA Qty Applied Qty Inspection Remark
1 |3,4di amino benzophenone 2.000 2.000-M.T 0.000
2 |medendazole IP/BP/USP 2.000 2.000- M.T 0.000
F Raw material :
G Water Consumption & Generation Break up
Sr | Water Code (Qty in klpd - Kilo Ltr per Day)| WC:6.000 | WWG : 6.000 Water Source Remark
1 | Boiler Feed 0.500 0.100 Tankers
2 | Cooling Water 1.000 0.000 Tankers
3 | Domestic Purpose 1.000 1.000 Tankers
4 | Mnfg Process 3.000 4.400 Tankers
5 |COthers..... 0.500 0.500 Tankers for APCM
H Solid Waste

I nspection Team :

L.U.Katariya, SSA

| hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.

P L cstseiz=

Signature By(L.U.Katariya, SSA)

29/06/2023
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Name & address of unit Shchem Corporation PCB ID-26937)

4001/A-2,GIDC ANKLESWAR
Tal. Ankleshwar Dist. Bharuch.

Date & Time of Inspection 06/06/2023, 23:15 hrs.
Person contacted Shri Vijaybhai Sheth, Partner
Name & Designation of L.U.Katariya, (SSA)

Inspection officer

Observation & relevant information:

During night hours routine monitoring of GIDC Ankleshwar area, alkaline and highly odor

containing w/w flow is observed in GIDC storm water drain near CETP-ETL. Back tracing of this
type of w/w flow in this drain it is observed that alkaline and highly odor containing w/w discharge
is going on from the outlet of discharge pipe line provided in the Bathroom of M/s. Shchem
Corporation. One sample of alkaline (@ 9 to 10 pH on pH strip) and odor containing w/w is
collected from the discharge pipe line provided in bathroom. This w/w flow is ultimately goes
towards Final Pumping Station of NCT/ Amlakhadi If overflow from the bund wall provided on
storm water drain near FPS. With this regard unit is visited and during visit following observation
are carried out.

Unit had obtained CC&A (AWH-95266) of the Board and was expired on dated-02/06/2023 for
the manufacturing of products mentioned there in CCA order. Board has issued closer
directions under section 33-A of water Act vide letter no. GPCB/ANK/CCA-977/ID-
26937/572954, dated-10/11/2020, which is till date not revoked and with this reference main
electric panel board by switching off main electric switch and manhole (material charging
hole) of total 6 nos. of reaction vessels provided in production plant area of the units were
sealed by Krupaben M. Patel, Circle Officer, Ankleshwar in presence of panchos on dated-
11/10/2022. Due to night hour monitoring and safety point of view sealing is not verified.
During visit unit is found in operation and manufacturing process for the production of 3, 4 di
amino benzophenone is going on in provided one reactor.

According to contacted person they have provided systems for operation of reactor, boiler,
cooling tower and other required industrial ancillaries by using single phage power supply.
During visit provided one reactor in plant shed, natural gas fired boiler, cooling tower and
other required industrial ancillaries are found in operation and thus unit is not comply the
above mentioned closer order. Hence online query issued to the unit, you are operating
production plant without valid CCA and even though Board has issued closer direction so
clarify for the same.

Huge nos. of drums (200 litter of each) is found filled with various unknown materials without
any identification/marking in open land within premises as well as in plant shed also.

Unit has provided primary ETP consisting of collection cum neutralization u/g tank, filter nutch
and three nos. of HDPE tanks (10 KL each) for storage/holding of final treated w/w. During visit
provided ETP is found not found in operation. Generated w/w from the manufacturing process
is been simply passing through ETP and the same is been transfer to final treated w/w holding
tanks through provided fixed pipe line system.

Unit has provided three nos. of final treated w/w holding tanks at the back side of the
production plant shed near boiler house area. Provided two w/w holding tanks are found
connected at bottom level with common fixed pipe line and one electric motor pump system
for transfer of w/w from these two tanks to third nos. of w/w holding tank. They have
provided outlet pie line with valve system at the bottom of third holding tank which is
connected with @ 50 to 60 meter length of flexible pipe line. The flexible pipe line is found
lying from third holding tank to bathroom near main gate at front side of the unit premises.
During visit provided pump at collection tank of ETP is found in operation and transfer of
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untreated w/w is going on from collection tank to holding tank. Transfer of untreated w/w
from two holding tanks to third nos. of holding tank and discharge of untreated w/w from the
third tank to GIDC storm water drain outside of the unit premises through provided flexible
pipe line via bathroom is also going on. Hence they are instructed to stop the disposal of
alkaline w/w outside of the unit premises and dispose the same as per permission of the
Board.

e Two nos. of w/w samples (@ 9 to 10 pH on pH strip) are collected from (1) from outlet of
w/w disposal pipe line provided in bathroom and (2) from the collection tank of ETP for
analysis purpose as motioned in sample detail.

Due to night time monitoring other detail monitoring and observations could not be carried
out and contacted person has not furnished any related documents for the revocation of the unit. 3-
day notice is issued to contacted person with written instructions. 3-day notice, photographs taken
during visit is attached here with as document file.

Aﬁ ZI’ l(u-k”".y -
Date-06/06/2023

L.U.Katariya
SSA
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NEI & 3- day notice
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Photographs

21.61693,73:02765,-39.0m, 35°
06/06/2023

Alkaline and highly odor containing w/w discharge is going on from the outlet of discharge pipe line provided in the
Bathroom of M/s. Shchem Corporation.

21 67662} 73 02789

Unit has provided outlet pie line with valve system at the bottom of third holding tank which is connected with @ 50 to
60 meter length of flexible pipe line up to the bathroom.

Generated w/w from the manufacturing process is been simply passing through ETP and the same is been transfer to
final treated w/w holding tanks through provided fixed pipe line system.
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o > A i
Provided two w/w holding tanks are found connected at bottom level with common fixed pipe line and one electric
motor pump system for transfer of w/w from these two tanks to third nos. of w/w holding tank.

ancillaries are found in operation.




ANALYSIS REPORT FOR
WATER / WASTE WATER SAMP4 0 6

Sample ID:388756 - Analysis Completion:17/06/2023 |

Pharmaceuticals / LAB Inward : 51143

Gujarat Pollution Control Board

Bharuch

C-1/119/3, GIDC Phase-2

Narmadanagar
Bharuch-392015

Tele:(0264)2246333

TEST REPORT
\ Test Report No. : 51143 Date: 19/06/2023
1. Name of the Customer : Shchem Corporation - 26937
2. Address : 4001/A-2,GIDC ANKLESWAR,-,-
ANKLESHWAR-393002, Taluka : Ankleshwar, District : Ankleshwar,
3. Nature of Sample : REP-Representative/Grab, (Insp Type : ROU-Routine Visit)
4. Sample Collected By : L.U.Katariya, SSA
5. Quantity of Sample Received : Slit
6. Code No. of the Sample : 388756
7. Date & Time of Collection & Inwarding : 06/06/2023 , (2330 to 2330) & 07/06/2023
8. Date of Start & Completion of Analysis : 07/06/2023 & 17/06/2023
9. Sampling Point : From collection tank of ETP ~ ---
10. Flow Details (Remarks) : Yes
11. Mode of Disposal : into GIDC storm drain though flexible pipe line via holding tanks.
12. Ultimate Receiving Body : No generation of industrial wastewater
13. Temperature on Collection : 55 & pH Range on pH Strip :@ 9 - 10 on pH strip
14. Carboys Nos for : barcode & Color & Appearance :Whitish
: Ind :5.000 , Dom :1.000 & Ind :5.000 , Dom :1.000
15. Water Consumption & W.W.G (KLPD) : 12 ,Cap No & Weight : --
Sr Parameter Unit Test Method Range of Testing Result
1 | Temperature Centigrade | 1S: 3025 (Part — 9) — 1984(Reaffirmed 2006) Ambient oC - 60 oC 55
2 |pH pH Units 4500 H+ B APHA Standard Methods 23rd edi.2017 |1 —14 pH value As or 8.66
3 | Colour Pt.Co.Sc. 2120 B APHA Standard Methods 23rd edi. 2017 2 -to 99 Hazen & 1-50 40
4 | Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Method 10 — 200000 mg/L 213946
5 | Suspended Solids mg/l Gravimetric method. (2540 D APHA Standard Method 2 — 10000 mg/L 2048
6 | Ammonical Nitrogen mg/| 1).Titrimetric method (4500 NH3 B & C APHA Standal 1 - 2000 mg/I. 1036
7 | Chloride mg/l Argentometric method. (4500 CI? B APHA Standard N 1 - 50000 mg/I :nce- at the el
8 | Sulphate mg/l APHA(23rd edi) 4500 SO4 E 2-40mgl/l nce- On addir
9 | Chemical Oxygen Demand mg/| APHA (23rd Edition)- 5220 B Open Reflux Method-2( 5.0- 50000 mg/I 20566
10| Oil & Grease mg/| Liquid — Liquid Partition Gravimetric method. (56520 B| 01 — 1000 mg/I 75.2
11| Phenolic Compounds mg/l 4 Amino Antipyrene method without Chloroform Extra 0.1 — 50 mg/I BDL
12/ B.O.D (3 Days 270C) mg/l 3 — Day BOD test. (IS 3025 (Part 44) 1993 Reaffirme¢ 05-50000 mg/| 5137
Laboratory Remarks : Approved By:399-lab_399 Dt.: 19/06/2023

R.C.VASAVA,S.O

Note :

a b~ ON -

Guijarat Jurisdiction only.

~N O

. The results relate only to the items sampled and tested.
. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

. The report shall not be reproduced except in full or part without approval of the laboratory.

. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to

8. Bioassay test (for toxicity) -1S:6582:Part-2:2001; Reaffirmed 2007.

. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents
. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA.

02/05/2024 12:11:19

*** END OF TEST REPORT ***

1D09C0B2-AFEF-4670-A706-BOABFE180940

Page 1 of 1




ANALYSIS REPORT FOR
WATER / WASTE WATER SAMP4 0 7

Sample ID:388755 - Analysis Completion:17/06/2023 |

Pharmaceuticals / LAB Inward : 51142

Gujarat Pollution Control Board

Bharuch

C-1/119/3, GIDC Phase-2

Narmadanagar
Bharuch-392015

Tele:(0264)2246333

TEST REPORT
\ Test Report No. : 51142 Date: 19/06/2023
1. Name of the Customer : Shchem Corporation - 26937
2. Address : 4001/A-2,GIDC ANKLESWAR,-,-
ANKLESHWAR-393002, Taluka : Ankleshwar, District : Ankleshwar,
3. Nature of Sample : REP-Representative/Grab, (Insp Type : ROU-Routine Visit)
4. Sample Collected By : L.U.Katariya, SSA
5. Quantity of Sample Received : Slit
6. Code No. of the Sample : 388755
7. Date & Time of Collection & Inwarding : 06/06/2023 , (2315 to 2315) & 07/06/2023
8. Date of Start & Completion of Analysis : 07/06/2023 & 17/06/2023
9. Sampling Point From w/w discharge pipe line provided in bathroom at front side of the
10. Flow Details (Remarks) unit. ~
11. Mode of Disposal ¢ Yes
12. Ultimate Receiving Body : In to GIDC storm water drain outside of the unit premises.
13. Temperature on Collection : No generation of industrial wastewater
14. Carboys Nos for : 50 & pH Range on pH Strip :@ 9 - 10 on pH strip
: barcode & Color & Appearance :Whitish
15. Water Consumption & W.W.G (KLPD) : Ind :5.000 , Dom :1.000 & Ind :5.000 , Dom :1.000
Sr Parameter Unit Test Method Range of Testing Result
1 | Temperature Centigrade | 1S: 3025 (Part — 9) — 1984(Reaffirmed 2006) Ambient oC - 60 oC 50
2 |pH pH Units 4500 H+ B APHA Standard Methods 23rd edi.2017 |1 —14 pH value As or 8.30
3 | Colour Pt.Co.Sc. 2120 B APHA Standard Methods 23rd edi. 2017 2 -to 99 Hazen & 1-50 35
4 | Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Method 10 — 200000 mg/L 184204
5 | Suspended Solids mg/l Gravimetric method. (2540 D APHA Standard Method 2 — 10000 mg/L 1868
6 | Ammonical Nitrogen mg/| 1).Titrimetric method (4500 NH3 B & C APHA Standal 1 - 2000 mg/I. 655.2
7 | Chloride mg/l Argentometric method. (4500 CI? B APHA Standard N 1 - 50000 mg/I :nce- at the el
8 | Sulphate mg/l APHA(23rd edi) 4500 SO4 E 2-40mgl/l nce- On addir
9 | Chemical Oxygen Demand mg/l APHA (23rd Edition)- 5220 B Open Reflux Method-2( 5.0- 50000 mg/I 19925
10| Oil & Grease mg/l Liquid — Liquid Partition Gravimetric method. (56520 B| 01 — 1000 mg/I 24
11| Phenolic Compounds mg/l 4 Amino Antipyrene method without Chloroform Extra 0.1 — 50 mg/I BDL
12/ B.O.D (3 Days 270C) mg/l 3 — Day BOD test. (IS 3025 (Part 44) 1993 Reaffirme¢ 05-50000 mg/| 4779

Laboratory Remarks : Approved By:399-lab_399 Dt.: 19/06/2023

R.C.VASAVA,S.O

Note :

a b~ ON -

~N O

. The results relate only to the items sampled and tested.

. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

. The report shall not be reproduced except in full or part without approval of the laboratory.

. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to
Guijarat Jurisdiction only.

. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents

. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA.

8. Bioassay test (for toxicity) -1S:6582:Part-2:2001; Reaffirmed 2007.

02/05/2024 12:11:46

*** END OF TEST REPORT ***
1F9DE80B-2B53-4B9F-83C3-667AF2FA3758

Page 1 of 1




Annexure-R17

i (Inspection Report ) - Air,Water ,Hazardous

Gujarat Pollutid&ntrol Board PCB Id: 26937 |

R iyt =g
-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

Industry Details shchem cor poration | Outward No: 41119-11/07/2023 |

Email : PLOT NO:4001/A-2,GIDC ANKLESWAR,
shchem@yahoo.com

rdeohone. ANK LESHWAR - 393002
ephone: DIST : Ankleshwar, TAL : Ankleshwar, SIDC : Ankleshwar
00000000000

Inspection Id: 740512 ( On Complaint ) RoName: Ankleshwar

Type/ Scale/ Sector / Status: RED / SMALL / Pharmaceuticals/ In Operation

Inspection Dt & Time: 10/06/2023 18:00/ Water Person Contacted : Mr. Devesh Desai

Env Audit Detail : Sch: N.A, ,Year: ,OnDt:

Commissioned Dt :  25/01/1985 Production Start Dt : 25/01/1985 Applicability of CRZ Rules: No

ol <~ o

l©
|

10
11

12

Water Consumption in Kilo Lts Per Day Ind: 5.000 Dom: 1.000 Borewells: 0

Waste Water generation / Discharge (klpd) :  Ind: 5.000 Dom: 1.000 Tubewells: 0

Effluent Treatement plant (ETP) : Units, if provided and status:
ETP Details : P-Collection Cum Equalization,P-Collection Tank

Whether Industry isa member of CETP ? No

13

Boilers=1, DG Sets=0, Flue Gas =1, Process=1, ETP Cap = 10, Capacity of All =

APCM Details : Scrubber
Fuel Used : Natural Gas
Stack Attached to : Boiler

14

15
16

17

| TSDFName: BEIL Andeswar[14983 _ ____________________________
LabChargesPending: Rs 2286500 Water CessChargesPending: NIL
Last Env. Form V : 2022-2023 Water Cess Return : 2017-2018 HW Monthly Return : 2023-04
Last 3Legal Action:
Insp Dt Act Leg Dt For Insp ID IR-Leg Type Out No
14/10/2020 DIR 10/11/2020 33A,015, 581437 DIR REV 572954
25/05/2018 REV 21/06/2018 PER, 481903 REV DIR 458957
28/02/2018 DIR 20/04/2018 33A,IMM, 470815 DIR ROU 452487
Monthly Patrak Data: Last Return : 202304 HAZD Waste Disposal : 0.000 (0 Trucks)
Electricity Units Consumed in month Water Consumed in month Effluent Discharged in month
Production - 1358, ETP - 0, APCM - 0 Meter Reading - 0, Kilo Litre - 0 Meter Reading - O, Kilo Litre - 0

11/07/2023 1/5(Through XGN)




Gujarat PollutidQ)@ntrol Board PCB Id: 26937

i (Inspection Report ) - Air,Water ,Hazardous
-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

General Observation
a |- | Isthe Industry in Operation ?7? No.
a |- | ROFileNo I1D:26937
b |- | Industry Operating without CCA Yes
c |- | HasProduction exceeded (last 3 MTHSs) than CCA-Qty | No.
dl- Any products-NOT in CCA, manufactured-Last 3 No.
MTHs
e |- | Foul Odour/Fugitive Emission/Bye Pass in Premises ?? | No.
f | - | Industry Name CHANGED in recent times ?? No.
g | - | HasRegn with CETP or TSDF expired ?? No.
h |- | Seperate Energy Meter for A.P.C.M ? No.
h |- | Provision of any STAND-BY Pump ?? No.
Water Parameter
b |- | Source of Water Supply Tankers
c |- | W.W.G isEXCEEDING the CCA Limits No.
d |- | W.W Disposal as per the Consent Conditions ? No. as per crux
e |- | Wasthe ETPin operation ? Yes as per crux
f | - | Treatment System ADEQUATE to handle existing effluent | Repair/Main Reqd
g |- | Did u observe ANY ILLEGAL Discharge ?? Yes
h |- | Nos of Samples collected 3
Remarks

Note: EIA 2006 / SEIAA / E.C / MOEF Applicable : Yes

Site Observations during Inspection, PCB-ID: (26937)

Detail IR along with photographs and 3 day notice is uploaded as PDF [453]-17/06/2023
~ RO Comments/Reply :Strict action may be taken.-11/07/2023

| recommend : g. Recommend Strict Action
W.C Notings: ------------- [453-DEE]~

Specific I nstructions given to Industry at thetime of visit , for Pt to Pt Compliance

4. @150 drums having unknown material are kept near ETP area. please clarify regarding the content and
disposal scheme.

3. During inspection only two seals, one on electric box and another on one reactor, other seals on other reactor
are not observed at site. please clarify.

5. Submit letter from DGVCL regarding your disconnection status.

1. Your unit is visited with refernce to complain regarding seepage of waste water from your unit to GIDC strom
water drain.

2. You are directed to stop seepage of w/w from your unit to GIDC strom water drain and collect all the effluent
back in ETP.

Compliance Observed in this I nspections.

11/07/2023 2/5( Through XGN )




Gujarat Polluti@pntrol Board PCB Id: 26937
W (Inspection Report ) - Air,Water ,Hazardous
-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
Instructions in Previous Visits and Reply Insp Det Instruction Status
5. UER A% Sosoll GlleH cleal Higl MWer WU giRL, wWelbls alg el 739930(06/06/23) Still Pending
Aot R ol R &5 (10 KL) UL 2l sR g Alall HAA.
4. AENOLs Geuleoll €120t %t AUctl 2Ue0ls olel wllell glenee e | 739930(06/06/23) Still Pending
ootldet WSHI ETP Alsalldiell 20albls olg wgll Ruucll wat s3la
AsHo{l UOOetl AUILHL AN R1% 28l ( 2 o10L 10 KL &Ml atofl) ul
A2 sRAHL g Blal HAA.
3. Yellsid A1 AsHUL AUNBLs Geulesial Aaldl st audl slet 739930(06/06/23) Still Pending
HAC.
8. Yelsld €12Ulel ETP 5AsAot 205418l Aesclset (@c¢ Ul 10 PH oL | 739930(06/06/23) Still Pending
PH strip) 20ellls olel Wllell otyoll st 53 B.
7. UM GUYScl I olldll Slcdl wRU 8 ¥ AsHHL wWelbls Geulgot 739930(06/06/23) Still Pending
gR12llol a2 A wWEOls olg well slaugl scoll fleRoe saul coR
AsHoll 01812 WUBSIL ofl crAEL WRlloll Fe5at 1L A £R32Uet UM
AUQ B, M (Aot B 514031 5l ol@ A 20A0OLs dlel Wyllall Asict
QAR 524l
6. AR Aot dletRoll R3% 2080l clleH ML AAE clleel A AR vo Ul 739930(06/06/23) Still Pending
50 2R Bedl sAl@aic WU couclal AsHoll BoLnell ecllstoll tligHl
AUAA ollazd Yl dcttellal ueR 2osuiell WaBls olel wllell Asict
GUAIHHL AOUAA WEU HIRSA AsHall tlelR Ul Hlall HAA.
1. A% otlefe HAeol £12ulet wUoll AsHo{l Yettsicoll ologl el | 739930(06/06/23) Still Pending
euasH Hiel wallstt [@Astad salell weu cdet Higll uescset (@c &l
20 PH Il PH strip UR) cltelol 3léldls atel wiellell [Astet AsHe{l
ologuiel Wt Al 9SS ol cael wgllell 365t 1l A Alal HAA ®
olel Wgllell As otyoll AsA 53cA B,
2. GURASc Y&l WA BlUsll AsHoll Yellsld Al o{lA QUL Ysolsil 739930(06/06/23) Still Pending
ucAlSoll L2Ulel WA,
1. Yeuslct AHA AsHo{l vl SAsEls Aot Ul Reaction vessels (6 nos.) | 692833(07/11/22) Still Pending
Ad °4dd e AAd. UeR A ofl enarll sl
2. WUoll ASHA ULsclellHL AULAEA closure direction Dated 10/11/2020 o{l 692833(07/11/22) Still Pending
AHIH ARl YRAURQ ULEHa §24).
2. GURlS wRUAA SANBR A$0] YAUB UlAol 59 Ul WML wRUAA | 690097(11/10/22) Still Pending
€38 2Rcllo] compliance 3.

11/07/2023 3/5( Through XGN )




Gujarat Pollutifontrol Board

PCB Id: 26937

W (Inspection Report ) - Air,Water ,Hazardous
-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
1. WUell AsHA L. 10/11/2020l Wl w@RA2H-2¢9¥6(l sEH 33-n 690097(11/10/22) Still Pending

5601 Gellolal vl sRcllotl gsHatl UEAIMHL WSH Gl UER §5Ho) UlE ol
A slattell sUuldlel A, UE, ASA BEAR, visA=R R gl Y UlRlellstl
AR5l sl Asuul WA Yuad 8AGRS Aot 6§ dal A © otol
AAs2Act AU At 53A B. Botl M2 BUall AsHo{l Yelsicd Acunl

UAA B.

11/07/2023

4/5 ( Through XGN)
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Gujarat Pollutig@ntrol Board

(Inspection Report ) - Air,Water ,Hazardous
(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

| PCB Id: 26937

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (26937)

A Sample Details

Sr | Act |Ph/Temp/Air Sampled Time Type Sampling Point Col-Cond
1| W-12 [9-10onphstrip/ 45 1815-1815 REP | w/w sample collected from leakage point of effluent  Milky
icollection storage tank. ~
2 | W-12 9-10onphstrip/ 35 1805-1805 REP | w/w sample collected from ponding near boundary wall Brown
within premises ~
3 | W-12 9-10onphstrip/ 35 1755-1755 REP | w/w sample collected from seepage from boundary wall prown
of unit ~
B Process Stacks
Sr |Stack attached to Mts Remark Details of APCM Probable Pallutants.
1 |Chloro-Sulphonation 11 reactor m-2 SCR S02-40,HCL-15,CHI-9,
C Flue gases Stacks
Sr | Stack attached to Mts |Remark SMF APCM Fuel Consp-Unit Insp Remk
1 |Boiler 10 NON IBRBABY NO N.A Natural Gas 100 SCM/DAY
BOILER CAP. 0.4
TPH
D Details about Hazardous Waste Management :
Sr Sour ce of Hazar dous Waste Catg Qty/Y ear HW Disposal Management
1 | Spent Catalyst | -28.2 0.024-M.T | COL,DSS,STO,TRA,DST
2 | Spent Solvents | -28.6 66.000-M.T| COL,REU,STO
3 | Empty barrels/containers/liners contaminated with hazardous | -33.1 12.000-M.T| COL,DCO,DSS,REU,STO,TRA
chemicals /wastes
4 |Chemica dludge from waste water treatment | -35.3 1.200-M.T| COL,DSS,STO,TRA,DST
E Products:
Sr Product Name NOC Qty CCA Qty Applied Qty Inspection Remark
1 |3,4 di amino benzophenone 2.000 2.000-M.T 0.000
2 |medendazole |P/BP/USP 2.000 2.000- M.T 0.000
F Raw material :
G Water Consumption & Generation Break up
Sr | Water Code (Qty in klpd - Kilo Ltr per Day)| WC:6.000 | WWG : 6.000 Water Source Remark
1 |Boiler Feed 0.500 0.100 Tankers
2 | Cooling Water 1.000 0.000 Tankers
3 | Domestic Purpose 1.000 1.000 Tankers
4 | Mnfg Process 3.000 4.400 Tankers
5 | Others..... 0.500 0.500 Tankers for APCM
H Solid Waste

Inspection Team :

N H PARMAR,SSA

| hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.

Signature By(N H PARMAR,SSA)

11/07/2023

5/5( Through XGN )




413

Inspection report of Shchem Corporation, plot no 4001/A-2, GIDC Ankleshwar.

This unit is visited with reference to complaint from Dharmesh Mistry regarding seepage of w/w from
boundary wall of unit into GIDC strom water drain. With reference to this site is visited. It is observed
that alkaline w/w from boundary wall of unit is going in to GIDC strom water drain. One w/w sample is
collected which is going in to GIDC strom water drain for analysis. Then unit is visited and huge w/w
ponding is observed within premises leading to GIDC strom water drain. One w/w sample is collected
from this ponding. Person contacted informed that ponding is created due to leakage from drums which
were being shifted to pucca flooring within premises and from 10 KL raw effluent storage tank. Bottom
valve of raw effluent storage tank had broken and effluent was going to open land within premises
leading to GIDC strom water drain. One w/w sample is also collected from leakage point of effluent
storage tank. It is observed that unit has taken no preventive steps to stop the w/w going in to GIDC
strom water drain. No measures were taken to control the flow of effluent from storage tank.
Temperature of w/w from effluent storage tank was @ 45 degrees centigrade. During inspection
production activity is found not going on, in ETP neutralization activity is found going on. So looking to
the plant condition, ETP operation and temperature of raw effluent it seems that unit has started
production activity. Unit has been issued closure direction by board. Unit is also sealed by circle officer-
Ankleshwar. (as per IR dated 11/10/2022). During sealing process 6 reactors and one main electric panel
board was sealed by officials. During inspection it is observed that out of 6 reactors only one reactor is
having seal. Unit has removed seal from 5 reactors. Seal is observed in main electric panel board. During
inspection @ 150 drums of unknown material is found stored within premises. 3 day notice given during
inspection.

Photographs

w/w seepage from boundary wall w/w ponding within premises
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w/w ponding near boundary wall within premises Leakage in bottom valve of effluent storage tank
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w/w ponding within premises Drums containing unknown material
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Neutralization tank of ETP Sealed electric box




Reactor without seal Reactor without seal

Reactor without seal Reactor with seal




GUJARAT POLBGSION CONTROL BOARD
o

N&F  Regional Office - 5000/4,GIDC Estate, Ankleshwar - 363 002. Dist Bharuch (Gujarat)
- Ph.No. : (02646) 222 933 E-mail Id ; ro-gpcb-anki@gujarat.gov.in
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ANALYSIS REPORT FOR
WATER / WASTE WATER SAMP4 2 0

Sample ID:389159 - Analysis Completion:23/06/2023 |

Pharmaceuticals / LAB Inward : 51190

Gujarat Pollution Control Board

Bharuch

C-1/119/3, GIDC Phase-2

Narmadanagar
Bharuch-392015

Tele:(0264)2246333

TEST REPORT
\ Test Report No. : 51190 Date: 26/06/2023
1. Name of the Customer : Shchem Corporation - 26937
2. Address : 4001/A-2,GIDC ANKLESWAR,-,-
ANKLESHWAR-393002, Taluka : Ankleshwar, District : Ankleshwar,
3. Nature of Sample : REP-Representative/Grab, (Insp Type : COM-On Complaint)
4. Sample Collected By : N H PARMAR,SSA
5. Quantity of Sample Received : Slit
6. Code No. of the Sample : 389159
7. Date & Time of Collection & Inwarding : 10/06/2023 , (1815 to 1815) & 12/06/2023
8. Date of Start & Completion of Analysis : 12/06/2023 & 23/06/2023
9. Sampling Point w/w sample collected from leakage point of effluent collection storage
10. Flow Details (Remarks) tank. ~
11. Mode of Disposal ¢ Yes
12. Ultimate Receiving Body : On land for percolation
13. Temperature on Collection : No generation of industrial wastewater
14. Carboys Nos for : 45 & pH Range on pH Strip :9-10 on pH strip
: Barcode & Color & Appearance :Milky
15. Water Consumption & W.W.G (KLPD) : Ind :5.000 , Dom :1.000 & Ind :5.000 , Dom :1.000
Sr Parameter Unit Test Method Range of Testing Result
1 | Temperature Centigrade | 1S: 3025 (Part — 9) — 1984(Reaffirmed 2006) Ambient oC - 60 oC 45
2 |pH pH Units 4500 H+ B APHA Standard Methods 23rd edi.2017 |1 —14 pH value As or 8.10
3 | Colour Pt.Co.Sc. 2120 B APHA Standard Methods 23rd edi. 2017 2 -to 99 Hazen & 1-50 30
4 | Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Method 10 — 200000 mg/L 101550
5 | Suspended Solids mg/l Gravimetric method. (2540 D APHA Standard Method 2 — 10000 mg/L 632
6 | Ammonical Nitrogen mg/| 1).Titrimetric method (4500 NH3 B & C APHA Standal 1 - 2000 mg/I. 314.72
7 | Chloride mg/l Argentometric method. (4500 CI? B APHA Standard N 1 - 50000 mg/I ance at end pe
8 | Sulphate mg/l APHA(23rd edi) 4500 SO4 E 2-40mgl/l ince - on addi
9 | Chemical Oxygen Demand mg/| APHA (23rd Edition)- 5220 B Open Reflux Method-2( 5.0- 50000 mg/I 8813
10| Oil & Grease mg/l Liquid — Liquid Partition Gravimetric method. (56520 B| 01 — 1000 mg/I 4
11| Phenolic Compounds mg/l 4 Amino Antipyrene method without Chloroform Extra 0.1 — 50 mg/I BDL
12/ B.O.D (3 Days 270C) mg/l 3 — Day BOD test. (IS 3025 (Part 44) 1993 Reaffirme¢ 05-50000 mg/| 2115

Laboratory Remarks : Approved By:399-lab_399 Dt.: 26/06/2023

R.C.VASAVA,S.O

Note :

a b~ ON -

Guijarat Jurisdiction only.

~N O

. The results relate only to the items sampled and tested.
. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

. The report shall not be reproduced except in full or part without approval of the laboratory.

. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to

8. Bioassay test (for toxicity) -1S:6582:Part-2:2001; Reaffirmed 2007.

. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents
. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA.

02

/05/2024 12:12:54

*** END OF TEST REPORT ***
7BCD0BA4-A4E1-4C4E-81A9-8748CB46BE95

Page 1 of 1




ANALYSIS REPORT FOR
WATER / WASTE WATER SAMP4 2 1

Sample ID:389154 - Analysis Completion:23/06/2023 |

Pharmaceuticals / LAB Inward : 51189

Gujarat Pollution Control Board

Bharuch

C-1/119/3, GIDC Phase-2

Narmadanagar
Bharuch-392015

Tele:(0264)2246333

TEST REPORT
\ Test Report No. : 51189 Date: 26/06/2023
1. Name of the Customer : Shchem Corporation - 26937
2. Address : 4001/A-2,GIDC ANKLESWAR,-,-
ANKLESHWAR-393002, Taluka : Ankleshwar, District : Ankleshwar,

3. Nature of Sample : REP-Representative/Grab, (Insp Type : COM-On Complaint)

4. Sample Collected By : N H PARMAR,SSA

5. Quantity of Sample Received : Slit

6. Code No. of the Sample : 389154

7. Date & Time of Collection & Inwarding : 10/06/2023 , (1805 to 1805) & 12/06/2023

8. Date of Start & Completion of Analysis : 12/06/2023 & 23/06/2023

9. Sampling Point w/w sample collected from ponding near boundary wall within premises

10. Flow Details (Remarks) ~

11. Mode of Disposal : No

12. Ultimate Receiving Body : On land for percolation

13. Temperature on Collection : No generation of industrial wastewater

14. Carboys Nos for : 35 & pH Range on pH Strip :9-10 on pH strip

: Barcode & Color & Appearance :Brown

15. Water Consumption & W.W.G (KLPD) : Ind :5.000 , Dom :1.000 & Ind :5.000 , Dom :1.000

Sr Parameter Unit Test Method Range of Testing Result
1 | Temperature Centigrade | 1S: 3025 (Part — 9) — 1984(Reaffirmed 2006) Ambient oC - 60 oC 35

2 |pH pH Units 4500 H+ B APHA Standard Methods 23rd edi.2017 |1 —14 pH value As or 8.23
3 | Colour Pt.Co.Sc. 2120 B APHA Standard Methods 23rd edi. 2017 2 -to 99 Hazen & 1-50 400
4 | Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Method 10 — 200000 mg/L 167990
5 | Suspended Solids mg/l Gravimetric method. (2540 D APHA Standard Method 2 — 10000 mg/L 540

6 | Ammonical Nitrogen mg/| 1).Titrimetric method (4500 NH3 B & C APHA Standal 1 - 2000 mg/I. 455.28
7 | Chloride mg/l Argentometric method. (4500 CI? B APHA Standard N 1 - 50000 mg/I 3nce at end p
8 | Sulphate mg/l APHA(23rd edi) 4500 SO4 E 2-40mgl/l ince - on addi
9 | Chemical Oxygen Demand mg/l APHA (23rd Edition)- 5220 B Open Reflux Method-2( 5.0- 50000 mg/I 11275
10| Oil & Grease mg/l Liquid — Liquid Partition Gravimetric method. (56520 B| 01 — 1000 mg/I 3

11| Phenolic Compounds mg/l 4 Amino Antipyrene method without Chloroform Extra 0.1 — 50 mg/I BDL
12/ B.O.D (3 Days 270C) mg/l 3 — Day BOD test. (IS 3025 (Part 44) 1993 Reaffirme¢ 05-50000 mg/| 2707

Laboratory Remarks : Approved By:399-lab_399 Dt.: 26/06/2023

R.C.VASAVA,S.O

Note :

a b~ ON -

Guijarat Jurisdiction only.

~N O

. The results relate only to the items sampled and tested.
. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

. The report shall not be reproduced except in full or part without approval of the laboratory.

. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to

8. Bioassay test (for toxicity) -1S:6582:Part-2:2001; Reaffirmed 2007.

. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents
. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA.

02/05/2024 12:13:23

*** END OF TEST REPORT ***
C2302A1B-F1B7-47A6-84B5-0D52BA542CD2
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ANALYSIS REPORT FOR
WATER / WASTE WATER SAMP4 2 2

Sample ID:389133 - Analysis Completion:23/06/2023 |

Pharmaceuticals / LAB Inward : 51188

Gujarat Pollution Control Board

Bharuch

C-1/119/3, GIDC Phase-2

Narmadanagar
Bharuch-392015

Tele:(0264)2246333

TEST REPORT
\ Test Report No. : 51188 Date: 26/06/2023
1. Name of the Customer : Shchem Corporation - 26937
2. Address : 4001/A-2,GIDC ANKLESWAR,-,-
ANKLESHWAR-393002, Taluka : Ankleshwar, District : Ankleshwar,
3. Nature of Sample : REP-Representative/Grab, (Insp Type : COM-On Complaint)
4. Sample Collected By : N H PARMAR,SSA
5. Quantity of Sample Received : Slit
6. Code No. of the Sample : 389133
7. Date & Time of Collection & Inwarding : 10/06/2023 , (1755 to 1755) & 12/06/2023
8. Date of Start & Completion of Analysis : 12/06/2023 & 23/06/2023
9. Sampling Point w/w sample collected from seepage from boundary wall of unit ~
10. Flow Details (Remarks) T yes
11. Mode of Disposal : into GIDC strom water drain
12. Ultimate Receiving Body : No generation of industrial wastewater
13. Temperature on Collection : 35 & pH Range on pH Strip :9-10 on pH strip
14. Carboys Nos for : barcode & Color & Appearance :brown
: Ind :5.000 , Dom :1.000 & Ind :5.000 , Dom :1.000
15. Water Consumption & W.W.G (KLPD) : 12 ,Cap No & Weight :
Sr Parameter Unit Test Method Range of Testing Result
1 | Temperature Centigrade | 1S: 3025 (Part — 9) — 1984(Reaffirmed 2006) Ambient oC - 60 oC 35
2 |pH pH Units 4500 H+ B APHA Standard Methods 23rd edi.2017 |1 —14 pH value As or 8.18
3 | Colour Pt.Co.Sc. 2120 B APHA Standard Methods 23rd edi. 2017 2 -to 99 Hazen & 1-50 500
4 | Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Method 10 — 200000 mg/L 186300
5 | Suspended Solids mg/l Gravimetric method. (2540 D APHA Standard Method 2 — 10000 mg/L 2724
6 | Ammonical Nitrogen mg/| 1).Titrimetric method (4500 NH3 B & C APHA Standal 1 - 2000 mg/I. 700
7 | Chloride mg/l Argentometric method. (4500 CI? B APHA Standard N 1 - 50000 mg/I 3nce at end p
8 | Sulphate mg/l APHA(23rd edi) 4500 SO4 E 2-40mgl/l ince - on addi
9 | Chemical Oxygen Demand mg/l APHA (23rd Edition)- 5220 B Open Reflux Method-2( 5.0- 50000 mg/I 11513
10| Oil & Grease mg/l Liquid — Liquid Partition Gravimetric method. (56520 B| 01 — 1000 mg/I 2
11| Phenolic Compounds mg/l 4 Amino Antipyrene method without Chloroform Extra 0.1 — 50 mg/I BDL
12/ B.O.D (3 Days 270C) mg/l 3 — Day BOD test. (IS 3025 (Part 44) 1993 Reaffirme¢ 05-50000 mg/| 2762

Laboratory Remarks : Approved By:399-lab_399 Dt.: 26/06/2023

R.C.VASAVA,S.O

Note :

a b~ ON -

Guijarat Jurisdiction only.

~N O

. The results relate only to the items sampled and tested.
. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

. The report shall not be reproduced except in full or part without approval of the laboratory.

. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to

8. Bioassay test (for toxicity) -1S:6582:Part-2:2001; Reaffirmed 2007.

. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents
. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA.

02/05/2024 12:13:49

*** END OF TEST REPORT ***

COE9DC77-9F12-4C5B-B051-694AC2F0C99D

Page 1 of 1




Annexure-R18

— GUJARAT POi%ﬁTION CONTROL BOARD
PARYAVARAN BHAVAN, SECTOR 10-A,

il Ay GANDHINAGAR - 382010,
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_ 'K(X 425 Annexure-R19
—— A7 GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN

\ﬁM‘ T 77 Sector-10-A, Gandhinagar-382 010
{74 Phone : (079) 23226295
GPCB Fax : (079) 23232156

Website W,E/\g.gﬁﬁb.gﬂy.'in
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Annexure-R20

i (Inspection Report ) - Air,Water ,Hazardous

Gujarat Pollutid/P@pntrol Board [ PCBId: 26937 |

R iyt =g
-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

Industry Details shchem cor poration | Outward No: 41399-05/09/2023 |

Email : PLOT NO:4001/A-2,GIDC ANKLESWAR,
shchem@yahoo.com

rdeohone. ANK LESHWAR - 393002
ephone: DIST : Ankleshwar, TAL : Ankleshwar, SIDC : Ankleshwar
00000000000

Inspection Id : 747122 ( On Complaint ) RoName: Ankleshwar

Type/ Scale/ Sector / Status: RED / SMALL / Pharmaceuticals/ In Operation

Inspection Dt & Time: 02/08/2023 17:10/ Water Person Contacted : Mr. Vijay R. Sheth - Partner

Env Audit Detail : Sch: N.A, ,Year: ,OnDt:

Commissioned Dt :  25/01/1985 Production Start Dt : 25/01/1985 Applicability of CRZ Rules: No

ol <~ o

l©
|

10
11

12

Water Consumption in Kilo Lts Per Day Ind: 5.000 Dom: 1.000 Borewells: 0

Waste Water generation / Discharge (klpd) :  Ind: 5.000 Dom: 1.000 Tubewells: 0

Effluent Treatement plant (ETP) : Units, if provided and status:
ETP Details : P-Collection Cum Equalization,P-Collection Tank

Whether Industry isa member of CETP ? No

13

Boilers=1, DG Sets=0, Flue Gas =1, Process=1, ETP Cap = 10, Capacity of All =

APCM Details : Scrubber
Fuel Used : Natural Gas
Stack Attached to : Boiler

14

15
16

17

| TSDFName: BEIL Andeswar[14983 _ ____________________________
LabChargesPending: Rs 3648000 Water CessChargesPending: NIL
Last Env. Form V : 2022-2023 Water Cess Return : 2017-2018 HW Monthly Return : 2023-99
Last 3Legal Action:
Insp Dt Act Leg Dt For Insp ID IR-Leg Type Out No
14/10/2020 DIR 10/11/2020 33A,015, 581437 DIR REV 572954
25/05/2018 REV 21/06/2018 PER, 481903 REV DIR 458957
28/02/2018 DIR 20/04/2018 33A,IMM, 470815 DIR ROU 452487
Monthly Patrak Data: Last Return : 202304 HAZD Waste Disposal : 0.000 (0 Trucks)
Electricity Units Consumed in month Water Consumed in month Effluent Discharged in month
Production - 1358, ETP - 0, APCM - 0 Meter Reading - 0, Kilo Litre - 0 Meter Reading - O, Kilo Litre - 0

05/09/2023 1/6 (Through XGN)




Gujarat Pollutid@Gontrol Board PCB |d: 26937

W (Inspection Report ) - Air,Water ,Hazardous
-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

General Observation

a | - | Isthe Industry in Operation ?? Yes

a |- | ROFileNo I1D:26937

b |- | Industry Operating without CCA No.

c |- | HasProduction exceeded (last 3 MTHSs) than CCA-Qty | No.

dl- Any products-NOT in CCA, manufactured-Last 3 No.

MTHs

e |- | Foul Odour/Fugitive Emission/Bye Pass in Premises ?? | No.

f |- | Industry Name CHANGED in recent times ?? No.

g | - | HasRegn with CETP or TSDF expired ?? No.

h |- | Seperate Energy Meter for A.P.C.M ? No.

h |- | Provision of any STAND-BY Pump ?? No.

Water Parameter

b |- | Source of Water Supply Tankers

c |- | W.W.G isEXCEEDING the CCA Limits No.

d |- | W.W Disposal as per the Consent Conditions ? No.

e |- | Wasthe ETPin operation ? No

f | - | Treatment System ADEQUATE to handle existing effluent | Repair/Main Reqd

g |- | Did u observe ANY ILLEGAL Discharge ?? Yes

h |- | Nos of Samples collected 03
Remarks

Note: EIA 2006 / SEIAA / E.C / MOEF Applicable : Yes

Site Observations during Inspection, PCB-ID: (26937)

05/09/2023 2/6 ( Through XGN )




Gujarat PollutidP&ntrol Board PCB |d: 26937

W (Inspection Report ) - Air,Water ,Hazardous
-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

I nspection Crux:

General Observation:

This unit is visited with reference to telephonic complaint received to this office from anonymous person (mob
no. 6354813935) who provided google location regarding wastewater discharge in to GIDC Storm water drain
(SWD). We have visited the above said shared location where complainant was present and said that this unit is
discharging wastewater and found that alkaline wastewater is flowing (pH @ 9-10 on pH strip) in to GIDC SWD
besides this unit. During visit, it is observed that on the right side of the material gate of this unit contaminated
water was flowing from the unit which directly open to GIDC SWD through boundary wall hole and on checking
found alkaline wastewater (pH @ 9 -10 on pH strip). We have collected sample from this stream for analysis
purpose. On right side of material gate, brownish colored wastewater small puddle observed near boundary wall
which was coming through seepage and going in to GIDC SWD. We have collected sample from this seepage
puddle for analysis purpose which is located on right side of the material gate. In the unit premises RCC flooring
work was under progress. After entering plant, it is observed that, previously stamped seal by the authority was
not seen on the 0.7 KL SS Reactor and 6 KL SS Reactor. Also, the surface of the 0.7 KL reactor was found hot on
touch in and in-process material was aso found inside the reactor. Nitrogen cylinder is seen connected with 6 KL
reactor. MB-111 Batch Sheet in the plant, lot no. MB-111/082, dt. 01/08/2023, batch size 685 Kg log sheet found in
the plant area. Visible smoke was seen on the surface of the Electric Hot Oil unit and its surface felt hot on the
touch in, which is connected with reactor — 0.7 KL. Hence it came to know that unit isin operation and
manufacturing processis started illegally. In addition to that, AOD Pump was found with the Separator Vessel of
the unit, the suction was inside the separator and a flexible pipeline was provided at the discharge point which is
going to the collection cum neutralization tank of ETP. Water is seen coming out near the end point at ETP by
lifting the pipe from the backside which proves that unit was transferring material by AOD pump. Unit is asked to
clarify the same. Huge quantity of drums filled with wastewater / intermediate / RM / product / waste material
were found haphazardly stored openly in ETP area, near material gate and plant area. Brownish color w/w
seepage was found from the drums lying near material gate and going outside the premises through seepage.
During the inspection, Collection cum neutralization tank & treated w/w collection tank was filled with w/iw &
sample from treated w/w collection tank istaken for analysis purpose. Unit has not furnished any details
regarding production, raw material purchase, fuel consumption and water consumption etc. during visit. Looking
at al the above details, it is found that unit is not following the closure order/ direction given by the Board and
have started illegal production activity and wastewater discharging outside the unit premises. DGV CL was
instructed to disconnect the power supply of unit including single phase vide letter dated - 19.07.2023, however
during the inspection, single phase power connection is observed in the unit. Written instructions are given in 3-
day noticeto clarify all this matter. Photographs taken during inspection and 3-day notice are attached here with.
[677]-03/08/2023

~ RO Comments/Reply :Strict action may be taken. -05/09/2023

Water Observation:

Air Observation:

Hazard Observation:

| recommend : g. Recommend Strict Action
W.C Notings: --------- [677-DEE]~

Specific I nstructions given to Industry at thetime of visit , for Pt to Pt Compliance

05/09/2023 3/6 ( Through XGN )




Gujarat Pollutid@@pntrol Board PCB Id: 26937

SsSa (Inspection Report ) - Air,Water Hazar dous
| 2 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

6. YEUSld AHA SlEURL UslRell Raw material U222, UlSs2et, Fuel consumption, water consumption cl\2
oll (Aol 2% s3¢ct otedl.

4. AsHoll Separator Vessel U AOD Pump %lcll HOLA Boj A5t AUeR ofl ER &g e SlRA Hi
flexible pipeline ol ETP il collection cum neutralization tank %jiﬂ WU ol ol AER WU Wyl
alotedl Gl s2cll End Point W Wil ollsng el HAA ® e 8 ¥ sl glL AOD WU Actidl
HEFAA 2lorsR scllHl AUA B B ol Yellll sCl.

5. GURAS oltlley (ALl Al HIGgH USEA 8 ¥ AU 6L GllS lRL HUWAA closure order/ direction of UEel
sallMl Al olell Aol U@ sd A WssAat wU wiw discharge YIS Hluoll 6lalR seMl A B, B
ool Yl sl

3. ETP AlRauui, welloe AR daut HElRlac Aeoll 2wt WEl HistHl drums § UL w/w / intermediate /
RM / product / waste material 62 lall HAA. HEl3laet 2 WAl drumsHl brownish $&4) wiw AU
Sl YlHgfluell welk wg HigH udd Boll Yl sl

AUl AsHoll Yaisid Aol A3 Had 2cdlslells sRaule, wusil AsHHil GIDCHl Strom Water Drain
(SWD) Hi dolel WRllell [Bstet sl dletloll slletd sclMl UAA.

1. Yelsld AHA AsHatl HW3lRlac Neoll cegul wiesclsal de dleR (pH @ 9-10 on pH strip) el el
ool boundary wall ol WA AV USA WSSl SWDHL g HgH UdA B cleslAs vl 529,

2. YAlsld UM AsHall 0.7 KLall SS Reactor &l 6 KLoll SS Reactor UR UG AHAZNEL gl 1R et
oglall HAA o2l Aoy 0.7 KLotl alseoll A% 2U $cll JRH Al HAA dall UER Aseell vieR in-
process material UQL %lcll HAC. dyHl Electric Hot Oil (2ol qR%U UR visible YHISL lall HAA dal dsll
ABU 23U 5cll URL ARU HIGH U3, 6 KLatl 3lAs2R A Nitrogen cylinder connected %slall HAA. WAloaHl
MB-III Batch Sheet, lot no. MB-111/082, dl. 01/08/2023, batch size 685 Kgoll cllol2lle el slal Hact. el
QU B ¥ WU GlRL Geulgat YlsaAl scllMl AUA B Boll YAl s:cl.

Compliance Observed in this | nspections.

Instructions in Previous Visits and Reply Insp Det Instruction Status
4. @150 drums having unknown material are kept near ETP area. please 740512(10/06/23) Still Pending
clarify regarding the content and disposal scheme.
3. During inspection only two seals, one on electric box and another on one 740512(10/06/23) Still Pending
reactor, other seals on other reactor are not observed at site. please clarify.
5. Submit letter from DGVCL regarding your disconnection status. 740512(10/06/23) Still Pending
1. Your unit is visited with refernce to complain regarding seepage of waste 740512(10/06/23) Still Pending
water from your unit to GIDC strom water drain.
2. You are directed to stop seepage of w/w from your unit to GIDC strom 740512(10/06/23) Still Pending
water drain and collect all the effluent back in ETP.
5. UER A% Sovoll GlleH cleal Higl Mer WU gL, wWelbls alg el 739930(06/06/23) Still Pending
Aot 1R ol R &5 (10 KL) UL Lo sR g Alall HAA.

05/09/2023 4/6 ( Through XGN )




Gujarat Pollutid@@pntrol Board

W (Inspection Report ) - Air,Water ,Hazardous
-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

PCB Id: 26937

4. 20Ol Geuteoll £12llet %ot AUctl wUNBLs olel wRllel dlenee 12
ool WEHIL ETP Asuiell 206l olg wiell Ruiucl wat s3la
AsHo{l UOetl GUILHL AN R 208l ( R o10l 10 KL &l aofl) Hi
A sAHL g Bl HOA.

739930(06/06/23)

Still Pending

3. Yellslct A1 AsHHl Welbls Geuleotal ANl 5101 audl sl
HaAc.

739930(06/06/23)

Still Pending

8. Yelslcl £12Ulol ETP 5A5Ast 20511l AEsASet (@¢ Ul 10 PH Mol
PH strip) 2ellls olel WRlloll otyoll AsA 53cA .

739930(06/06/23)

Still Pending

7. WM GUYScl dAHIH olloldl Bldl wQUaA § ¥ AsHUl Uelbls Geulest
g12Ulet oolRe ag WABls olg Wl slaugl el gleRee sl corR
AsHoll 01612 BB ofl crUEl Wellell 3e5at i A £12Uet scAUML
AUA . UM (Aot RS 511003 5]l i@ wa 2UeNOls dlel uRlloll @Asict
EUNEHERETR

739930(06/06/23)

Still Pending

6. UeR Al sloiRoll A% Bosell clled ML WA aleel WA AR Uo &l
50 Hler Bedl sA@uc WU cdltcllal AsHoll wdLA6tl eRcllstoll oltogl
AUAA olazd Yl dtellal UeR 2osuiell WeBls olel wllell (st
GUAIHHL AOUAA WEU HIREA AsHol tlelR Ul lall HAC.

739930(06/06/23)

Still Pending

1. AR ollefe WAL €32Ulol wUoil AsHoll Ylsicoll ol wAdl
erasH Hiedl wellett @ste salell weSu ctteSet 1l uesctset (@c¢ Al
10 PH M2l PH strip UR) cltteliow 3leéldls dlel wellell [Astet RsHa{l
ollgHiell Wt Al uUSSI{ ol aRuEl wellell 3ot 1l Ul Bl HAA B
olel Wgllell A5 otyoll AsA 53cA 8.

739930(06/06/23)

Still Pending

2. GURASc Y&l WodA Uil AsHo{l Yeutsicd Al (LA UL Yxsolsil
AcElsell ol WA,

739930(06/06/23)

Still Pending

1. YAslct AHA AsHo{l Yo SAsEls ot LUl Reaction vessels (6 nos.)
Ad °4dd U wAd. deR A ofl enaell sl

692833(07/11/22)

Still Pending

2. WUoll WsHA UlsclcllHL AULAE closure direction Dated 10/11/2020 o{l
AHIH ARl YrAURQ ULEHat §R4).

692833(07/11/22)

Still Pending

05/09/2023 5/6 ( Through XGN )
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Gujarat PollutiBfontrol Board

(Inspection Report ) - Air,Water ,Hazardous
(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

| PCB Id: 26937

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (26937)

A Sample Details

Sr | Act |Ph/Temp/Air Sampled Time Type Sampling Point Col-Cond
1| W-12 @9-10onphstrip/ 30 1720-1720 REP | etp fina treated w/w holding tank ~ Tinge Yellow
2 | W-12 @8-9onphstrip/30 1715-1715 REP |w/w discharge in gidc swd from left side of material Brown

gate through seepage ~
3 | W-12 @ 9-100on phstrip/30 1710-1710 REP |w/w discharge in gidc swd from left side of material Tinge yellow
gate ~

B Process Stacks

Sr |Stack attached to Mts Remark Details of APCM Probable Pallutants.

1 |Chloro-Sulphonation 11 reactor m-2 SCR S02-40,HCL-15,CHI-9,

Cc Flue gases Stacks

Sr | Stack attached to Mts |Remark SMF APCM Fuel Consp-Unit Insp Remk
1 | Boiler 10 |NON IBRBABY NO N.A Natural Gas 100 SCM/DAY

BOILER CAP. 0.4
TPH

D Detailsabout Hazardous Waste M anagement :

Sr Sour ce of Hazardous Waste Catg Qty/Y ear HW Disposal M anagement
1 | Spent Catalyst | -28.2 0.024-M.T| COL,DSS,STO,TRA,DST
2 | Spent Solvents | -28.6 66.000-M.T | COL,REU,STO
3 | Empty barrels/containers/liners contaminated with hazardous | -331 12.000-M.T | COL,DCO,DSS,REU,STO,TRA

chemicals /wastes
4 |Chemica sludge from waste water treatment | -35.3 1.200-M.T| COL,DSS,STO,TRA,DST

E Products:

Sr Product Name NOC Qty CCA Qty Applied Qty Inspection Remark
1 |3,4 di amino benzophenone 2.000 2.000- M.T 0.000
2 |medendazole IP/BP/USP 2.000 2.000- M.T 0.000

F Raw material :

G Water Consumption & Generation Break up

Sr | Water Code (Qty in Klpd - Kilo Ltr per Day)| WC:6.000 | WWG : 6.000 Water Source Remark
1 | Boiler Feed 0.500 0.100 Tankers
2 | Cooling Water 1.000 0.000 Tankers
3 | Domestic Purpose 1.000 1.000 Tankers
4 | Mnfg Process 3.000 4.400 Tankers
5 | Others..... 0.500 0.500 Tankers for APCM

H Solid Waste

I nspection Team :

Bhumika A. Bhuva, AEE - Acharya Ravikumar j, AEE

| hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.

e

Signature By(Bhumika A. Bhuva, AEE )

05/09/2023

6/6 ( Through XGN )
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Photographs taken during visit
26937 Shchem Corporatlon . Date of Inspection: 02/08/2023

0.7 kI SS reactor, 6 KL reactor connected with nitrogen cylinder and electric hot oil unit




-

Openly stored drums filled with various materials near ETP area and in plant area
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Batch sheet record
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ANALYSIS REPORT FOR
WATER / WASTE WATER SAMP4 3 5

Sample ID:392965 - Analysis Completion:25/08/2023 |

Pharmaceuticals / LAB Inward : 51832

TEST REPORT

Gujarat Pollution Control Board

Bharuch

C-1/119/3, GIDC Phase-2

Narmadanagar
Bharuch-392015

Tele:(0264)2246333

| Test Report No. : 51832

Date: 25/08/2023

1. Name of the Customer
2. Address

. Nature of Sample

. Sample Collected By

. Quantity of Sample Received

. Code No. of the Sample

. Date & Time of Collection & Inwarding
. Date of Start & Completion of Analysis
. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

o 0 I NN AW

15. Water Consumption & W.W.G (KLPD)

: No
: Presently stored

: No generation of industrial wastewater

: 30 & pH Range on pH Strip :@ 9-10 on pH strip
: Barcode & Color & Appearance :Tinge Yellow

: Ind :5.000 , Dom :1.000 & Ind :5.000 , Dom :1.000

: Shchem Corporation - 26937
: 4001/A-2,GIDC ANKLESWAR,-,-

ANKLESHWAR-393002, Taluka : Ankleshwar, District : Ankleshwar,

ETP final treated w/w holding tank ~

: 12 ,Cap No & Weight :

: REP-Representative/Grab, (Insp Type : COM-On Complaint)
: Bhumika A. Bhuva, AEE

: Slit

: 392965

: 02/08/2023 , (1720 to 1720) & 03/08/2023
: 04/08/2023 & 25/08/2023

Sr Parameter Unit Test Method Range of Testing Result
1 | Temperature Centigrade | 1S: 3025 (Part — 9) — 1984(Reaffirmed 2006) Ambient oC - 60 oC 30
2|pH pH Units 4500 H+ B APHA Standard Methods 23rd edi.2017 |1 — 14 pH value As or 9.49
3 | Colour Pt.Co.Sc. 2120 B APHA Standard Methods 23rd edi. 2017 2 -to 99 Hazen & 1-50 20
4 | Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Method 10 — 200000 mg/L 158976
5 | Suspended Solids mg/l Gravimetric method. (2540 D APHA Standard Method 2 — 10000 mg/L 318
6 | Ammonical Nitrogen mg/| 1).Titrimetric method (4500 NH3 B & C APHA Standal 1 - 2000 mg/I. 912.8
7 | Chloride mg/l Argentometric method. (4500 CI? B APHA Standard N 1 - 50000 mg/I me interferen
8 | Sulphate mg/l APHA(23rd edi) 4500 SO4 E 2-40mgl/l 1670
9 | Chemical Oxygen Demand mg/l APHA (23rd Edition)- 5220 B Open Reflux Method-2( 5.0- 50000 mg/I 9919
10| Oil & Grease mg/l Liquid — Liquid Partition Gravimetric method. (6520 B| 01 — 1000 mg/| BDL
11| Phenolic Compounds mg/l 4 Amino Antipyrene method without Chloroform Extra 0.1 — 50 mg/I BDL
12/ B.O.D (3 Days 270C) mg/l 3 — Day BOD test. (IS 3025 (Part 44) 1993 Reaffirme¢ 05-50000 mg/| 2277

Laboratory Remarks : Approved By:399-lab_399 Dt.: 25/08/2023

R.C.VASAVA,S.O

Note :

a b~ ON -

Guijarat Jurisdiction only.

~N O

. The results relate only to the items sampled and tested.
. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

. The report shall not be reproduced except in full or part without approval of the laboratory.

. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to

8. Bioassay test (for toxicity) -1S:6582:Part-2:2001; Reaffirmed 2007.

. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents
. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA.

02/05/2024 12:15:28

*** END OF TEST REPORT ***

4A28AD31-CA0B-48EA-9D05-7A99E01D3226

Page 1 of 1




ANALYSIS REPORT FOR Gujarat Pollution Control Board

{ rm— WATER / WASTE WATER SAMP4 3 6 Bharuch
== C-1/119/3, GIDC Phase-2
% Sample 1D:392964 - Analysis Completion:25/08/2023 | Narmadanagar

Bharuch-392015

Pharmaceuticals / LAB Inward : 51831 Tele:(0264)2246333

TEST REPORT

\ Test Report No. : 51831 Date: 25/08/2023

1. Name of the Customer : Shchem Corporation - 26937

2. Address : 4001/A-2,GIDC ANKLESWAR,-,-
ANKLESHWAR-393002, Taluka : Ankleshwar, District : Ankleshwar,

3. Nature of Sample : REP-Representative/Grab, (Insp Type : COM-On Complaint)

4. Sample Collected By : Bhumika A. Bhuva, AEE

5. Quantity of Sample Received : Slit

6. Code No. of the Sample : 392964

7. Date & Time of Collection & Inwarding : 02/08/2023 , (1715 to 1715) & 03/08/2023

8. Date of Start & Completion of Analysis : 04/08/2023 & 25/08/2023

9. Sampling Point w/w discharge in GIDC SWD from left side of material gate through

10. Flow Details (Remarks) seepage ~

11. Mode of Disposal ¢ Yes

12. Ultimate Receiving Body : GIDC storm water drain

13. Temperature on Collection : No generation of industrial wastewater

14. Carboys Nos for : 30 & pH Range on pH Strip :@ 8-9 on pH strip

: Barcode & Color & Appearance :Brown

15. Water Consumption & W.W.G (KLPD) : Ind :5.000 , Dom :1.000 & Ind :5.000 , Dom :1.000

Sr Parameter Unit Test Method Range of Testing Result
1 | Temperature Centigrade | 1S: 3025 (Part — 9) — 1984(Reaffirmed 2006) Ambient oC - 60 oC 30
2|pH pH Units 4500 H+ B APHA Standard Methods 23rd edi.2017 |1 —14 pH value As or 8.22
3 | Colour Pt.Co.Sc. 2120 B APHA Standard Methods 23rd edi. 2017 2 -to 99 Hazen & 1-50 150
4 | Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Method 10 — 200000 mg/L 15160
5 | Suspended Solids mg/l Gravimetric method. (2540 D APHA Standard Method 2 — 10000 mg/L 68
6 | Ammonical Nitrogen mg/| 1).Titrimetric method (4500 NH3 B & C APHA Standal 1 - 2000 mg/I. 369.6
7 | Chloride mg/l Argentometric method. (4500 CI? B APHA Standard N 1 - 50000 mg/I 4975
8 | Sulphate mg/l APHA(23rd edi) 4500 SO4 E 2-40mgl/l 3780
9 | Chemical Oxygen Demand mg/l APHA (23rd Edition)- 5220 B Open Reflux Method-2( 5.0- 50000 mg/I 1531
10| Oil & Grease mg/l Liquid — Liquid Partition Gravimetric method. (56520 B| 01 — 1000 mg/I BDL
11| Phenolic Compounds mg/| 4 Amino Antipyrene method without Chloroform Extra 0.1 — 50 mg/I BDL
12/ B.O.D (3 Days 270C) mg/l 3 — Day BOD test. (IS 3025 (Part 44) 1993 Reaffirme¢ 05-50000 mg/| 350

Laboratory Remarks : Approved By:399-lab_399 Dt.: 25/08/2023

R.C.VASAVA,S.O

Note :

. The results relate only to

a b~ ON -

Guijarat Jurisdiction only.

~N O

the items sampled and tested.

. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

. The report shall not be reproduced except in full or part without approval of the laboratory.

. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to

8. Bioassay test (for toxicity) -1S:6582:Part-2:2001; Reaffirmed 2007.

. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents
. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA.

02

/05/2024 12:15:53

*** END OF TEST REPORT ***
0E100D4D-616B-4753-BBB3-39933BB7CA8A

Page 1 of 1




ANALYSIS REPORT FOR
WATER / WASTE WATER SAMP4 3 7

Sample 1D:392963 - Analysis Completion:25/08/2023 |

Pharmaceuticals / LAB Inward : 51830

TEST REPORT

Gujarat Pollution Control Board

Bharuch

C-1/119/3, GIDC Phase-2

Narmadanagar
Bharuch-392015

Tele:(0264)2246333

| Test Report No. : 51830

Date: 25/08/2023

1. Name of the Customer
2. Address

. Nature of Sample

. Sample Collected By

. Quantity of Sample Received

. Code No. of the Sample

. Date & Time of Collection & Inwarding
. Date of Start & Completion of Analysis
. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

o 0 I NN AW

15. Water Consumption & W.W.G (KLPD)

: Shchem Corporation - 26937

: 4001/A-2,GIDC ANKLESWAR,-,-
ANKLESHWAR-393002, Taluka : Ankleshwar, District : Ankleshwar,

: REP-Representative/Grab, (Insp Type : COM-On Complaint)

: Bhumika A. Bhuva, AEE

¢ 5lit

: 392963

: 02/08/2023 , (1710 to 1710) & 03/08/2023
: 04/08/2023 & 25/08/2023
w/w discharge in GIDC SWD from left side of material gate ~

: Yes

: GIDC storm water drain

: No generation of industrial wastewater

: 30 & pH Range on pH Strip :@ 9-10 on pH strip
: Barcode & Color & Appearance :Tinge yellow

: Ind :5.000 , Dom :1.000 & Ind :5.000 , Dom :1.000
: 12 ,Cap No & Weight :

Sr Parameter Unit Test Method Range of Testing Result
1 | Temperature Centigrade | 1S: 3025 (Part — 9) — 1984(Reaffirmed 2006) Ambient oC - 60 oC 30
2|pH pH Units 4500 H+ B APHA Standard Methods 23rd edi.2017 |1 —14 pH value As or 9.48
3 | Colour Pt.Co.Sc. 2120 B APHA Standard Methods 23rd edi. 2017 2 -to 99 Hazen & 1-50 10
4 | Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Method 10 — 200000 mg/L 4870
5 | Suspended Solids mg/| Gravimetric method. (2540 D APHA Standard Method 2 — 10000 mg/L 174
6 | Ammonical Nitrogen mg/| 1).Titrimetric method (4500 NH3 B & C APHA Standal 1 - 2000 mg/I. 75.6
7 | Chloride mg/l Argentometric method. (4500 CI? B APHA Standard N 1 - 50000 mg/I 1275
8 | Sulphate mg/l APHA(23rd edi) 4500 SO4 E 2-40mgl/l 826
9 | Chemical Oxygen Demand mg/l APHA (23rd Edition)- 5220 B Open Reflux Method-2( 5.0- 50000 mg/I 609
10| Oil & Grease mg/l Liquid — Liquid Partition Gravimetric method. (56520 B| 01 — 1000 mg/I BDL
11| Phenolic Compounds mg/| 4 Amino Antipyrene method without Chloroform Extra 0.1 — 50 mg/I BDL
12/ B.O.D (3 Days 270C) mg/l 3 — Day BOD test. (IS 3025 (Part 44) 1993 Reaffirme¢ 05-50000 mg/| 139

Laboratory Remarks : Approved By:399-lab_399 Dt.: 25/08/2023

R.C.VASAVA,S.O

Note :

a b~ ON -

Guijarat Jurisdiction only.

~N O

. The results relate only to the items sampled and tested.
. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

. The report shall not be reproduced except in full or part without approval of the laboratory.

. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to

8. Bioassay test (for toxicity) -1S:6582:Part-2:2001; Reaffirmed 2007.

. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents
. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA.

02/05/2024 12:16:14

*** END OF TEST REPORT ***

098D90E2-E24A-46DF-8989-44099FEA6CD7
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Annexure-R21

_ GUJARAT P&EEUTION CONTROL BOARD

PARYAVARAN BHAVAN, SECTOR 10-A,

e |
‘=.. GANDHINAGAR - 382010,
GPCmB (T) 079-23232152

BY R.P.A.D.

DIRECTION UNDER SECTION 33-A OF THE WATER (PREVENTION AND CONTROL OF
POLLUTION) ACT-1974 [HEREINAFTER REFERRED TO AS THE WATER ACT] AS
AMENDED FROM TIME TO TIME

WHEREAS, you M/s. SHCHEM CORPORATION is having an industrial plant at Plot
No: 4001/A-2, GIDC ESTATE ANKLESHWAR, DIST.BHARUCH.

AND WHEREAS, Gujarat Pollution Control Board had issued consent under the
provisions of Water Act-1974 by its Consent Order No. AWH -95266, which was valid up to
02/06/2023 for operation of the industrial plant with various conditions mentioned
therein and whereas, you have applied for the renewal of the same which is under
cousideration.

AND WHEREAS, you have committed various non-compliances in the past, which is a
matter of records and in particular, due to no compliances observed during inspection on
14/10/2020, this Board had issued closure direction with 15t day effect vides order no.
GPCB/ANK-CCA-977/1D: 26937/572954 on date: 10/11/2020.

AND WHEREAS, as stated above, on various instances during inspection of your unit
on 27/11/2020, 12/02/2021, 17/03/2021, 31/03/2021, 15/04/2022, 02/07/2022,
06/06/2023, 10/06/2023 and 02/08/2023, unit was found non-complying with closure
direction and discharging contaminated effluent into Storm Water Drain of GIDC causing
damage to the environment. Various telephonic complaints were also received against your
unit regarding illegal effluent discharge in Storm Water Drain of GIDC Ankleshwar and for
which, detailed scrutiny and inspection has been carried out by GPCB.

AND WHEREAS, you are found in operation in spite of Board’s closure order dated
10/11/2020, which also on the face of it is a blatant violation committed by you. Under
such circumstances, the Board had to issue Directions to District Collector, Bharuch to seal
your unit vide letter dated 07/04/2021 and 22/08/2022 and accordingly, District Collector
sealed your unit on 11/10/2022

AND WHEREAS, this Board has filed Criminal case on 20/12/2023 vide case no.
CC/5570/2023 in<civil court of Ankleshwar against your unit for violation as stated above.

AND WHEREAS, the non-compliance found during the inspection seems severe and
also deliberate, as can be very clearly seen from your past records and has potential to
cause damage to the Environment severely.

Page1of3

Clean Gujarat Green Gujarat
Website : https://gpcb.gujarat.gov.in
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AND WHEREAS Hon. NGT has directed for levying Environment Damage .
Compensation (EDC) in the matter of 0.A. no. 593 of 2017 and 0.A. 95 of 2018 and in
various other matters. _

AND WHEREAS in line with Hon'ble NGT Orders in the matter of OA no. 593 of 2017
and others, Central Pollution Control Board (CPCB) has framed methodology for levying of
Environment Compensation (EC). Your case is liable for levying EDC under the criteria (a)
of the said methodology ie. Discharges in violation of consent conditions, mainly
prescribed standards / consent limits,

AND WHEREAS you have applied for Revocation to this Board to start operating
your plant along with required documents i.e. Assurance in the form of Bank Guarantee of
Rs. 1, 50,000/-which was valid upto 31/12/2023 and undertaking dated 31/10/2022 to
comply with CC&A conditions and closure direction. This Board has considered your
revocation application along with assessment of EDC as per standard procedure.

AND WHEREAS looking to non-compliance observed over period of 2020 to 2023
during various inspections on 27/11/2020, 12/02/2021, 17/03/2021, 31/03/2021,
15/04/2022, 02/07/2022, 06/06/2023, 10/06/2023 and 02/08/2023, this Board has
assessed EDC based on number of days and unit is liable to pay total EDC amount of Rs.
53,15,000/-, which was communicated to you through SMS by the Board’s official portal
XGN by generating payment link on 28/02/2024, after payment of EDC only Trial
Revocation for 03 months can be issued for restoring electricity supply and water supply by
Board. In furtherance to the same, the captioned order is being issued.

UNDER THE CIRCUMSTANCES, as directed, I Arun G. Patel, Environment Engineer,
Gujarat Pollution Control Board issue the direction under Section 33(A) of the Water Act -
1974 to pay Rs. 53,15,000/- as interim Environment Damage Compensation (EDC).

If you are aggrieved by the aforesaid direction, you may file appeal under section 33-
B of the Water (Prevention and Control of Pollution) Act, 1974 before National Green
Tribunal within thirty days from the date of this order.

This is issued with the approval of the competent authority.

For and on behalf of

Gujarat Pollution ControyBoard
- 2
0.0 v
(afn

G. Patel)
ENVIRONMENT ENGINEER

Page 2 of 3



- GUJARAT PMQJTION CONTROL BOARD

————
L\ T
GPCB

PARYAVARAN BHAVAN, SECTOR 10-A,

GANDHINAGAR - 382010,
(T) 079-23232152

NO: GPCB/ANK/CCA-977(3)/ID-26937/

Dated: /05/2024

JI@&'
M/s. SHCHFM CORPORATION,

PLOT NO: 4001/A-2,
GIDC ESTATE ANKLESHWAR,
DIST: BHARUCH, GUJARAT.

COPYTO:
1. Regional Officer
Gujarat pollution Control Board,
Regional Office,

Ankleshwar-..... For your information.

For and on behalf of
Gujarat Pollution Contro] Board
o 05. .«2’8
(Arun G. Patel)
ENVIRONMENT ENGINEER

Page 3 of 3
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/X Annexure-R22 \
\” SHCHEM c8fboraTION -

FACTORY: REGISTERED OFFICE:
A-2/4001,G.1.D.C.Estate, 72,Shamaldas Gandhi Marg,
Ankleshwar - 393 002, Room No. 33,3" Floor,
District:Bharuch,Gujarat. Mumbai - 400 002.
Phone : (02646) 220653 Phone : (022) 22032841
Email : shchem@yahoo.com Fax :(022) 22032940.
Ref.No.: 001. COURIER / HAND DELIVERED

'@u}erat Potiitien Contrel Brait
May 30, 2024. RECEIVED Of.
Gujarat Pollution Control Board ~an
Paryavaran Bhavan 9__] JUN ™
Sector 10-A 3
=andhinagarar - 382010. ; i
¢ RS EE

ID : 26937.

Dear Sir, Subject : Revocation Of Our Closure Order-With Regards To Our Appeal

No.32/2024(WZ), |.A. No.86/2024(WZ} & 1.A.87/2024(WZ).

The Hon. Mr. Justice Dinesh Kumar Singh, Judicial Member and Hon. Dr. Vijay Kulkarni, Expert
Member of The National Green Tribunal, Western Zone Bench, Pune have sympathetically
considered our Appeal against your order No. GPCB/ANK/CCA-977(3)/1D-26937/811745 dated
20.05.2024, to Stay the payment of Rs.53,15,000/- by way of EDC, for grant of Trial Revocation for
03 months.

We have enclosed the said order, dated 28-05-2024 and uploaded on the NGT site on May 30, 2024.
We also acknowledge receipt of your Order No. GPCB/ANK/CCA-977(3)/1D-26937 /811745 dated
20.05.2024, received by us today, 30.05.2024.

We take this opportunity to highlight that we have strictly followed the closure directions issued to
@ under Section 33-A of The Water (Prevention And Controt Of Pollution) Act-1974 vide letter No.
GPCB/ANK/CCA-977/1D-26937/572954 dated 10.11.2020. Our power and water supply has been
disconnected since November 25, 2020. Sir, we have not committed any such crime that can
justify CLOSURE for such a long period (3 Years & 6 Months).

Sir, any further delay in revocation of our closure order will make us terminally sick (financially).
We earnestly request you to issue to us the Revocation Order at the earliest and oblige.
Assuring you of our best co-operation at all times, We Remain, Dear 5ir,

Truly Yours,
FOR SHCHEM CORP ON

[ -

Vijay Sheth (Partner).f_

Encls. : As above.
C.C. : Regional Officer, G.P.C.B., Ankleshwar. 9/66'}
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[tem No.10 {Pune Bench)

BEFORE THE NATIONAL GREEN TRIBUNAL
WESTERN ZONE BENCH, PUNE

THROUGH PHYSICAL HEARING (WITH HYBRID OPTION)
L.A. No.86/2024(WZ)
In
Appeal No.32/2024(Wz)
LA. No.87/2024{W2)
M/s. SHCHEM Corporation
Versus

Gujarat Pollution Control Board
....Respondent
Date of hearing: 28.05.2024

CORAM: HON’BLE MR. JUSTICE DINESH KUMAR SINGH, JUDICIAL MEMBER
HON’BLE DR. VIJAY KULKARNI, EXPERT MEMEBER

Appellant : Mr. Saurabh Kulkarni, Advocate
Respondent : Mr. N.R. Mehta, Advocate
ORDER

LA. No.86/2024(WZ)

1. This LA. has been filed by the appellant seeking condonation of
delay of 29 days in filing the present appeal, alleging therein that the
partner of applicant- Mr., Vijay Sheth had fallen critically ill, therefore, he

was unable to follow the process at that time,

2. The said I1.A. is being opposed by the learned counsel for
Respondent- GPCB by filing reply dated 27.05.2024 stating therein that
ﬁot a single documentary evidence is submitted from the side of appellant
in support of the partner being sick. Therefore, it is prayed that the delay

condonation application may be rejected.

3. We are of the view that the reason given by the appellant in this

LA. appears to be genuine and the delay in filing the present appeal is
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only 29 days, which is within our discretionary period. Therefore, we
deem it appropriate to exercise our discretionary power in favour of the

appellant and accordingly, we allow this LA.

LA. 'No.86/ 2024(WZ) stands disposed of accordingly.

Appeal No.32/2024(WZ)

4. We admit this appeal and direct the Respondent- GPCB to file fullt-
fledged reply affidavit within a period of four weeks and a copy of the
same shall also be served ‘upon the appellant, who may file rejoinder

affidavit against the same, if any, within two weeks thereafter.

5. The learned counsel for Respondent- GPCB submits that a formal _

order has also been passed in the present matter on 20.05.2024. But the
learned counsel for appellant is denyiﬁg to have received. a copy of any
such order. Therefore, we direct the Respondent- GPCB to serve a éopy of
the same through e-mail upon the applicant and as well as to this

Tribunal through e-mail.

6. We expect that till the next date of hearing, realization of the
amount of Rs.53,15,000/- by way of EDC would not be done by the

Respondent-GPCB, as the matter is ripe for final hearing.

Put up this matter for final hearing on 30.07.2024

Dinesh Kumar Singh, JM

Dr. Vijay Kulkarni, EM

May 28, 2024
LA. No.86/2024(WZ) In

. Appeal No.32/2024(W2)

L.A. No.87/2024(WZ)
P.Kr
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Annexure-R2
- GUJARAT PO"’iﬂJTION CONTROL BOARD
PARYAVARAN BHAVAN, SECTOR 10-A,

==
A A GANDHINAGAR - 382010,
G'p!CB (T) 079-23232152
By R.P.A.D
GPCB/LGL-NGT-ANK-355(2)/1D: 26937/ Date:

0,
M/s. Shchem Corporation
Plot No. 4001/A-2, GIDC ANKLESWAR,
ANKLESHWAR - 393002, Dist- Bharuch

Sub:- Hearing of M/s. Shchem Corporation located at Plot No. 4001/A-2,GIDC
Ankleshwar, Dist- Bharuch-393002
Ref:- Order dated 30/07/2024 passed by the Hon’ble National Green Tribunal in the

Appeal No. 32/2024 (WZ) filed by M/s. Shchem Corporation.

Sir,

In connection to aforementioned subject and reference, proceedings/ minutes of personal
hearing of M/s. Shchem Corporation held on 6™ August, 2024 at Head Office, Gujarat Pollution
Board, Gandhinagar is enclosed herewith.

This is for your information.

FOR AND ON BEHALF OF
GUJARAT POLLUTION CONTROL BOARD
aﬁvﬂo 4
p-
(ARUN G. PATEL)
ENVIRONMENT ENGINEER

Copy to:

1) The Law Officer, Legal Branch, GPCB.

Clean Gujarat Green Gujarat
Website : https:/gpcb.gujarat.gov.in
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PROCEEDING / MINUTES OF PERSONAL HEARING

Subject: Hearing of M/s Shchem Corporation, Plot no. 4001/A-2, GIDC Ankleshwar, Ta:

Ankleshwar, Dist: Bharuch.

Ref.:Order dated: 30.07.2024 passed by the Hon’ble National Green Tribunal in the appeal

No. 32/2024 (WZ) filed by M/s Shchem Corporation.

Read:

L

IL.
1L

1

2)

3)

Hon’ble National Green Tribunal order dated: 30.07.2024 in Appeal no. 32/2024
(W2)

This office email dated 05/08/2024 inviting personal hearing to the appellant.

Written submission received dated 06/08/2024,

The Hon’ble National Green Tribunal in Appeal No. 32/2024 (WZ) filed by M/s
Shchem Corporation has directed to Gujarat Pollution Control Board (GPCB) vide
order dated 30.07.2024 in para 3 &4 as under:
“3. We would like to keep this matter under abeyance before
arriving at a conclusion on merits and would like to direct appellant
to approach and remain present before the respondent — GPCB for
hearing on 06.08.2024 as has been suggested by the learned counsel
for the respondent-GPCB.
4. After giving hearing to the appellant on the aforesaid date and if
required, its subsequent hearing may be continued and within a
month, a report shall be submitted by the respondent-GPCB with
regard to outcome of the hearing / passing of an appropriate order
before the next date.”

Considering the Hon’ble National Green Tribunal order dated 30.07.2024, e-
mail was sent to the Appellant inviting personal hearing and personal hearing
was scheduled on 06 August 2024. Mr.Vijay RameshchandraSheth, Partner of
M/s Shchem Corporation confirmed to remain present through Email on
05.08.2024 and remained present on 06.08.2024.Mr. Arun G. Patel-
Environment Engineer & Unit Head-Ankleshwar, Mr. R. R. Panchal- Legal
Executive of legal branch, Mr.BhupendraNayee— Assistant Environment
Engineer, Legal Branch along with concerned officers of the Board were
present.

On behalf of M/s Shchem Corporation (hereafter referred to as the “Appellant” for the
sake of convenience), the aforesaid person has presented verbally as well as submitted
a written representation. The main arguments/representation summary are as under:

Starting from. 14.10.2020, the Appellant unit was visited fourteen times for inspection.
Out of these fourteen visits, on five occasions the Respondent Board's officials
responded to complaints received from Narmada Clean Tech's (NCT's) team. Four
visits;were Compliance visits. On two occasions, the Respondent Board's officials
responded to private citizens’ complaints and only on two occasions the officers of
the Respondent Board visited without being called by any complainant. One visit was
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to seal the respondent unit in presence of the Officer, Circle Office, Ankleshwar,
district Bharuch.

. During the inspection visits with the NCT team, the emphasis was to prove that
untreated waste water was being discharged directly in to the Storm Water Drain by
the Appellant Unit. On all the five occasions, detailed inspection of the unit was
carried out by the officers of the Respondent Board as well as the NCT Team but
nothing illegal was found. On one occasion, men from the drainage department of the
Notified Area were tasked to check the entire length of the storm water drain
adjoining to our unit. No illegal/ghost connection was found. All Inspection Reports
state that the "Unit was not found in operation.”

. The Managing Partner, 66 years old, was away from Ankleshwar from April 2021 till
about June 2022 due to COVID and its RELAPSE. Surprisingly, after the inspection
visit on 31.03.2021, the first reported inspection visit was on 15.04.2022. The
Managing Partner was fit and mobile only after July 2022.

. During the Inspection visits after July 2022, the emphasis was to prove that the
Appellant unit was in Production, despite the Closure Directions. Water Supply and
Three Phase Power supply to the Appellant Unit was disconnected in November,
2020 and continues to remain so. DGVCL had disconnected three phase power supply
from the Main Transformer, located outside the factory premises and hence nothing
could be tampered with. Single Phase power supply was disconnected on August 23,
2023. Later, the Respondent Board's Officers started reporting that the Plant was
being run illegally on Single Phase power supply. Since all the equipments of the
Appellant unit are fitted with three phase motors, it is impossibie to run the plant on
Single Phase power supply.

. The Appellant Unit has not filed GST Returns since December 2020. The GST
Registration number stands cancelled. This is a major proof of there being no
manufacturing/commercial activity.

. The Appellant Unit has been submitting the list of Raw Materials, Semi Finished
Goods and Mother Liquor along with the Reply filed with the Respondent Board.
There are no changes in the list of Raw materials which again goes to prove no
manufacturing activity.

. The open Plot Area of the Appellant Unit was having loose mud and used to be about
2 to 2.5 feet below the Plot Area of the adjoining units on the East and the South
directions. During the monsoons, excess rain water from the adjoining plots would
flood the entire factory of the Appellant Unit. Excess water flowing in the storm water
drain, along the West Side, would enter the open plot from the West side. After the
rains, this water would seep from under the compound wall into the Storm Water
Drain. Despite the obvious, the Officers of the Respondent Board would treat this as
discharge incto’'the Storm Water Drain and penalise us.

There was| an accidental leakage from welding of the Bottom Nozzle of 2 x 10000
litres Treated Effluent Holding Tanks on 06.06.2023. Entire contents flowed in to the
open plot area. This water caused pooling and ponding. This led to seepage of this
water from under the compound wall in to the Storm Water Drain. This was the
reason for the visits undertaken by the officials of the Respondent Board on
06.06.2023 and 10.06.2023.
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April 2023 onwards, the Appellant unit started increasing the height of the open plot
by land filling and subsequently concretising the entire open plot area. Even the space
between the compound wall and the storm water drain was concretised. It took about
six months and almost 100 lacs of rupees to complete the entire job. Proper secured
internal drains along with "Contaminated run-off pits” have been provided. The run-
off pits have been provided with valves to hold the contaminated water in case of
accidental leakage.

After heavy rains on 31* July and 1% August 2023, a lot of water got collected on the
South and the South West side of the open Plot. It was this water that was seeping out
from our factory plot into the Storm Water Drain. A lot of water collected below the
Separator (equipment). This led to the visit of the officials of the Respondent Board
on 02.08.2023.

We do not have a D.G. Set in our factory. After our three phase power supply was
disconnected on 26-11-2020, at no instance has the three-phase connection been
found tampered with. On 11-10-2022, the main 3-phase power switch and the power
panel board was sealed. Also, each of the six reaction vessels was also sealed. All this
sealing was done by the Board officials in presence of Ms. Krupaben M. Patel, Circle
Office, Ankleshwar. The seals are intact till date. This is another solid evidence to
prove that no illegal production activity was being carried out. After the visit of the
Board official on 10-06-2023, the Unit Head, Gandhinagar, issued a letter to the
DGVCL asking them to disconnect our single phase power supply as well vide his
letter no. GPCB/ANK/CCA-977(3)/ID-26937/748285 dated 19-07-2023. DGVCL
duly disconnected our single phase power supply on 23-08-2023. Enclosed please find
letter, bearing no. DGVCLSDANK/0175/08/2023 dated 25-08-2023, issued by
DGVCL, certifying the disconnection of the single phase power supply. We are
therefore suffering with no power connection, not even single phase power
connection.

. Finally, a compliance visit was carried out on 14-10-2023. Thereafter, we have been

following up for revocation of the Closure Directions. On February 28, 2024, we were
asked to deposit Rs.53.15 lacs as Interim Environmental Compensation as a pre-
condition for grant of Revocation. The SMS was followed by an Order from the
Board on May 20, 2024.

On behalf of Gujarat Pollution Control Board, authorised officersof this Board have
represented facts based on record verification as under:

The Closure direction order issued by the Board is based on merit for which
opportunity of being heard has been given from time to time by means of written
instructions/remarks by the regional officer during inspection of unit. Reply submitted
by unit with reference to written instructions/remarks of regional officer of GPCB
were taken‘in account while taken decision of legal action against unit and appropriate
decisions'have been made with the approval of competent authority of the Board i.e
Closture direction order issued No. GPCB/ANK/CCA-977/ID-26937/572954 dated:

10/11/2020.
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Appellant here is challenging the inspection and closure order dated: 10/11/2020
which was passes by Board 4 years back which cannot be challenged by appellant
before appropriate authority within the time limit.

Regarding inspection of 14/10/2020 based on which Closure direction is issued it is
seen on records that Notice of Entry and Inspection was issued to the owner during
inspection with violation remarks to comply within 3 days time hence opportunity of
being heard was given before issuance of Closure direction as per principle of natural
justice. “ROJKAM”was also done by officials of Board along with NCT officials in
presence of Mr. Vijaybhai Sheth (Appellant). Furthermore, the Closure direction was
issued with 15% day effect thus giving appellant plenty of time to submit compliance
report against observed violation before closure can come into effect. Hence, enough
time was given to appellant.

Appellant has continuously violated Environmental Laws and severely damaged the
Environment. Appellant has continued functioning of plant even after Closure
direction of Board which can be seen from various inspection report, photographs and
records taken during inspection by Board officials summarized as below:

e Looking to Inspection report of 12/02/2021, unit has sent hazardous waste
Sodium bromide solution to Meet Chemo Pharma (trader) through invoice
however as per Hazardous and other wastes (Management and Transboundary
Movement) Rules, 2016 as per clause 19 any waste shall be sent through
Manifest system (Movement Document). As per CC&A condition unit has not
shown any hazardous waste i.e Sodium Bromide solution. Thus unit was
engaged in non-consented activity and also not complying with HOWMR-
2016 and sending this hazardous waste to unauthorized user i.e Trader firm
which was violation of HOWMR-2016. Thus unit was engaged in
unauthorized/illegal activity even after Closure direction.

e During inspection on 17/03/2021 acidic waste water found in GIDC storm
water drain near the M/s. Shchem Corporation and blackish brown coloured
acidic waste water into GIDC storm water at back side near the boundary wall
of the unit is observed. During Inspection, one Tanker No. GJ-16-X-8412 is
observed within the unit premises and the acidic liquid material filled in tanker
is being filling into drums from the same tanker. Thus again found engaged in
illegal activity in the name of trading activity.

e During inspection on 31/03/2021 again acidic waste water found in GIDC
storm water drain near the M/s. Shchem Corporation and blackish coloured
acidic waste water into GIDC storm water at back side near the boundary wall
of the unit,is observed. During inspection acidic waste water stock is found
stored @ 2 KL in reaction vessel in plant shed, @ 1 KL in Collection tank of
ETP‘and @ 5 KL in final treated waste water holding cum CTEP disposal
tank. During Inspection, 43 nos. of drums filled with HCI are found stored
within factory premises in open land however some of the drums are found
open hence acidic fuming is observed from the open drums. Thus Unit is
continuously found engaged in suspicious and illegal activity even though it
was under closure direction.
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e During inspection on 15/04/2022 appellant’s industry was visited with
reference to telephonic message from Mr. Rajesh Patel, NCT monitoring team
regarding unauthorized industrial effluent discharge through provided
underground illegal drainage pipe line under RCC flooring at gate no.-2 of the
unit. It is also mentioned in report that Board official have seen two
workers/persons within the plant shed but as they entered the premises the
persons/workers jumped off the wall behind the industry. Due to the night
hour monitoring and no any person available at premises Notice of Entry and
inspection could not be served. The sampling memo of NCT monitoring team
(Analysed by NCT team shows COD of 36400 mg/l) and photographs of site
situation showing ETP tanks full with waste water and chemical/waste powder
is observed dumped on open land within premises in haphazard manner is
attached with inspection report dated: 15/04/2022 and it is also observed that
water supply valve is sealed by competent authority however water supply is
continue and water pump provided on water supply connection is also found in
operation. Looking to the conditions of the provided reaction vessels,
weighing scale and cooling tower it seems that unit is operates in odd hours.

o During inspection on 20/07/2022 production plant is found in operation and
manufacturing process for the production of mebendazole crude in provided
SSR & GLR reactors are going on. During visit provided natural gas fired
boiler and cooling tower is also found in operation and thus unit has not
complied with the above mentioned closer order. Power supply and water
supply is also found continue. Provided scrubber system attached with process
vent of reaction vessels are found corroded and not in operational condition.
Huge nos. of drums (200 litter of each) are found filled with various unknown
materials without any identification/marking in open land within premises as
well as in plant shed. Huge quantity of white coloured loose Haz. Waste
(process waste) heaps as well as packed in bags are found stored on open
kuchcha land and alkaline (@ 10 pH on pH strip) containing waste water is
being leach out from the stock of Haz. Waste and hence one ponding of
alkaline waste water is created on kuchcha land within premises. They have
provided one electric motor pump with flexible pipe line up to the open land at
backside of the unit as disposal facility for untreated waste water disposal at
the backside of unit which is ultimately goes outside of the unit premises
through provided hole in boundary wall. Pondings of alkaline waste water is
observed outside of the unit premises near boundary wall as well as within the
unit premises which is finally goes in to GIDC storm water drain leading to
Amlakhadi: Open mouth 20 nos. of drums (200 litter each) are found filled
with alkaline waste water and is found spilled on the ground due to the
overflows from the drums which is finally goes outside of the unit premises as
runoff water hence they are instructed to store the drums in a covered area.
During visit 220 nos. of bags (25 kg each) of Thiourea, 180 nos. of bags (50
kg each) of soda ash and 20 nos. of drum (200 litter each) of benzyl chloride is
found stored within premises.
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s During inspection on 07/11/2022 various drums filled with raw materials &
intermediate ML is stored within unit premises.

e During inspection on 06/06/2023 in night hours alkaline and highly odor
containing waste water flow is observed in GIDC storm water drain near
CETP-ETL. Back tracing of this type of waste water flow in this drain it is
observed that alkaline and highly odor containing waste water discharge is
going on from the outlet of discharge pipe line provided in the Bathroom of
M/s. Shchem Corporation. Detailed inspection report along with photographs
can be seen on record. Unit is found operating despite closure direction seal
done by collector office.

e During inspection on 10/06/2023 alkaline waste water from boundary wall of
unit is going in to GIDC storm water drain and huge waste water ponding is
observed within premises leading to GIDC storm water drain. No measures
were taken to control the flow of effluent from storage tank. Temperature of
waste water from effluent storage tank was @ 45 degrees centigrade. Looking
to the plant condition, ETP operation and temperature of raw effluent it seems
that unit has started production activity illegally during odd hours.

e During inspection 02/08/2023 found that alkaline wastewater is flowing (pH
@ 9-10 on pH strip) in to GIDC SWD besides this unit. During visit, it is
observed that on the right side of the material gate of this unit contaminated
water was fiowing from the unit which directly opens to GIDC SWD through
boundary wall hole and on checking found characteristic of alkaline
wastewater (pH @ 9 -10 on pH strip). Visible smoke was seen on the surface
of the Electric Hot Qil unit and its surface felt hot on the touch in, which is
connected with reactor — 0.7 KIL. Thus unit started manufacturing activity
illegally despite closure direction and seal order.

e) The summary of Environment Damage Compensation (EDC) assessed by Board is as
below:
EDC Calculation:

EDC is calculated using the Formula: EC=P1 x Nx R x§ x LF as per GPCB EDC policy
based on CPCB’s ‘Report of the methodology for assessing Environmental Compensation and
Action Plan to utilize the fund.

Here,P1 = 80 (Red category industry), N= No of days, S= scale of industry, LF=location
factor

Calculation:EC=PI x N xR x8§

Part-1

Closure issued-on 10/11/2020 with 15™ day effect under section 33-A of water act-1974 based
on inspection report dated: 14/10/2020. Afterwards Unit applied for revocation.

Hence (1 'part of EDC calculation is from 14/10/2020 to power supply disconnection
date:'26/11/2020. (Number of days = 44, PI=80, LF=1,R=250, §=0.5)

EC1= 80 x 44 x 250 x 0.5 x 1 = Rs. 4,40,000/-
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Unit was asked to pay interim EDC vide Email dated: 20/02/2021 however unit did
not paid the same hence revocation was not issued.

Part-2

Afterwards from 12/02/2021, unit was found in violation on various instances on
12/02/2021, 17/03/2021, 31/03/2021, 15/04/2022, 02/07/2022, 06/06/2023,
10/06/2023, 10/06/2023 and 02/08/2023 till date: 14/10/2023 i.e compliance
verification in which single phase power supply is disconnected.

Hence Number of days calculated from 12/02/2021 to 14/10/2023= 975, PI=80,
LF=1,R=100 i.e considering micro scale, 5=0.5)

As per clause 2.2 of EDC policy maximum of calculated EC, minimum EC and BG
amount is to be considered while levying EDC. Here, calculated EC = 3900000,
minimum EC = 4875000, BG amount = 150000 hence maximum of these three is
minimum EC i.e, Rs. 48,75,000/- hence it is considered.

EC2= Rs. 48,75,000/-
Total EC=EC1 + EC2 = 440000+4875000= Rs. 53,15,000/-
Looking to above already period between 26/11/2020 to 12/02/2021 is excluded.

Unit was issued closure direction vide order dated: 10/11/2020 with 15™ day effect
hence it was required by unit to safely remove all material in process as well stored
within premises of shift to environmentally safe manner. Appellant’s claim to clean
all the equipment after power supply disconnection does not stand here as he was
given enough time i.e 15 days to do so above activity. Appellant was required to fully
shut down industry and close the operation of their plant on 15" day (from the date of
closure direction). In order to comply with the same appellant was required to safely
dispose all waste water and wastes, in environmentally sound manner with these 15
days, same has not been done by appellant which can be seen from Inspection report
dated: 27/11/2020 and reply of the appellant is not acceptable here as it is showing
vague excuses. Appellant has clearly violated the closure directions issued by the
Board and contaminated GIDC storm water drain.

The appellant himself applied for revocation of Closure direction and submitted
notarised undertaking dated: 18/12/2020 stating they shall comply with environmental
norms and CC&A conditions. However, appellant did not paid EDC ofRs 4.40 Lakhs
assessed by Board based on number of days as per Part-I1 of EDC mentioned above.
Hence, Revocation was not issued. Even after several months the appellant did not
paid EDC amount. The appellant has enough time to challenge the impugned Closer
direction issued on-10.11.2020

Appellant has-again applied for revocation on 01/11/2022 and unit was found in
compliance of closure direction on 14/10/2023 hence EDC of total Rs 53.15 Lakhs
assessed by Board (including part-I & 1I) as summarised above.Appellant has
challenged EDC of Rs. 53.15 Lakhsbefore Hon’ble NGT.

It is to be noted all analysis reports are available on XGN website (online Portal of
this Board) and appellant can see all test results anytime on this Portal. SMS alert is
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also sent automatically to registered mobile number (93775-10780) at the time of
collection of sample through XGN system.

Regarding Inspection report dated: 12/02/2021 as per submission made and verbal
representation for the activity Unit’s claim regd. Usage of other raw material for
increased conversion rate shows generation of hazardous waste not mentioned in
Consent, it is violation of consent condition no. 6.3 “ The person authorised shall not
rent, lend, sell, transfer or otherwise transport the hazardous and other wastes except
what is permitted through this authorisation” and condition no. 6.4“any unauthorised
change in personnel, equipment or working conditions as mentioned in the application
by the person authorised shall constitute a breach of his authorisation”. ‘
Submission of appellant to do trading activity for stored raw material and to construct
tank farm or to operate motor to treat effluent is not acceptable here as appellant was
required to safely store or dispose all raw material/wastes and waste water within 15
days from the date of issue of closure direction.

Furthermore, unit was required to send all effluent to M/s ETL as per CC&A
condition which has not been done by unit and neither submitted any records of the
same.

m) As the appellant was found violating Closure direction and CC&A conditions, this

3)]

q)

Board has requested to Ld. Collector to seal this industry to stop illegal activities
being carried out in the name of trading on 07/04/2021 and again reminded on
22/08/2022. Notified Area Authority was also asked to cut all water supply on
23/08/2022 looking inspection report dated: 15/04/2022 and 02/07/2022.

Even though Seal letter and water disconnection letter, Unit was found in
operation,and not complying with Closure direction.

Appellant himself here admits that He operated 0.5 HP motor pump using single
phase for rinsing activity which is contradiction asafter sealing by Ld. Collector unit
was not supposed to do any activity on this plot however manufacturing activity as
well as waste water discharge was being done by unit and being replied against it in
the name of washing activity of vessel every time when appellant is caught violating
closure directions. Besides, as already mentioned in above points unit was required to
dispose all waste water/wastes in environmentally sound manner before any mishap
happens hence claim of the unit is not acceptable and unit is bluntly violating all
environmental laws.

It is to be noted that various times various complaints have been received against
appellant and surprisingly complaints are found true.Looking to repeated violation by
industry and noncompliance of Closure direction, Board had to file legal case as per
provisions of Water Act-1974 on 20.12.2023 in Civil Court, Ankleshwar.

Appellant has continuously violated Environmental Laws and severely damaged the
Environment. “Appellant has continued functioning of plant even after Closure
direction of Board which can be seen from various inspection reports, photographs
and records taken during inspection by Board officials. Thus appellant is habitual
defaulter. Appellant had applied to Board for revocation of Closure direction, which
was considered by this Board and appellant was asked to pay EDC amount of Rs.
53.15 Lakhs which was challenged by appellant before Hon NGT.
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r) It is to be noted that formal order for EDC was passed by the Board and same has
been uploaded on XGN system of Board (online portal) and alsosendto appellant
thorough E-mail on 06.06.2024. Furthermore, the order was sent through R.P.A.D,
which has not been returned to this Board meaning appellant has received it

The Board has imposed EDC in this case following the “PolluterPay Principle” and has
legitimate ground and basis for its amount.

In view of hearing dated: 06/08/2024, the documents and verbal submission made by M/s
Scheme Corporation as well as verbal representation of Board’s officers and various facts of
this caseare taken on record. It is pertinent to mentioned here that Environment Damage
Compensation (EDC) imposed by the Board is the effect of a cause i.e Closure direction order
and subsequent violation observed and non-compliance of Closure direction order. The
EnvironmentDamage has been caused by the appellant for which EDC is required to be paid
by the unit as per various orders of Hon’ble NGT and GPCB’s policy.

I, Arun G. Patel, Environment Engineer & Unit Head- Ankleshwar, Gujarat Pollution Control
Board issuing this order:

ORDER

EDC amount imposed by the Board of Rs. 53.15 Lakhs is re-examined. It is seen EDC
amount is already calculated excluding the period of 77  days
sympathetically.(From26/11/2020 to 12/02/2021).

Detailed reportsof Board Officials with observations and photographical evidence which were
placed on record by this Boardvide submission dated: 15.06.2024showing that appelant’s
argument stating that they have complied with Closure direction is completely false.

EDCimposed by the Board is just and proper inline of prevailing policy of GPCB (Annexure-
A) which is based on CPCB’s ‘Report of the methodology for assessing Environmental
Compensation and Action Plan to utilize the fund’and based on order of Hon’ble National
Green Tribunal. The decision taken by the Board is without any prejudice and is based on
merit.

Place: Gandhinagar

FOR AND ON BEHALF OF
GUJARAT POLLTUION CONTROL BOARD

(ARUN G. PATEL)
UNIT HEAD- ANKLESHWAR

Encl: Annexure<A (GPCB EDC Policy)
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GPCB Environmenta] Compensation Guidelines

Hon’ble National Green Tribunal (NGT) has issued the direction in severa! cases to
impose the penalty on the non-complying polluting units to GPCB and also directed
Central Pollution Control Board (CPCB) to take penal action for failure-and recover the
compensation for damage to the cnvironment.

Following the dirgetions, CPCB, New Delhi has issued “Report of the Methodology for
Assessing Environmental Compensation and Action Plan to Utilize the Fund™” (CPCB
Methodology).

Further for the Bio-Medical Waste Management Rules, 2016, the CPCB has published
Guidelines for “Imposition of Environmental Compensation Charges against Healthcare
Facilities and Common Biomedical Waste Treatment Facilities™.

Gujarat Pollution Control Board’s Environmental Compensation Guidelines to be

followed in the Gujarat State are as under:

1. Cases to be considered for levying Environmental Compensation fEC:;

a) Discharges in violation of consent conditions, mainly prescribed standards/
consent limits.

b) Not complying with the directions issued, such as direction for closure due to non-
installation of OCEMS, non-adherence to the action plans submitted etc.

c) Intentional avoidance of datz submission or data manipulation by tampering the
Online Continuous Emission / Effluent Monitoring systems.

d) Accidental discharges lasting for short durations resulting into damage to the
environment.

&) intentional discharges to the environment -- land, water and air resulting inlo acute
injury or damage to the environment. (Here, it also includes distharge of spent
acid, hazardous wastes or untreated effluent through tanker or other media irto

water body, dumping of hazardous wastes etc.)
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injection of treated/partially treated/ untreated effiuents to ground water. {here, 1
also includes illegal discharge of effluent or hazardous wastes into underground

water strata i.e. through wells, bore-well, reverse boring etc} excluding permitied

activity.

Assessment for levying EC for cases mentioned at point no. 1(a) to 1{c3:

2.} Far the rases mentioned al point number aj to <) of point no.l, assessment of

Environmentai Compensation shall be calculated as per formula as menticned in Pars

pumber § 3 of CPCB Methodoiogy, which is as under:

EC=PIxNxRxSxLF
Where,
EC is Environmental Compensation i Rs.
P! = Poilution Index of industriai sector
N == Number of days of violation took place
there, factor “N'' = Number of Days
Starting from the date of inspection based on which direction issued o
the due date of directinns,
Ending to the date of inspection of compliance verification cr dove o
power disconnection, whichever is earlier}
R = A factor in Rupees (Rs.) for EC
S = Factor for scale of operation
1.F = Location factor [Here, Regional officer shall mention Location facter (7. Fi
in their jnspection report of revecation. j
7.7 Assessment of BC as per formula at 2.1 and amount of applicable BG as per the Hi;

scheme, qut'of these whichever is higher, shall be considered for deciding finai FO

arnodnt.
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3. Assessment for levying EC for cases mentioned at point ng, 1(d) to 1{f}:

For the cases mentioned at point number d) to f) of cases mentioned at point no. 1,

assessment of Environmental Compensation shall be calculated as under in two parts:

3.1 Interim Environmental Compensation:
Interim Enviroumental Compensation shall be levied as suggested by Hon’bie
NGT in its order No.95 of 2018 dated 11.01.2019 as under:
1. Rs. | Crore for large scale industry,
2. Rs. 50 Lakh for medium scale industry,
3. Rs. 25 Lakh for small scale industry.
3.2 Additional Environmental Compensation:
Additional Environmental Compensation shall be levied as per the para 1.3.2. of
CPCB Methodology. i.c. Based on detailed investigations from expert
institutions/organizations based on which environmental compehsation will be

decided.

4. Assessment for levying EC in case of industrial accident:

In case of industrial emission due to industrial accident, Environmental Compensation

f \1\

shall be levied as per status of Air Quality:

State/status of Air Environmental Compensation
Quality I \\

Large scale Medium Scale | Small scale —

: Severe +/ ! Rs, 1.0Cr Rs. 50 Lakh Rs. 25 Lakh I

I Emergency ‘ 1

™ Severe Rs, 50 Lakh Rs 25 Lakh | Rs. 10Lakh

| Very Poor Rs. 25 Lakh Rs. 10 Lakh o

I Moderate to Poor . Rs. 10 Lakh

1
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Here.
i. State/status of air quality shail be defined and reported by the Regional Office

based on the situation of the site and anaiytical results/photographs.

2. In case of aceident having causality, it shail be considered as severe/emergency.

5. Assessment for jevying EC _from transperter in _case of _iliegai
discharge/transportativn through vehicle:

The case of iliegal discharge/transportation through vehicle Le. tankers/ trucks/tractor,

Envirommental Compensation of Rs. 25 Lakh shall he levied.

6. Assessment for levying EC for non-compliances under Biomedical Waste Rules:

For ievyving Environmental Compensation if non-comphance observed under the Bie-

Medical Waste Management Rules, 2016 and amendment taereof, the CPCB
Guidelines for “Imposition of Environmental Compensation Charges against
Tieaitheare Facilities and Common Biomedical Waste Treatment Facilities” shali te

tolinwed,

€ 1 Appiicadic EC shall not be less than applicable BG as per prevailing BG policy

7. Assessment for levving EC for non-compliances under Plastic Waste Rules:

ir. case ciosure direction issued for following non-compliances under the P asiw

Waste Management Rules, 2016:

©. Manufacturing of plastic bags, sheets or like of thickness iess than 50 micron.

2. Non submission of EPR Action plan for Back collection of post consumer piastic
waste.

3 Dperating without registration,

Environmental Compensation shall be levied as under:
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:jsr No. ! Type of Industry | Environmental Compensation (Rs. in Lakh) ]
A | Small Scale 0.50 !
B [MediumScale | 0.75
C Large Scale 1.00 “

Assessment for Jevying EC under Solid Waste Rules:

In case of open burning of solid waste on Jand, including at landfili sites, for cach
such incident or default, violators including the project proponent, concessionaire,
ULB, any person or body responsible for such buming, shall be liable to pay
environmental compensation as under as per Para 20 of Point No. 8 of Hon’ble NGT
order dated 26/03/2019 in the matter of O.A. No. 606/2018:

« Simple burning - Rs. 5,000/-
¢ Bulk waste burning- Rs. 25,000 /-

+

. Assessment for levving EC for illegal activities not mentioned herein above:

In cases where industry/ activity which cannot be permitted/not mentioned herein
above points like illegal activities. Environmental Compensation of Rs. 25 Lakh shall

be levied at the time of issuing closure direction.

Repeated violation:
In case of repetition of similar violation within a year from the date of the first

violation, the amount of EC shall be doubied in amount.

Applicability of Schene:

The EC scheme is applicabie to all cases to which closure direction or trial run or

revocation arder is issued on and afier 01/01/2020.
In cases where ‘trial run is issued before 31.12.2019 and EC had already been

levied, this scheme shall not be applicable.
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it cases where trial run is issued before 31.12.2019 and EC had not been levied.
in such cases, this scheme shall be applicable and EC shall be levied at time of
frther extension of trial run ot permanent revocation.

In cases where Specific directions issued regarding EC by Hon. NGT /Supreme
Court/ High Court , in such cases this scheme is not applicable.

This scheme is subject to amendment’ changes if any new guidelines prosided by
CPCB ur any directions from Hon'ble Courts.

EC zmount to be levied from Industry/person shall be decided at the time of
closure dirgction, except for cases covered under point no. 2 above (E( shali be

decided at the time of revocation).

Revocauon order shall be issued only on receipt of EC amount by the Board,

. Decision of the Honble Chairman shall be considered as final.

L 2
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